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Any appointment to the post sha;
Z.be subject to the outcome of the appli
§cation.
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; Present: Hon'ble Mr.Justice ReKos Batt
" Vice=Chairman and Hon'ble Mr.K,.V. \
p Prahladan, Administrative Member,

\ 1 At the request of learned

' counsel for the respondents stand
over for four weekss The interim

' order passed relating to appointment
. to the post being subject to outcome
of this application shall continue
till furcther orders.

List on 8611404,
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8.11.2004 Mr .M.Chanda,
' J the applicant as well as Mr.A.Deb
O(j;ﬁ}\ A(D cwt learned Sr..G.S.C., were present.
V \ e Written statement has been £il
“62&‘)‘ A - h The applicant may in case it is so
rsesfc desired, file affidavit in rejoind
-within four weeks with copy to the
%"’" reppondents « Matter be listed for
\C;\o\ £inal hearing on 11.1.2005. |
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learned counsel fo

applicant seeks time to file rejoind
' ~ Four weeks time is granted to file,
rejoinder. Advance copy of re joinder
be furnished to the learned'counsel‘
for the Respondents. Stand over to
22nd Feb, 2005.for final hearing.

N o _
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22.02.2005 Present: The Hon'ble Mr. K.
V. Prahladany Mémber (A

List on 104.2005 for

P

hearingﬂ
v - -
Member (A)
10.3.05. Pregent: Hon'ble Hr,Justice

G.3ivara jan, Vice-
TChairmans,
Hon'ble Mr.K,V.Prah
Administrative tiembe
Let this case be posted on

Vid

1le4.05 for hearing.
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Member Vice=Chalrmar
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01.04.2005 No DPivision Bench. Adjourned te
25.4.,2005 for heiring. . %
’ r~
, Vice~Chairman
. Wioy me
= .
| "’) N\_‘Q&W\\.\-& 25444056 At the requast of learned
% W ﬂz\ﬂyho,uu} | counsel  for the Respondents case is
 134505¢ . Q) V‘,?J
| b ’5, o5 M~ | | V.i.ce-Cha.tﬁtan
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13.5.2008 At the rEquest'. of Mr. 8. Nath.

o . R : ~ learned counsel on behalf of Mr. M.
handa, le . 't
Rtﬁe"’“&m“ Wtu Chanda, learned counsel for the applicant

pr{\m Applle et the case is adjourned to 19.5.2005.

. N \ ‘ Member : Vice-Chalrman
\ - .\ | .
19.5.05 - Mr M.Chanda, learned counsgel for the
' applicant submits that the records are
necesaary for adjudication of this m case.

Mr M.U.ahmed, learned A441.C.G.5.C submits
that he has got the records and the

\ 0/”/‘7 v~ relevant portion of the same have. been
W . _ supplied to Mr Chanda. ‘
| Post this case on 8.6.05 for final
7’20(/"“ WW hearing.
ﬂN” 1 S . M
' Member Vice-~Chairman
P9 _
M‘u 08406,2005 ,' Heard learned counsel for the '

parties. Hearing concluded. Judgment
delivered in open Court, kept in separate

/iu W sheets. The application is disposed of

; o) over 7 IR ' in terms of the order. , 9(
spplints, 2ty d K22 T ~
w2 <ot b _ | \c)\/% |
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DAL OF UACISION 80662005,

.. ... APPLICANIS)

Miss. Pipti Hazarika : L
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... Mrs M. Chanda, Mr.. 8. No. Chakrabarty. - - « « - » -VOCA . FOR THI
Mre Se Nath, Mre Se Cmudhury. APPLICA? TT(3) .

~VERSUS -

UnionOf oIndia&Orgtgooaooooaoaoooao«ooc‘cc E’SPU ““J““NT( )

{DOOOOG.QOQ.O

.. Mr, MU, Atmed, Addl, C:GeSaCe. " JNo. 1.0 3, . apvociik
M "DoR: “Saikia "£6f "Résondent No. 10 RESPONDLNT(5) »

BLE MR. JUSTICE G SIVKRAJAN. VICE CHAIRMAN,
BLE MR. KeV. PRAHLADAN, ADMINISTRATIVE MEMBER.

of local papers may be allowed to see the

be referred to the Reporter Or not 7

ther their Lordships wish to sS=€ the fair copy of the
to be circulatud to the other senches

Vice=Chairmane
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CENTRAL ADMINISTRATIVE TRIBUNAL
| - GUWAHATI BENCH

Original Application No. 172/2004

Date of Order : This the 8t day of June, 2005
The Hon'ble Sri Justice G. Sivarajan, Vice-Chairman.

The Hon'ble Sri K.V. Prahladan, Administrative Member.

Miss Dipti Hazarika
D/o - Late Khagen Hazarika
C/o - Sri Abdul Latif
Dr. B. Barooah Road
P.O. - Ulubari
Guwahati - 781 007.
... Applicant -

By Adwvocates Mr. M. Chanda, Mr. G.N. Chakraborty,
Mr. 8. Nath, Mr. S. Choudhury Advocates.

.= Versus -

1. The Union of India, .
Represented by the Secretary to the
Government of India
Ministry of Communication
Department of Posts,

New Delhi. :

2. The Director General
Department of Posts
New Delhi. -

3. The Chief Postmaster General
Department of Posts
Assam Circle
Meghdoot Bhawan
Guwahati — 781 001. ‘

4. The Selection Committee
Represented by the Director of
Postal Training Centre, Guwahati
Meghdoot Bhawan, Panbazar
Guwahati - 781 001.

S. Sri A. Kashyap
Director Postal Training Centre
(Chairman Selection Committee)
Meghdoot Bhawan, Panbazar
Guwahati - 781 001.



6. Sri Som Kamei
SSPO, Guwahati
(Member, Selection Committee)
Meghdoot Bhawan, Panbazar
Guwahati — 781 001.

7. 8ri Sudhir Ghosh
AD (Welfare)
CO, Guwahati
(Member, Selection Committee)
Meghdoot Bhawan, Panbazar
Guwahati - 781 001.

8. Sri Pranab Saikia
Technical Expert, representing the
Directorate of Sports & Youth Welfare, Govt. of Assam,
(Member, Selection Committee)
C/ o - Director, Sports and Youth We]fare Assam
Rudra Singha Sports Complex, Dispur, Guwahati - 6.

9, Sri Pulak Lahiri -
Representing the :
Director of Sports and Youth Welfare,
Govt. of Assam
(Member, Selection Committee)
Near Sukleswar Mandir, Panbazar, Guwahati - 1.

10.  Sri Moon Changmai
SAI Sports Hostel, Golaghat
P.O. - Golaghat.
. Respondents.

By Mr. M.U. Ahmed, Addl. C.G.S.C. for the Respondents No. 1 to 9 and
Mr. D.K. Saikia, Advocate for the Respondent No. 10.

ORDER {ORAL}
- SIVARAJAK J. (V.C.)

The Chief Postmaster General, Assam Circle, Guwahati has issued
a notification (Annmre‘— I mvmng app]icatio"ns from meritorious sports
persons who are Indian citizeﬁs for the post of posﬁnan in the pay scale
of Rs. 3050-4590/- plus other allowance as admissible to ﬁll up the
sports quota for the year 2001. Pursuant to the said notification, the

applicant and the Respondent No. 10 who are sportsmen applied for the

Y
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post of postman. A Selection Committee was constituted for selection of
pos;tm'an with the Director, PTC, Guwahati as Chairman, the SSPOs,
Guwahati, the Assistant Director (WLF), CO/Guwahati as Member aﬁd _
expert pemsomiel nominated/ deputed by Sports Authority, Govermﬁent
of Assam also as Member. An expert, Sri Pranab Saikia, Assistant
Secretary, State Sports Council, Government of Assam, Department of
Welfare and Sports was deputed for Athletic events. The meeting of the
Selection Committee for selectién of postman under sports quota
‘Athletic (Track) event was held on 18.06.2004. In the meeting of the ',
Selection Committee the 10th Respondent was selected. .Howé\ier,
minutes were not Signed by Sri Pranab ASaikié, the Expert. When the
applicant came to ]n;o;v about the selection’ of the 10t Respondent, she
approached this Tribunal by filing the present Original Application

challenging the selection of the 10th Respondent.

2. - According to the applicant, her case was not considered by the
Selection Committee for the reason that one of thé members of the
| Selection Committee orally stated. that the applicant l';ad undergone
major surgery and thereby the applicant was incapacitated from
participating in sports event thereafter. According to the applicant, she
was not physically unfit at all and that she has made represéntation .
‘before the Selection Committee alongwith medical certificates - of fitness
(Annexures - VI & VII). The applicant has also got a case that her track

performance was better than that of the 10th Respondent.

3.  The Respondents No. 1 to 9 have filed written statement. In page 5

of the written gtatement it is stated_ thus :

oy
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“Since there was a difference of opinion
among the members of the Selection Committee
in selecting a meritorious sports person in
~ Athletic (Track) event and one of the members
did not sign the proceedings of the Selection
Committee, the recommendation made by the
Selection Committee has been treated as wvoid
and invalid and it was decided to constitute a
fresh Selection Committee with new members in
consultation with the Director of Sports and
Youth Welfare, Government of Assam for
selection of the candidate against Athletic
(Track) event afresh. Accordingly step was taken
to reconstitute a Selection Committee by
requesting the Director, Sports and Youth
Welfare, Assam vide letter dated 21.7.04
(Annexure - X) to nominate a new member in
place of the member nominated earlier in respect
of Athletic (Track} events for further course of
action. The Director, Sports and Youth Welfare
vide his letter No. DSY/S/ESTT-1/2003/90
dated 26.8.2004 has nominated Sri S.S. Roy,
District Sports Officer, Guwahati as a member
of the Selection Committee to be reconstituted
as per Annexure — XI”

The other averments made in the Original Application were also denied.

4.  The 10t Respondent also filed written statement, wherein it is
stated that 10th Respondent, pursuant to the notification (Annexure - )
-applied for the post of postman and produced .all track records
obtained by him and the legally constituted Selection Committee
considered the case of the applicant and thé 10th Respondent and validly
selected the 10th Respondent for the post of postman. Various other
allegations made by the applicant in the application were also denied by

the 10th Respondent.

5.  We have heard Mr. M. Chanda, learned counsel for the applicant,
Mr. M.U. Ahmed, learned Addl. C.G.S.C. for the official Respondents No.
1 to 9 and also Mr. D.K. Saikia, learned counsel for the Respondent No.

10.

%
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6.  As already noted, pursuant to the notification (Annexure - I}, the
applicant and the 10tk Respondent applied for the post of postman in the
sports quota. A Selection Committee was constituted with 4 members of
which one of theni, was a technical expert by name Sri Pranab Saikia.
The Selection éommittee convened its meeting for selection of the
candidate on 18.06.2004 and they selected the 10t Respondent for the
post of ﬁostman. Admittedly, the iminut&s of the said meeting was not
signed by Sri f’ranab Saikia. The applicant had immediately approached
this Tribunal b}" filing this app]icatién. It so happens the respondents
themselves have cancelled - the selection made on 18.06.2004 as could
be seen from page 5 of the written statement extracted hereinabove and
fresh Selection Committee by changing the earlier technical expert Sri
Saikia and 'substituﬁng him by Sri S.8. Roy, District Sports Officer,
Guwahati was constituted. In view of the pendency of this application
Selection Committt;e did not meet thereafter and the selection process
for the post of postman in the sports quota is now pending. Since the

respondents themselves had cancelled the selection of the 10t

| Respondcmt, it is unnecessary for us to go into the various contentions .

raised by the applicant and by the respondents in this proceeding. Here

it must be noted that though the 10th Respondent was selected for the

post of postman in the sports quota and the respondents themselves; _

have cancelled the said selection in July, 2004, the 10t Respondent

has not challenged the said cancellation till date. It must be noted here .

that cancellation order stands and fresh selection has to be made.-

7. ' In this context it is relevant to mention certain aspects which are
relevant for pfoceeding with the selection. We find that selection already
made on 18.06.2004 was cancelled and a decision taken to constitute

fresh Selection Committee with new members in consultation with the




Director -of Sports and Youth Welfare, Government of Assam for selection
of the c@ﬁhte against Athletic (Track) event. Howewver, the
_ communiqation dated 21.07.2004 (Annexure - X) shows that the request
was made only for nomination of a new member in place of the member
nominated earlier in respect of Athletic (Track) event for further course |
of action. Here it must be noted that the case of the applicant is that
one of the members of the Seléction Committee (other than the technical
expert) has ‘raised an objection to the consideration of the case of the
applicant for selection by stating that the applicant had undergone.
major surgery .Which incapacitated . her from participating in sports
event in future. In the ﬁght of such allegation whether it will be proﬁar
on the part of the respondents to continue him in the Selection
Committee is a matter to be considered by the concerned respondents,
for, certain prqjudicé might be caused if the vsaid member is allowed to

continue in the Committee.

8. In this view of the matter, we are of the view. that this application
can be disposed of by dnectmg the official respondents to constitute a
proper Selection Committee as contemplated in relevant Rules to
consider the case of the applicant and thel(Qth Respondmt alongwith
any other applicants, 1f any, for selection to vthe post of postman in
sports quota strictly m accordance With‘.the notification (Annexure ~ 1)
and the Rules, if any, regarding appointment in sports quota within a

} period of three months from the date of receipt of copy of this order.

9. Here we must note the contention of Mr. D.K. Saikia, learned
counsel for the 10th Respondent that the 10t Respondent was duly
selected by a duly constituted Selection Committee and therefore, the

respondents cannot cancel such selection. We have already stated that if

ot
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the 10tk rwpondent was aggneved by the cancellation order passéd m
‘July, 2004, he had an independent cause of action against the aaid
cancellation order which he did not choose to avail Counsel now
submits that the 10t respondént intends to file an independent 0.A.
challenging the cancellation of ;:he selection. We do not er to express
any opinion about it other than to observe that it is too late. The 10th :
respondent if he wanted to cha]lmge the cancellation order had enough
t1me to do so. We are not mchned to say anythmg more at this point of
time.
| The api)lication is disposed of as above. | -
(\I%YPWRA% ) 3 | ( G. SIVARAJAN )

ADMINISTRATIVE MEMBER VICE CHAIRMAN

fmb/
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0.A. No. / {Z/ 2004

Sri Dipti Hazarika.
-Vs.-
Union of India & Ors.

DATES OF EVENTS AND SYNOPSIS OF THE CASE

11.03.2003~

02.06.2004-

18.06.2004-

Respondents advertised for recruitment to the

Cposts of Postal Apsstt. /Sorting Assth,

Fostman and Group-D personnsl under Sports

guota against 4 nos. of vacancies.

Applicant  having full eligibility 1A

1¢
terms of the advertisement, applied for the
oost garmarked for the discipline - of

atnletics,

Respondents constituted one Belection

CCommittes for selecting the candidates for

appointment.

n

Selection Committes mee Ll ng WAS hald.
fpplicant’s candidature was not taken 1into
consideration due to a verbal complain made
by one bf the membars of the Selection
Committee who stated that the applicant is
ohysically uwunfit for the post since she
undaerwent a surgical operation. There was no
documentary evidence, in  support of the

complaint.
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0

AL axpart (Athletics),
representing the Directorate of Sports, Govt.
of Assam who was a member of the Selecti
Committaes Objaéted to the exclusion of the
spplicant without any documentary evidence.
But the Committee selected one Athlete
whose performance records were inferior to
that of the applicant in the track events.
Thae Technical Member therefore did not acespt
the selection proceeding and submitbed his
note of objection in writing o b he

Respondent No.3.

30.06.2004- Having learnt about her rejection, the
spplicant submitted representation enclo
P therewith her wmedical fitness certificate
from the Doctor and confirmed that she, was
completely fit and had been doing her reqular
practice both morning and  evening an
attending to all sporting activities in
normal manner.

But BSelection Committee relied on the
unfounded complain aforesaid and achered to

their decision in an arbitrary manner.

i application befors t e

{"i)-
0
B
ok
-

Hon’ble Tribunal.

PRAYERS

Relief(s) sought for:

Under the facts and circumstances stated above, the
| ; applicant humbly pravs that Your Lordships be pleased to

issue notice to the respondents to show causs as to WYy

¥
)
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the reliefs sought for by the applicant =shall not be

granted, call for the records of the selection and on

§

perusal of the records and after hearing the parties on
pleas

the causs or causes that may be shown, be leased to

arant the following relief(s):

That the selection and appointment of the Respondent

No. 10 S8hri Moon Changmai be declared as void and illegal.

'xJ

That the Respondents be directed to hold a review
selection strictly in terms of the minimum qualifying
standards of different athletic events as set by the All
India Postal Sports Board, taking into consideration the
track records and present academic gualifications Jf the
candidates including that of the applicant and also the
representation and fitnezs certificate stc. submitted by

the applicant.

Costs of the application.

Any other relief(s) to which the applicant is entitled

A8 the Hon'ble Tribunal may deem fit and proper

Interim order praved for.
During pendency of this application, the applicant prays

for the following relief: -

That the Hon’ble Tribunal be pleased to restrain the
raspondents from appointing the Respondent No. 10 or other
Let 3zn%\if any selected, against the post under Athletic
guota till  the final disposal of this application. The
applicant also pvaya that the instant application be

disposed of expeditiously.
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Miss Dipti Hazarika
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GUWAHATI BENCH: GUWAHATI
(An Application under Section 19 of the Administrative Tribunals Act, 1985)

0. A. No /KQ?;Z/ /2004

the case

~V@Ersusg -

Union of India & Others

applicant

Raespondents .

NDEX

ISTRATIVE TRIBUNAL

s
Jive ki cand™

—

T

waka N

AN

=

Rled

ANNeXUres

Particulars

o
(&

Fagae No.

Application

1-17

Verification

- 1 [

2y

I

Copy

of  the

advertisement

dated 11.03.03.

19 —z0

-IT

Copy of

screening list

21— 29

ITI

Copy of

the order dtd 2.&.04

«—/7-.'3.—

Iv

Copy

oF the

latter dto,

17.06.04,

.-24'

Copy of

latter dtd. 18.0&.04.

-~ 25 -

Copy  of

E0.06.0

representation dtd.

4.

—24 —

VIT

Copy of

dtd.

o -y
ry4

fitness certificate

DEL 04,

f-zgip

VITI

Copy of

st

the extract containing

MOrms.,

29¢-219

Ix

Copy of

sports bio-dats.

30 —31

X

Copy of

data

updated sports big-

32-33

x1
(Beries)

Copy of

some certifticates.

]

34—

K17
~oto F

Copy of

Merit certificates.

42.’147

XITT

e e e Y
(Seriss)

pass certificates of

2

> and H.8S.,

&

18 —&50

Date: pf. 68. €Y

Filed by _

Advocate

Lobynde Nl

zﬁv%AM&A{
L,
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH: GUWAHATI

{an Aavplication under
Tribunals Aok,

/T2

0. A. No.

1985)

Saction 1% of the Administrative

/2004

BETWEEN

Miss Dibti Hazarika,
MHazarika.
Abdul Latif

Dr. B, Barooan Road,

l'/(.) Late,

/o~ Snri

@0~ Wubari

Suwahiatl- 781007,

~AND-

1. The Union of India,
Raprasented by the Sscretary to the

Government of Indias
Minlstry of Communication,
Department of Posts,

Maw Delhi.

2. The Director General

epartment of Posts,

Naw Daelhi.

Chief Postmaster General,

@

1

3. T
Dmpartment of Posts
“esam Circle,

Meahdoot Bhawan,

Gwahati~-781001.

4. Thae Selection Committes

Represanted by the Dirsctor of

PFostal Training Centrs, Guwahati.

rnbazar

Meghdoot Bhawan, Pa
GBuwahati-781001.

...Applicant.
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Shri R. Kashyvap,

Director Postal Training Centre,
{(Chairman Selection Committee)
Meghdoot Bhawan, Panbazar

Buwahatl1-781001.

s

Shri Som Kame

BIPO, Guwahatil

{Member, Selsction Committes)
Meghdoot Bhawan, Panbarar

GuWahnati-781001.

Shri Sudhir Ghosh

Al (Welfars)

0, Guwahati.

{Member, Selection Committee)
Meghdoot Bhawan, Panbazar

Guwahati-781001.

Shri Pranab Saikia,

Technical Expert, representing the

Directorate of Sports & Youth Welfare, Govt. of Assam,
(Member, Selection Committes).
C/0~ Director, Sports and Youth Welfare, assam

Rudra Singha Sports Complex, Dispur, Guwahati-&.

"1,

it
Pte

Bhri Pulak Lat
fepresenting the

Directorate of Sports and Youth Welfare,
aovit., of GSS:W
{Member, Selection Committ@a)‘

Near Sukleswar Mandir, Panbazar, Guwahati-1.

Shri Moon Changmai,
SAI Sports Hostel, Golaghat,

.0~ Golaghat.
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'DEIQILS_QE_IHE_QEELIQQIIQH
: icul ¢ (<) 2 hicl !; appli .
is made.

e

This application 1is made not against any particular
grder but against ﬂOﬂ“CQﬁSid&Fatiﬁﬁ of the applicant
for selection for appointment to the post of Sports
Parson, advertised by the Respondents for recrultment
against sports guota, inspite of her full eligibility
e candidature was rejected on the alleged ground of
ohysically unfit without consulting any Medical Expert

and also in total wviolation of the guidelines/Rules of

appointment under Sports guota with malafide intention.

e e . F ot T ;
The applicant declares that the subject matter of this
application is well within the Jjurisdiction of this
Hon’ble Tribunal.

Limitati

The applicant further declares that this application is

N3

filed within the limitation prescribed under section-21

of the Administrative Tribunals Act, 1985,

Facts of the Cass.

That the aspplicant is a citizen of India and as such
she Is entitled to all the rights, protections and
privileges as  guaranteed under the Constitution of

India.



That the Chief Post Master Ganeral, Assam Circle,
Pepartment of Posts, wvide his notification No. Staff/
13-20/2001/Corr dated 11.03%.2003 advertised for

racruitment to the posts of Postal Assistant/Sorting

L

Assistant, Postman and Group-D category post (total

i

four nos. of posts) under Gports guota. The four posts

50 advertised were earmarked as one  =ach for the

71

disciplines of Table Tennis, Badminton, Chess aric

i

Athletics (Track events). The last date for submission

af application was 30.04.2003.

(&
ha
&
Lo
&
i
i

(Copy of the advertisement dated 11.0

annexed hersto as Annexure-1).

That the applicant, having full @ligibility in terms of
the advertisement, applied for the post =armarked for
the discipline of Athletics. after gcreeﬁiﬂg of all the
applications, the respondents made & qualifyving
screening  list wherein the name of the applicant
appearaed at S1. No. 12 against the post of Postman
alongwith others and the final selection was made by &
Selsction Committes by assessment of racords .,
Accordingly  the Respondent No.3 vides his order No.
Staff/ 13-20/2001/Corr. dated 02.06.2004 constituted &

Selection Committss with the following members,

1. The Director, PTC/Guwahati Chailrman,
2. Tha S8P0/Guwahati - Mambar,

s PN

=, The @D (WLF), CO/Guwahati -~ Membar,

#
—
-
i

& @xpert personnel

Nominated/deputed by the



Sports Authority, Govt. of
Assam (event wise) - Membeat .

(Copy of screening list and order dated 02.06&.

04
ara anraxacd herato A% Annexure—-17 Aanc 11T

respectively ),

4.4 That pursuant to the order stated asbove and the request
made by the Respondent No., 32 the Director of Sports and
Youth Welfare, Govt. of Assam vide it’s letter MNo.

DSY/S/Estt.1/2003/70 dated 17.06.2004 outed one Shri

Pronob Saikia to represent the Directorate of Sporte

@etcy Govt. of am for selection of aAthlete to be
recruited by the Respondents In addition, the
Directorate also deputed one Shri pPulak Lahiri to
f

represent the Directorate for the s31d purposs,
(Copy of the letter dated 17.06.04 is annexed

hereto as Annexure-IV}).

4.5 That the Selection Committes mentioned above mat on
18.06.2004 and understood to have made the final
selection of the candidates. In fact, it was a paper
salection made on the basis of scrutiny  of track

records only. It is learnt that in the meeting of the

Selection Committee aforesaid, the candidature of the
spplicant  has ot  been taken into  consideration
following a verbal complain made oy one of the members
stating that the applicant was not medically fit since
ﬁh@ underwent a surgical operation of her knee in the
last vear. Acting on that unfounded complaint made by a

[}

dlon Committes axcluded the

f’T’

membear  of the Salee

o



applicant from being considered for ths post although
there was no documentary evidence or records whatsosver
in support of the complain aforesaid with a malafide
intention. The Technical expert, athletics 1in  the

committee  who was nominated &z & member 1n b hes

Selection Committes by the Director of Sports Gowvt. of

fesam however, objscted to this and opingd that the
spplicant cannot be excluded on medical ground in such
A mannar simply on the basis of a verbal complain by a
member without any documentary evidence, It is further

tmarnt by the applicant from a reliable source that the

Technical Expert (Athletics) aven  submitted his
objection in writing to the Respondent No.3 vide his
letter dated 18.06.2004 i.8. the day on which the
Swlection Committes meeting was held and in the sald
letter the Technical mamber stated that the antire

facts and expressed his inability to accept the

croceedings  (Selection list) made by the Selection

Committee.

(Cony of letter dated 18.0&6.04 is arnexed hereto

&% An ~e-V 7.,

That having learnt from reliable source regarding her
axclusion from selection list on medical ground as
stated above, the applicant immedistely submitted one
representation on 30.06.2004 to the Respondent No.

confirming her physical fitrness and enclosing therewith

ane fitness certificate from Dr. anant Joshi of Mumbail

B

who gave her medical fLreatment and conducted  an

2. Bigpeie.

P’



W

.

operation on 01.08.2003. In his certificate dated
L7.06.2004, Dr. Joshl  clearly mentioned that the

applicant has sinee fully recovered and could resume

o

normal sporting activities as wall as competition. The

5. 04 also

G

applicant in her representation dated 30.0
confirmed that she was under the btreatment of Dr. Joshi
for a short period in 2003 for her minor ailments amd
thereafter she has been completely fit and has been
doing her regular practice both morning and evening and
attending to all sporting activities normally.

(Copy of representation dated 30.06.04 and fitness

.04 are annexed hsreto as

O

certificate dated 27.0

annexure-v¥I and VII respectivaely ).

4.7 That the applicant most respectfully begs to submit
that for selection of Athletes for ﬂli India Postal
Lompetitions, the Department of  Posts have seb some
minimum qualifying standards for each events and only
those Athlétes whose performances conform to those wat
standards can be selected for appointment as Sports
Persons in the relevant field A% notifia& by the @l]
India Postal Sports Board. Tha said norms were made
available to the Selection Committes at the time of
walection for taking the said norms in the instant case
as a matter of guiding eprinciples.

{(Copy of the extract containing the set norms  is

annexed hereto as Anpexure- VIII:.

4.8 That the apolicant fully =zatisfied and fulfilled the

standard as per the sst norms  which are properly



reflected in her Statgmemt of Bio-data and relevant
certificates which were annexed and submitted by the
applicant alongwith her original application when she
applisd for the post. But it is understood that the
Belection Committes did not sven examine her bio-data
and certificates and rejected her candidature outright
simply relving on a wronQ and imaginary comelain made
by one of the members with malafide intention to give
undue bensfit to Respondent No. 10. Copies of her
sports blo-data both original and updated are enclosed
Ferewlth for perusal of the Hon'ble Tribunal.

{(Copies of Sports Bio-data both original and

updated in respect of the applicant are annexed

hereto as Annexure- IX and X respectively).

That the applicant participated 11 gthletic
Competitions held at wvarious places in the country in
number of occasions in State level, Zonal level and
National level meets in addition to Inter-state and
fleglonal level competitions. She represented the State
of éassam and East ZFone in Athletic competitions on
sEvaral OCCasions and s WASR awarded with

Participation Certificate

53]

and performance-wise merit

certificates in all cases and all those certificates

ware submitted by the applicant alongwith her original

[
is

application which were available with the Selectio

3

Committee at the time of selection. Those certificates
being wvoluminous, only few of those are appended

Merewith and the applicant craves to submit others at



/"\

4.10

N

the time of hearing should the Hon'ble Tribunal so

desires.

(Copies of some certificates are annaxed hereto as

annexure-XI series).

That the applicant further begs to state that she had
some outstanding and landmark performances in bthe field
of Athletics which are specially mentioned as under:-

Represented Assam in XI  th Fast Ffone Junior

£
A
M

fithletic Championship, 1999 held at Calcutta and
secured Silver medal in Heptathlon (i.e. 100m
hurdles, 200m race, 800m race, Shot put, Javelin

throw, High jump, Long jump)- (Annexura=-xXII-@a).

Represented East Zone in the 12N 1710 Trter-

Rt
o
N

Zonal Junior Athletic Championships held at Hisar
(Harvana) in December, 2000 and sscured 9Silver
medal in Heptathlon- (i.e. lOOp hurdlaes, 200m
race, 800m race, Shot put, Javelin throw, High
Jump, Long Jumpji~ (Annexure=XII-B).

{c) Representad Fast Zone in the oth

ITC Junior
Inter-Zonal (Natiomal) athletic Championshin held
at Calcutta in October, 1997 and secured Silver

madal in 4/100 mter. Relay- (Annexure-xXII-C).

{d) Participated in State level Athletic Competition

1

held at Guwahati in December, 2002 and securad

&

93]
&3]
(538

first position in 100m run, finishing in 13.
seconds as agalnst the set minimum gualifyving of

14.5 seconds- (Annexure-xXII-0).



/",

(e} Represented Assam in XVI th North East Sports

Festival held at Agartala in February, 2002 and

[F1]

secured second position in 200m Sprint, Finishing
28.2 ssconds as against the set minimum qualifving
standard of 21.0 seconds- (Annexure-XII-F).

(f) Represented Assam in XvIth North East Sports
Festival held at Agsrtala in February, 2002 and
secured second position in 4/100m run, finishing

i 52.2 seconds  as  agalnst  the set  minimum

gualifying standard of 1.04.0 minutes. - (Annexurea-

KIT-F 7.

From the above mentioned achievements, it is

clearly evident that ths applicant performed as per the

seb standards and guidelings notified oy the all India

Postal Sport Board garding minimum aqualifying

starmdard of  wvarious events for the plurposs of

|58

recruitment of Sports Persons. As such she was fully
@¢ligible for selection to the post applied for. Be it
stated that the applicant has got a very qood/unigue
track records which is far better than the track
records  of  Respondent No. 10, as such, when proper
zelection is made on the basis of track records thes
case  of the present applicant ought to have been
considered on priority basis than the case of the
Hespondent MNo.10 for appointment.

(Copies of merit certificates are annexed hereto

as Annexure-XII-A to F respectively).

,‘_/"dcéwa/c\
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4.11 That the applicant could learn from reliable source

that inspite of her eligibility

as per standards, her

candidature was rejected on extraneous considerations
| stated above and one Shri Moon Changmai, Respondent
No. 10 whose name appeared at  81. No. 16 in the

soreening list and whose records  in the track events

Ware not bethbar  in any  respect  than that of the

apelicant, has been se ected against the post of
@ Athletics. The applicant inspite of her better records

in the Athletics, has been excluded from the selaection,

in an unjust, unfalr, arbitrary and capricious manner.

4.12 That the applicant most humbly begs to submit that the
reduisite  ascademic qualification specified 1in Lhe
) advertisement was as under ;-
(1) For the post of Postal Asstt/
Sorting Assth, = 10+2 Standard passed.
(ii) For the post of Postman = Matriculation or

equivalent.

j (iii) For the post of Group "D’ = Middle Sc hool

standard p KR,

On  the closing date of application 1i.e, on
S0.04.2004 the mpoilﬁaML was only H.S5.L.C passed but
subsequently she passed Higher Secondary examination
: #ls0, the result of which was declared after the

closing date. As such she could apply only for the Lost

o

under 81, No. (ii) and (iii) above and could rnot apply

)J

for post undsr 81. No. (1) above since her result of

Migher Secondary examination was not declared till the

—



closing date of application.
Typing.
(Copy of pass certificate of H.S.L.C and H.5 exams

and Tyoe Writing are amnexaed herseto as Annexyrea-

That it is stated that the Respondent No.10 was also

e&d on the closing date of application

anly H.S.L.C pas
and passed MH.S thereafter and asg such was exactly
ﬁiﬁilarly gituat@d as  the 'ammliaamt in respsct of
academic qualification. But surprisingly, in the
praliminary screening list, the educational
aualification shown alongside the name of the applicant
wWas M.S5.L.C passed whereas the same was SHOWN as H.5
alongside the name of  the Respondent Mo, 10
although his result of H.S was not declared till the
closing date of application. This clearly imdidate&l
that the H.S pass certificate of the Respondant No. 10
Was  entertained even after the closing date of

spplication, which is unfair, and agsinst the settled

5

law. This was prasumably done in order to not  only
ﬁﬁl@CtiH@ the Respondent No.10 but with the intention
of even placing him in the higher post of Fostal asstt,
/Sorting Asstt . which is malafide, unfair, and bazsed on

axbransous considerations.

That the applicant most humbly begs to submit that due
to  redjection of  her candidature without any  valid
Feason in an unfair and unjust manner, the applicant is

aning to be deprived of her legitimats selection for



-
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appointment as Sports Person agalnst the discipline of
“athletics, thereby cauﬁiﬁg irreparable loss to her. As
such finding no other alternative, the applicant is
Aapproaching thig Hon’ble Tribunal for protection of her
legitimate rights and interests and it is a fit case
for the Hon'ble Tribunal to interfere with and to
protect’ the rights and interests of the applicant
directing the Respondents to hold review selsction
strictly in terms of the set norms and guidelines in

asoso b of different parame be

£

taking into

s

considerations the track records of all the candidates
including that of the applicant =0 as to make a fair

selaction.

That this application is made bonafide and for the

cause of Justice.

Grounds for relief(s) with legal provisions.

For that, the applicant is eligible for selection to

the post of Sports Person against the Athletes guota in

’

£

TERrmS of the spacifications

H

cribed in the

]

e

advertisemaent.

For that, the applicant participated in number of
athletic Competitions at State, Zonal, Interstate and
Mational level representing the State of assam/Fast

zone and won medals.

For that, the performance of the applicant in different

Aathletic events at State/Zonal/National level are in

Mﬂgs

N



conformity with the standards sat by the A&ll India

Postal Sports Board for recruitment of Sports DErsan.

5.4 For that, the apblicant acquired a wvaluable right for
being selected to the vacant post under Athletic quotba

for which dd'ert1~em@nt Was made

5.5 For that, the uondig ture of the applicant has been
P rejected by the Selection Committee while comduct@d

paper selection on the basis of track rec urdw and

53

unfounded verbal complain made by one of the members of

the Selection Committes that the applicant is medically

unfit due to an operation undergone by her. It is

categorically submitted that the applicant’s  track
'

record is far better than the Respondent No.l10 as such

recommendation of selection comnittes for appointment

of Respondent No.10 is highly illegal and unfair and

the same is in total violation of guidelines/set norms .

5.6 For that, the selection committes rejected the
candidature even without taking the records of the
applicant into consideration and even in absence of any
documentary evidence or further engquiries regarding the

ohysical unfitness of the applicant complained of,

5.7 For that, the applicant on the contrary, submitted her
physical fitness certificate from her attending Doctor

but not GDHWIQNde by the Respondents,

3.8 For that, the Technical Expart (Athletics) in  the

Selection Committee made written objisction and opined




9,
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that the applicant cannot be rejected in such a manner

in absence of any documentary evidence against  hear

5.9 For that, the performance records of the applicant in

the track svents are better than that of the candidate,

understood to have been selected (Respondent No.l10).

5.10 For that, tha  applicant submitted representation

against her rejection on medical ground and further
submitted relevant medical certificate in support of
her physical fitness  but  not considersd hy  the

Hespondants

5.11 For that, the Selection Committee acted with malafide

6.

intention in the most unfair, uniust, arbitrary and
tllegal manner and in violation of the principles of
natural Jjustice and so also the provisions of article

14 and 16 of the Constitution of India.

Details of remedies exhausted.

That the applicant states that she has exhausted all the
remedies  avallable to her and there is no  othar
alternative and efficacious remsdy than to file this

application.

Matters not previously filed or pending with any other
Court.

The applicant further declares that she had not
previously filed any application, Writ Petition or Suit

before any Court or any other authority or any other

@GZL 5:“.:‘



.
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Bench of the Tribunal regarding the subject matter of
this application nor any such application, Writ Petition

or Suit is pending before any of them.

Relief(s) sought for:

Under the facts and circumstances stated above, the
applicant humbly pravs that Your Lordships be pleased to
issug notice to the respondents to show cause aé to why
the reliefs =ought for by the applicant shall not be
aranted, call for the records of the selection and on

perusal of the records and after hearing the parties on

the cause or causes that may be shown, ke plsased to

bl

{

arant the following relief(s):

1 That the selection and appointment of the Respondent
No.1¢ Shri Moon Changmai be declared as vold and

1llegal.

N

That the Respondents be directed to hold a raview
selection strictly in terms of the minimum gqualifying
tandards of different Athletic events as set by the

11 ITrndis Postal Soorts Board, taking into

3]

Vg

consideration the track records and present academic
cualifications of the candidates including that of the
applicant  and also  the reprasentation  and fitness

ceartificate etc. submitted by the applicant.

8.3 Costs of the application.

8.4 aAny other relief(s) to which the applicant is entitled

a3 the Hon'ble Tribunal may deem Fit and Croner,
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9. Interim order praved for.

During pendency of this application, the applicant pravs

pes)

for the following relisf: -

9.1 That the Hon'ble Tribunal be pleased to rastrain the
respondents  from appointing the Respondent No.10 or
other person, if any selected, against the post under
“thletic quota til) the final disposal of this
spplication. The applicant also prayvs that the instant

application be disp

Q

sad of sxpeditiously,

0. L. L. .

u-x:u»u‘:xuuniuuxzknunxaaﬁuz%u

This application is filed through Advocates .,

11. Particulars of the I.P.O.

) I.P. 0. No. : JJ6 220493
1

i1} Date of Issue : 1.7-2009

1ii) Issued from : G. PO, g
¢
iv) Pavable at : /ﬁhﬂﬁdkd”—ﬂ

[

12. List of enclosures.

As given in the index.
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VERIFICATION

Iy Miss Dipti Hazarika, Daughter of Late Khagen
Mazarika, aged aboub 22 vears, resident of Dr. B.
Barooah Road, P.0- Ulubari, Guwahati-7 do herseby verify
that the statements made in Paragraph 1 to 4 and & Lo
12 are true to my knowledge and those made in Paragraph
L oare true to my legal advice and I have nobt suppressead
any material fact.

29

and I =ign this verification on this the %ﬁ%muday of
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< g DEPARTMENT OF POSTS _ ' 7\)‘ /
OFFICE OF THE CHIEF POSTMASTER GENERAL:ASSAM CIRCLE: '\/4-,« 0
GUWAHATI- 781001 ' ' \

Applications are invited from the meritorious sports persons who are the -
Indian Citizen for the undermentioned posts to fill up the sports quota for the year
2001 under Assam Postal Circle in the scale of pay as indicated against each. ’

SI.No. No. of posts

- Name of posts o Scale of pay * ;
(1) : (2) () I IS )
I Postal Asstt./Sorting Asstt. 2 (Two) Rs.4000- 6000/-  plus  other
allowances as admissible under
the rules. ~ |
IT’ Postman 1(One) | Rs.3050-4590/- plus  other
B : allowance as admissible

III ~ Group"D" [ (One) | Rs.2550-3200/- plus  other
| allowance as admissible

2. Age 18 yrs to 25 yrs. Maximum age limit may be

relaxed by 5 yecrs( 10 years for SC/ST and 8
Years for QBC).-—

A candidate must pass (I) 10 + 2 standard or
12" class pass of a recognised University o
Board of School Education or Board of
Secondary Education (Excluding . vocational

stream for the posts of PA/SA as (1) above.
(i) Matrlculahon or equivalent for the post of
Postman at serial (ii) above. -

(iii) Middle School standard pass for the post
of Group™D” as (iii) above

3. Educational quo|ificaﬂon

Table Tennis/Badminton/Chess and Athelatics
(Track events). The selection will be made one
each from the o_t;_o_yg_ menhoned disciplines of

sports. Application from the candidates of
other disciplines may not be entertained.

4, Sports/Games preference

1) Persons who have rcprcSented a state or
the country in the National or International
competition in any of the games/sports listed

| : at serial 4 above. '
A (“"" jf '
\\i \/6 . =

5. - Eligibility‘

i
1
1
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ii) Persons who have *represented their -
university  in  the  Inter-University
tournaments  conducted by the Inter-

~University sports board in any of the above
games at serial 4 above. -
iii) Persons who have represented their state
schools'teams in the National sports/Games
conducted by the All India School games
federation in any of the above games/sports
at serial 4 above. ' *

: Application forms and eligibility certificate forms. in reSpeci‘ of item(5)
above may be had from this office or any of the o/o the Sr.Supdt./Supdt. of P.O.s/RMS
divisions under Assam Circle. Application accompanied by all documents and necessary
certificates(not in original) should be sent to the office of Chief Postmaster

_ General, Assam Circle, 4™ floor, Meghdoot Bhawan, Panbazar Guwahati-781001 within
Jo-fy~82Application which are not completed in all respects as required above will be
liable to be rejected. The cover should be superscribed in bold letters * APPLICA [ION
FOR MERITORIOUS SPORTS PERSONS RECRUITMENT" ’ '
Selection will be made as per rules on the subject, and appointment will be
issued by the concerned Sr.Supdt./Supdt. of P.O.s/RMS offick's of this circle.

S
d"(E;.SHYAM)BQ/‘

AP.M.G.(STAFF)
For Chief Postmaster General,
Assam Circle, Guwahati-781001.

No. Staff/13-20/2001/Corr Dated at Guwahati the 11" March,03

~ Copyto:- L The P.M.G.,Dibrugarh
2 All SSPOS/SPOS/SSRM/SRM in Assam Circle and Dibrugarh
Region. . They are requested kindly to take action for wide
circulation in their dns. Enclosed application forms and eligibility
certificate forms be kept ready for willing candidates as and when
required. Elegible EDA(GDS) can also apply” for ‘the posts of
Postman and Gr-D under meritorious sports persons quota. As such
the same may also be circulated to GDS of Yheir units ond
applications alongwith necessary certificates if any received be

forwarded to this office. S . -
3. ADPS(WL/SP), C.O., Guwahati w.r.to his No.WLF/7-69/2000-01

dtd. 27.1.03. ) : ‘
For Chief Postmaste eneral,

Assam Circle, Guwahati-781001. .
..... N

c\e

N
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- _Anrexyre 2L
- EVENT =ATHELETIC *
Name of BI.No.. | Name of appiicants Commu | Dt of birtth age | Ed. Qtfn.- | Recent & highets sporis "] Remarks -
tpost |asper| asperperformance nity ason 30.4.03 activities, Eligibility/Sports certificate . o
1 applied - | check | ' : o ' L
| for  *{list L . - ,
PA 111 |1 Mis Rinyrioni Gohain | MOBC | 27.282 HS 1. Participated in Jr. Ath.East Jone
N ; ‘_%—/ _ 121Y2M3D |Passed | -~ Champ. held mKainLM_,
~ S«K/ - | position. }
i 2. 13»nN.E Sports Festival ,99(3 posmon |
i ' ' 200 M, 1 position 400 M relay
! PA 126 | 2. SriDulu Gogoi OBC {29.32.79 BA 1 Participated NE sports Festival, 2002
i 22Y1M10D | Passed held at.Agariala Discuss- 1 Position
| : 13. ar.a0. |
| 4. Jr. Fed. Cum 02
| : 5. N.E Sports festival.02
PA i 15 3. SriParagjyot Baishya | SC 17.5.79 | BS 1. Participated in 17" Inter State
N " / 1 - 23Y11M 13 | Passed | Jr.Ath.Champ. held atChennai,02
; : D : :
PMan 21 1. Miss Namita Dihingia | OBC 1.1.80 HSLC 1. Parﬁcipmed'i'n (S 4r.Chmp 97(1s!
: : 23Y3M Passed position in Javeline)
X _ -(-/ 2. 15% AL IS Jr.Ath Champ,88(1!
' Javeline)
, 3. 15t1S Jr.Ath.Champ,00(2= -Jav.)
i " -1 4. EastZone, IS yr.01- 3¢ Jav)
' 14 2. Miss Dipali Deori ST 11583 HSLC 1. 1s' posttion in ITC inter Zonal Jr.
P / 10Y 11 M 29D | Passed |~ Ath.Championship held atKanpur, 01
. X 2. Punjab National Games,01 v
o ' 3. National Schoo! Games Champ\QU 1.
. s : : | 17 3 position. :
3 Whss RinumonrGohain| MOBC - | 27.282 |HS ™ 1. Participated in Jr. Ath.East Jone 1
/ ~ |21Y2M3D |Passed Champ.held at Kanpur,01 - 3¢ ™
position.
2. 13"N.E Sports Festival. 99(3 posmon

200 M, 15t position 400 M relay -




—22-

Yo 1aY7M26D Passed  Games & Ath.Champ. 00 U-19Y
: : . 2. Participated National Schools
Ath.Champ.,01

N“
-3
6 | 4. 3riMoon Changmai | OBC 3883 : HS 1. National School Games i
* ’: pi 1 19Y8M27D |Passed |  Championships,02 Posiion 3¢(Long .
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, f ’ Jan,03. }
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: . L i 4. NE Sporis i 5
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‘ P17 Y 3N D : © at Bangalore Position = 3in 100 Mts techecked | e T T
= / | ' Hurdles U-19. T L = meluag
' £ast zone. L
1. _Miss qum/?/tham MOBC  27.2.82 HS 1. Participated in Jr. Ath.East Jone .
N, — 21Y2¥ 20  Passed Champ.held at Kanpur,01 - 3¢ ’5
>/\( : . position. ‘ i
‘2. 13nN.E Sports Festival.99(3 position i
. ; : ‘ : 200 M. 15 position 400 Wi relay
15 2. Sri Sankar Dey T0C 1983 Class . ' 1. Parlicipated in 45" National Schodt - |
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| . AMNEXVRE-TIT
DEPARTMENT OF POSTS::INDIA

()l""l"l(‘,li OF THE CHIEF POSTMASTER GENLRAL
ASSAM CIRCLE:GUWAHIA'TL

No. Stall713-20/2001/Corr Dated at Guwahati the June 2, 2004.

Sub:- - Formation of Selection Committee in conneetion with recruitment of meritorious Sports
Persons. '

The Chicf PMG, Assam Circle, Guwahati is pleascd to approve for constitution of a
Selection Committee in connection with recruitment of meritoious Sports Persons with the
following oflicers of this Circle.

I. The Director, PTC/Guwahati - Chairman
2. The SSPOs/Guwahati - Member
3. The AD(WLE),CO/Guwahati - Member
4. The Expert personnel nominated/- Member

deputed by the Sports Authority
Govt, of Assam(Livent wisc)

/, The practical test is scheduled to be held on 21.6.04 at 9000 hours in Nehru Stadium (
(/\BI'I'A and Kanalata Indoor Sladium), Guwahati - 7 '

IUis requested to kindly take action accordingly.

b~
APM.G. (StalT)
O/o the Chiefl Postmaster General

Assam Circle, Guwahati - 781 001
Copy for information and necessary_aclion ;-

1. The Director, PTC/Guwahati.

2, The SSPOs/Guwahati, _

3. The AD(WLF), CO/Guwabati. He will take necessary action for holding the test etc. on
the above subject. S

4. The District Sports Officer, Kanup, Youth Hostel, Paltan Bazar, Guwahali-8.

5. 'Fhe Director, Sports & Youth Welfare, Assam, Rudra Singha Sports Complex, Dispur,
Guwahalti-0. . '

6.~ Sr.PS/PA to Chiel PMG/DPS(11Q). -~ O/Guwahati,

J—

For Chicf l’ostmaglcr Gcncml
Assam Circle, Guwahati — 781 001

)— ‘

’
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OFFICE OF 1NE PIRKCIOR OF STORTS AND IOUTR WRLFARRIASSAMS A
FURTA RTNGRA BPORTS COMPLRXINEAR HUFRR MARKKT sDISTURI(NY ., '

K0« NSY/S/ESTTel/2003/70 " Nnted Guwahati,the /-7th June'04.

Frens ] Shri R«Pe Rarnnh, A.S.
Neputy Piraector,
"Sports and Youth ¥elfare,Assam,
fudrn Rinsha Spnrta Complex,
pispur, CGuvahnti-6.

To 3 The Cliief Fontmaster General,
Mephdoot Phnvan, Panhnyar,
Guwahnti ~ 781001,

Sube s Reeruitmend of meriterinous Sports persons in Gxreup ct

and 'D' pasts for the vncancy of Sports (notn for the
yoar 2001,

Refs } Tour letter Moo Stﬂff/13~2‘y2(ﬂn/corro dt. 2-6-2004,
Sir, : . i

Kith relcrence Le W subjoct cited ohove, 1 am directed
to dopute shard Pranah Sniking mrrln'nn\ Hecr@tnfy, Btate 9ports Counoil
of Assnm for solecticn ef ithloth to ke recruitlod by your Depnriment

ngninst Sports fuotne

Furthar, Shri Tulak Lnhfri, srominent sports persan and
scorty analysbat vwill alag rap-onent the Pirectorate of'Sporta and Youth
¥elfnre, Asanm for anid purpore.

Ynonrs fnithfully,

slf—=
Peputy Pirnctor,
‘/%purtn ard Youth Yolfare,Assnn,
© 0 atspiry Guwahati-6.

Nama KOs DET/S/V3TLAI/2M3/70 —b Fated Guvahnti,ihe th June'04.
Urpy tnt= _
te Ohri Pulak fnndriy prominenl sporte patsan and annlyaist fer
' Internnlinne Ba fa 1asnested kindly te ropresent the Direc-
tornte for the anrid purposs nnd nlae contact the Rasistant
pirecter (Velfnro), 0/6 tho Chiof roMelie Maghdont Phavan,
“4th flosr, Purbazar, thnuvahati~t on 18-6-04 at 1100 hours.

2. Shri Trianah fnikin, Aesistant Yecretnry, Jtate Bpexts Ceuncil
ef Amenm for informrifen. Mo will centnct the Assistant Pirec-
tor (Velfare), U/ the Chief f.M.0., Heghdnet Bhavan, 4th
Floer, Fanbaranr, nvaheti-1 on 12-6504 nt 1100 fg?tl for

turther nctirne | ﬁ;,//////

N
anth Rirector,
Sperts und Yamth Velfare,Assnm,
OQPf'. Diupur,Ouvﬁhnti-&
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To, 7 . - v 18.6.2004
S The Chief Post Master fieneral, : = v -
Assam Circle,
ML‘.gh(lm)l Bhawan, Panbazar,
Guwabati- 1. '

Sub: . Recruitment of meritorious sportspersons in groups ‘¢’ and group ‘D’ post for
the vacancy of sports quota for the year 2001, L

Sir, ' : : : o

" In inviting a refererice to the subject cited abave, I -have the honour to inform you that
the meeting of the selection committee (athletics) to seleet one athlete for recruitment against
Sporls Quota on the basis of Sports Certificates was held under the Chairmanship of the

Dircctor, PTC, Guwahati in his office chamber today.. Being one of the ‘member as a
representative of Directorate of Sports, Assam, 1 was also present in the said meeting. It is to
be mentioned here that in that sclection committee meeting, ,l‘bé candidature of the one good

athlete (Miss Dipti Hazarika) has not taken.into consideration.on medical ground. One of the \

member of the sclection committce has verbally complained that Miss Dipfi Hazarika is not
medically fit as she has performed a knee operation during last year under Dr. Anant Joshi of
Mumbai. - But without having any written evidence, it is quite impossible as well as
unjustified on the part of the Sclection Committee to reject the candidature of any qualified
applicant. ' : T :

- So, under this circumstances, it will not be possible on _my"»pzvirt- to accept the
proceedings (Selection List) of the said sclection committee, o

This is for favour of your kind information and necessary action. -

Yours Githfully,
AV W |

“(PRONOB SAIKIA)
Meinber, Selection Committee,
Postal' Sclectigi- Committee (Athletics)
. _ foi recruitment of Sportspersons.
Copy for information and necessary action: <

. To The Di_recto‘r, |
Sports and Youth Welfare, Assam,
Rudra Singgha Sports Complex, Dispur, Guwahati-6-

_ (PRONOB SAIKIA)
Member, Sclection Committee,

‘i
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. o . ‘ _ ' : Date: Zg—/ 09 _
, The Chiel Post Master General, R

Assam Circle, ST
Marthdoot Bhawan, Panbazin,
Gnwahati 781001

Sub: Recvuitment of Sports persons against Sports quota for the year, 2001

NI :
I anviting a reference to the subject cited above 1 have the honour to draw
vt kind dtention and sympathetic consideration for the following few lines.

That Sir, in response to your advertisement published in the Local Dailys/
Fimployment News for recruitment of sportspersons against the vacancy for the year,
2001 cavering four disciplines i.c., Athlctics, Badminton, Chess and Table Tennis and
heing an educated unemployee and also a meritorious athlete of the state, 1 also
applicd for the post of Postman/ Group “1'. Accordingly my name was also there in
the screening hist for final sclection. ‘ S

But 1 am sorry to inform you that my name has been dropped from the €inal
selection on medical ground (fitness) without having any documentary evident. 1t is
lor Favons of your kind information that, 1 was under ticatment of Dr, Anant Joshi, a
renowned Spots Medicine Specialist (Master of Sports Scienee, U.S.A.) ol India for o
suiall period and now 1 am physically [it. My regular practice for both morming and
cvening are going on smoothly. In support of my claim, 1 am submitling herewith a
copy of Medical Fitness Certificate (Xerox) duly issued by Dr.-Anant Joshi of
NMumbai tor ready veterence. ' ‘ '

Under the above circumstances, now 1 have gol no ‘other way then lo pray your
honour for justice and Tor which act of your kindness, 1 shall leave no stone untuined
to give you Hull satisfaction, o

o Yours fuilhully, o

2!0 Z‘ ﬂé E I!“

(Dipti Hazavika)
C/O Gicat Lastern Sports
Dr. B.Borooah Road,
P.Q.: Ulubani, Guwahati-7
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Annexure-VIIL
N

must ensure that only those athletes are selected for All India Postal
Competitions who satlafy the following revised minhmum qualifying standards ;-

Revised mivimum

 SLNo. For Men ouly (Athietes)

Qualifylng standards.

1 100 Metres Sprint 11.6 Sec.
2 - 200 metres sprint 24.9 Sec. -
R 400 metres Run 58.0 Scc.
4 800 metres Run 2.05.0 Minutes,
5 1500 metres Run 4350
6. 5000 metres Run - 17.000 *
7. 10000 metres Run 36.00.0 “
8. " 3000 metres Yteeple Chase 11.30.0 *“
9. , 110 metres Hurdles 17.5 Sec.
10. '100 metres Hurdles 1. 00 1 minutes
1. Loug jump 6 mcetres
12. Triple jump 13
B, High Jump 164 ¢
14. Pole Vaull 35«
1. Shoat Put )} B
16. Discuss Throw s , :
17. Javalin Throw 5 ¢ _ N
18. Hammer Throw C 35 4
9. 20 kms, Walk . 2 hours,
0. 4X 100 metres Relay - ) Strongest p«mlblo team should be
U 4 X400 metrés Relay ) formed amongst the competitors who
L ' ) have qualified for participation In Al
. . ) India Meet. '
22. - Decathion 3000 polnls. )
b. ‘The above menuoned events will be held only i at Jeast three contestants are

.avallable for participation.

Sr.No. For Women ouly

100 Metres sprint
200 metres Sprint
400 metres Run
800 metres Run

1500 metres Run
100 metres Hurdles
Shot Put
Javelin Thriow
Discuss throw

e N

Revised minimum ,/

Qualifying standards.

14.5 Sec. v S
31,0 Sec. v i
1.04.0 minutes. i
2.10.0 minutes ° '
5100 “
23.0 Sec. ’ o ‘
9 metres. ‘
27 metres.
26 metres



1, ) Long Jump ‘dineclres
" . igh Jump -1.30 mietres.
(DA 4 2100 Meties Rely ) Strongest ]k’)sslblc Team should be
- 4 x 400 metres Relay ) formed amongst the competitors
) who have qualifted for participation
) in All india Meet.

Thc standards prcscﬁbcd ahove for item 1 to 4 & 8 for Men and 1 to 6 for

Women should be rigldly - applied and rounding of fraction to the advantage of
competitors should not be admissible.  While app: !_-,Ing standarda In the long distance
events, both for men, and women the fraction of a second or Inch In the records of the
circle meet mny be ignored ar rounded off to the advanlage of the compctltors.

ln Moen Sectlon S1. No. 1 to l) and 22 and In womm Sectlon bl No. 1 to 11, those

who secure first and sccond position {n the Clrcle Meet should be sent for participation
in All India Athletic Competitions, provided they hnve attained tho mlnlmum qualifying

standards in their respective events to partlcipate in the All India Meet as pointed out
above.

In the All Indin Postal Athletlc Meet where thmrcsull Is to he (lctclmmcd by the

scoring of points the method of scoring for individusl (cam and rrlnyq events will be as
[()llm\s -

" Place ' . 7 polnu
2"‘ placo - 5 polats -
3" place - - A polnts -
4 place . 3 polnts
5™ place - 2 polnts
6™ place - ‘1 polut, -

This ls ns pcr the rules nf/\nm(cnr Athletle l‘cdcrnll(m of ludln

The above points will count for team clmmplomhlp only l"hc polnts sccured in

- individual events would be counted to determine the position of the ! concerned clrcle

team. ‘The award of trophies to Best:Athlete will be adjudgcd on the lines of decathlon
table (vide Nu 9-8/71- spnrls dt 6.7.71).

N

Eligibl

~ The following categorles of cmpluyccs In the Dcp'ar{mm( of Posts shall be
eligible: '
)] All whole-time rcgular employees orl)cpartmcm

i) . Gramin Dak Sewaks and Daily rated mazdoors who Iuwe completed more
thnn six monﬂn of service. :

‘

Special Casual _Lcn_vo:

Special casual feave not exceeding 4 days pluy. mlml}mnmy Abe will be allowed

to the participants for All Indin tourioment. ‘The lncnl orgmxlzen of All India Mcet may

e e e -
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SPORTS BIO-DATA (A Habinie § susbuiting Applisdio)
Name | . MISS DIPTI HAZIRIKA W
Father’s Name " ; 'Late Khagen Hazirika
Present Address : SAI Sports Hostel, Guwahati

SAI Ngw Field Sports Complex,
PO Pﬁgaéegaﬁ Guwahati-8

Permanent Address N D/o Late Khagen Hazirika
’ Vill: Bakul Majgaon

P.O: Lahowal,

Dist: Dibrugarh, Assam

Educational Qualification Passed H.S.L.C Examination from Govt. Bezbaruah

Higher Sccondary School, Golaghat under SEBA in
1Ind division in the year 2000.

Age (Date of Birth) : 12-10-1982
Nationality : Indian
SPORTS ACHEIVEMENTS:

. Representated Assam Junior Athletic team in the 10™ Junior Inter State Athletic Championship,
95 held at Bhopal from 3™ to 6" February’95.

3

. Representated Assam Junior Athletic team in the V1ith East Zone Junior Athletic Meet, 95 held
at Cuttack from 22" to 24™ September 1995.

. Representated Assam State Rural Athletic team in the XXVIth All India Rural Sports
Tournament, 1995-96 held at Ranchi from 7 to 10" December 1995.

. Representated the Assam School Athletic team in the XXX XIst National School Games Athletic
Meet, 1996 held at Burdwan, West Bengal from 19" to 24™ January 1996.

. Representated the Assam Junior Athletic team in the VUI® East Zone Junior Athletic
Championship, 1996 held at Agartala from 12" to 15" September 1996. '

. Representated the Assam Junior Athletic team in the IXth East Zone Junior Athletic
Championship, 1996 held at Cuttack from 8" to 10™ September 1997.

\'G" Representated East Zone Junior Athletic Team in 1Xth ITC Junior Inter Zonal (National) Athletic

Championship held at Calcutta from 3™ October to 6™ October, 1997 and secured Silver Medal
in 4 X 100 M Relay. ‘ .

H. Representated Assam Junior Athletic Team in 14" Inter State Junior Athletic Meet 1999 held at
Cuttack from 9* to 12” January 1999.

L Representatéd the Assam Junior Athletic team in the XIth East Zone Junior Athletic
Championship, 1999 held at Calcutta on 22" & 23" August 1999 and secured Bronze Medal in

Triple Jump with a distance of 10.53 mts. ,

o
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Championship, 1999 held at Calcutta on 23™ & 23" August 1999 and secured Silver Medal in
‘Heptathalon with 2591 points. = - .

Representated the East Zone Junior Athletic team in the 12" ITC Inter. Zonal Junior Athletic
Championship(National), held at Hisar from 2" to 4% December, 2000 and secured Silver Medal
in Heptathalon with 3194 points. .

Representated the Assam School Athletic team in the 45" National School Games Athletic
Championship, 2000 held at Thiruvananthanpuram from 1% to 6" February, 2000.

M. Representated Assam Senior Athletic team in the XXVI National Sports Festival for women

N.

0.

P

(Group-11) held at Jaipur from 25" to 28" December, 2000.

s

Represented the Assam School Athletic team in the 46™ National School Games Athletic
Championship, 2000 held at Gandhinagar, Gujrat from 8% to lZ"’_January 2001 and secured
Bronze Medal in Triple Jump (U-19) with a distance of 11.31 mts..

Represented Assam Senior Athletic team in the XV North East Sports Festival held at Itanagar
from 16" to 20" February, 2001 and secured Silver Medal in Triple Jump with a distance of
11.08 mts.

Representated the Assam Junior Athletic team in the 13th East Zone Junior Athletic
Championship, 2001 held at Patna from 9% {0 11" September, 2001 and secured Bronze Medal
in Long Jump with a distance of 4.92 mts a)»d in Triple Jump with a distance of 10.79 mts.

/Q/. Represented Assam Senior Athietic team in the XVI North East Sports Festival held at Agartala

R

@ - Mg Qe Feopn

Place:

Date:

from 7" to 10" February, 2002 and secured Silver Medal in 4 X 100 mts relay with a timing of

522 sec and Silver Medal in 200 mts with a timing of 28.2 sec and Bronze Medal in Long
Jump with a distance of 5.26 mts. o

Secured Gold Medal 100 M in the 1* All Assam Higher Secondary School and Junior College
Athletic Meet held at Nehru Stadium, Guwahati from 28" to 30"'_ December 2002.

Secured Gold Medal in High Jump in the 1% All Assam Higher Secondary School and Junior

" College Athletic Meet held at Nehru Stadium, Guwahati from 28" to 307 De(’:ember 2002.

Secured Gold Medal in Long Jump in the 1% All Assam Higher Secondary School and Junior
College Athletic Meet held at Nehru Stadium, Guwahati from 28" 10 30" December 2002.

Adjudged as Best Jumper in the ,1* All Assam Higher Secondary School and Junior Colleg
Athletic Meet held at Nehru Stadium, Guwahati from 28" to 30" December 2002, .

Represented the Assam Senior Athletic team (100 M long jump and Triple Jump) in the XXVIII

National Sports Festival for Women held at Pondicheﬁ'y from 4" to 7% January, 2003.

(PIPTI HAZARIKA)
Vill: Bakul Majgaon P.O: Lahowal,
Dist: Dibrugarh, Assam

'y}/f{eprescntated the Assam Junior Athletic team in the XIth East Zone Junior Athletic

M
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. Name - . MISS DIFI1 HAZARIKA -
. 2. Falher's Name : Late Khagen Hazarika
3. Present Addiess : C/0. Great linslcrn.‘Sporls .

Dr. B. Baruah Road - .
P.O.: Ulubari, Guwahati-781007

4. Permenent Address - - D/o Late Khagen 1lazarika .
: Vill: Bakul Majgaon
P.0: Lahowal, Dist: Dibrugarh,Assam.

.
5. Lducational Qualification : Passed 11.S. Examination from Gowt.

Bezbaruah Higher Sccondary School, Golaghat |
under AHISEC, Guwahati in HI rd division in
the year 2003. '

6. Age (Date of birth) £ 12-10-1982
7. Nationality : Indian
8. Cast/ Community - M.OIBC.

SPORTS ACHEIVEMENTS:

A. Represented Assam Junior Athletic team in the 10" junior Inters State Athletic
Championship, 95 held at Bhopal from 310 6™ February'95.
B. Represented Assam Junior Athletic team in the VHth East Zone Junior Athletic
Mcet,95 held at Cuttack from 22" 1o 24™ September 1995,
C. Represented the Assam State Rural Athletic tcam in the XXVIith All Indian Rural
“Spauts Tournament; 1995-96 held at Ranchi from 7" to 10" December 1995,
D. Representéd the Assam School Athletic team in the XXXXIst National School
Games Athletic Meet, 1996 held at Burdwan, West Bangle from 19" to 24" January
- 1996.. '

. Represented the Assam Junior Athletic team in the VI East Zone Junior Athletic

 Championship, 1996 held at Agartala from 12" 1o 15" September 1996.

I, Represented the Assam Junior Athlctic team in the 1Xth East Zone Junior Athletic
Chempionship, 1996 held at Cuttack from 8" to 10" September 1997.

G. Represented Fast Zone Jupior Athletic team in IXth TTC Junior Inter Zonal
(National) Athletic Championship held at Caleutta from 3 October to 6" Oclober
1997 and sccured Silver Mcdal in 4 X 100 M Relay. '

1. Represented Assam Junior Athletic team in 14" Inter State Junior Athletic Mcet 1999
held at Cuttack from 9™ 1o 12" January 1999. '

I. Represented the Assam Junior Athletic team in the Xlth East ‘Zone Junior athletic

- Championship, 1999 held at Calcutta on 22" & 23" August 1999 and sccured
Bronze Medal in Triple Jump with a distance ol 10.53 mts.

J. Represented the Assam Junior Athletic tcam in theX1 th East Zone Junior Athletic

Championship, 1999 held at Caleutta on 22" & 23" August 1999 and sccured Silver

- Medal in Heptathlon with 2591 points. /s
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Represented the East Zone Junior Athletic team in the 122" 11C tnter Zonal Athletic
¢Championship (National) [ held at Hisar from 2" 1o " December, 2000 and secured
Sitver Medal in Heptathlon with 3194 points, ' . ‘

n

ey . . . . ho . . < "
Represented They Assam School Athletic team in the 45" National School Games

Atletic Championship, - 2000 Teld - at Thituvananthanpiram from 1 to 6"
Februany 20000 : - :
Represented Assam Junior Athletic tewm in the NNV National Sports Festival for
women(Ciroup-11) held at Jaipur from 245" 10 28™ December, 2000, '
Represented The Assam School Athletic team in the 46" 'National School Games
Athletic Championship, 2001 hetd at Gandhinagar, Gujyrat [rom 8"’ to 12" January,
2001 and sccured Bronge Medal in Triple Jump (U-19) with a distancc of 11.31 mtr.
Represented Assam Senior Athletic team in the XVth North East Sports festival held
al Hanagar from ;l(n"' o 2()"‘ Febtuary, 2001 and secured Silver Medal, in Triple Jump
with a distance of 1108 mtr. S L ' o '
RepresentedtThe Assam Junior Athictic team in the 13th East Zone Junior Athletic
Championship,2001 held at Patna from o™ o 11" Scptember,2001 and sccured
Bronze Medal in Long Jump with a distance of 4.92 mtr mn "l’.r'i.;i'lc Jump with a

~distance of 10.79mtr.

Q.

U.

V.

W.

Mace:
Pate:

Represented Assam -Senior Athletic team in the NVI North East Sports Festival held
at Agartala from 7" 1o 10™ February.2002 and sceured Silver Medat in 4 X 100 mts
relay with a timing of §2.2 sec and Silver Medal in 200 mits. with a timing of 28.2
gee and Bronze Medal in fong Jump with a distance of .26 mds. '

Seemed Gold Medal 100 M in the 17 AL Assam [igher Secondary School and
Junior Collepe Athletic Meet held at Nehru Stadium, Guwaiati from 28" 1o 30"
December 2002, A : ‘

Gecured Gold Medal in High Sump in the 1 Al Assam Higher Secondary School
and Junior College Athletic Mect hield at Mehu Stadium, Guwahati from 28" 1o 30"
December 20027 ' - o

Secured Gold Medal in Long Jump in the I Al Agsam dligher Sceondary School
and Junior College Athictic Meel hichd at Nehra Stadium, Guwahali from 28" (o 30™
December 2002,

Adjudgeted as Best Jumper i the AL Assam Higher Sceondaiy thml)l and Junior
| it

Collepe Athletic Meet held at Nehru Stadm, Guwahati from 28" to 30
2002, ' ' ‘ _
Represented the Assam Senior Athletic team (100 M, Tong Jump and Triple Jump) in
(the' NN VI National Sports Festival for women held at Pondicherry from 4o 7"
Jamuy” 2003, . -

Seeured Gold Medal in Friple Jump with v distanee of 11.23 mits.in the X VI North
Fast Sports festival, 2003 held at Aizwal, Mizoram from 22 April to 25 Apnil’
2001, :

/ .
&Z‘ Mgt .
C (DIPTLHAZARIKA)
Vill-Bakul Majgaon P.0.-Lahowal,
~ Dist- Dibrigarh, Assan.

?

Dccember’
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XXVI NATIONAL SPORTS FESTIVAL FOK WOMEN
GROUP-11
JAIPUR (KAJASTHAN)
DECEMBER 25 TO 28, 2000

TSieT Hazaries

af RSS ﬂm '_mp.‘lrlirip;tlmﬁ ll\M_NHTHLEﬁT\CSM

in the XXVI National Spovls 3estioal ov Women (~(1ﬁl'ltl||.‘o,3|,3|) feld at
Aaipue (Rajasthan) Trnm December 25 fo 28, 2000 ovqanised by e
Sports Aunlljevily of Jhadia i xullalnn.nlmn witly the %lall §me.ies

Gonneil of Rajasthan.
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DIPTL HAZARIKA,

uf AEDANM | pavticipated i \|_~ATHLE—T166 I
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ASSAM AMATEUR ATHLETIC ASSOCIATION .

(Alliliatod 1o Amateur Athlatic Fodoration of India & Awam Olympic Association )
NEHRU STADIUM, GUWAHATI -781007 a
Regd. No.- KAM/240/J4/132 of 1999 - 2000 _ -

Ref. No. i, SR ! Date .1 40122000

TO WIIOM IT MAY CONCERN

. This is to "certify that MISS DIPTI IAZARIKA,
daughter of Late Khagen Hazarika of lerugarh is a young and

prom151ng athclete of the state.

She has the distinction of represehting the East
Zone Athletic team in the 9th ITC Junior Inter Zonal
(Natlonal) Athletic Championship held at Calcutta from 3rd to

6th October'97 and secured Silver Medal in 4X100 M Relay.

She has §ot a bright futurc.

1 winh her all asuccenn In Life,

/n\n /U

(MRS ~TAYABUN NISHA)
Hony. Secretary-
Assam Amateur Athletic IAssoc1ation
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XVI NORTII EAST SPORTS FESTIVAL
AGARTALA (TRIPURA)
FEBRUARY 7 TO 10, 2002

MERIT CERTIFICATE

Name _ DNeT wazARKA_ Stale ___ ASSAM

Discipline __ Athletics Foent _200 mxs  SPRINT

Mosition _SE cotd  Time/Distance/Height 282 sec,

g )
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-~ G.S ‘Al‘;ah(l T : Shekhar Dutt

Redaional Director Direclor General

SALNS NIS, Patiala - ' _ S;mrls Authoriy of Imlln‘
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XVI NORTII EAST SPORTS FESTIVAL
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FEBRUARY 7 TO 10, 2002
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Odhe HOe 172 OF 2004

Miss Dipti Hazarika
QVS -

Union of India and Orse.

In the matter of :

Written Statement submitted by the

respondents.

The respondents beg to submit a

brdef history of the case which

may be treated as a part of the

written | statement «
\

( BRIEF HISTORY OF THE CASE )

The applications from me ritorious gports persons

having Indian Citizenship were called to fill up the posts

of Postal Assistant/Sorting Assistant (2 posts ), Postman

(1 post ) and Group-D(1 post ) under sports Quota for the

year 2001 in the Department of Posts, Assam Circle, Guwehatie.

A notification containing details were advertised and the

seme was published in the Bmployment News issue dated

4,,».,491/ W,uce;

va; r

29 March ~ 4 April 2003. A copy of the,\ R R

is enclosed as Annexum-l.

The last date for receipt

Contl eeo 92/“’



S5S2-

.2-
of applications in the 0/0 the Chief Postmaster General,

Assam Circle, Guwabati was fixed as 50.4.2003. A copy Gﬁ"[“-‘

Not ftation A 113673 M&Wﬁ\ o eafTy
A of the application form f

r submitting application is

enclosed as Annexure~I1.

In response to the adve¥tisement published in
the Employment News as mentiome_d above, the applications
were received from the candidates and Mse« Dipti ﬁazarika
was algo one of the applicant who applied for the post of
Postmam under sports quota recruitment. It was decided
by the Assam Postal Circle Sports Board to fill up the
vacant post of Postmen under sports Quota by the sports

person of Atheletic (Track)evente.

The selection process was underftaken and to
include a prominent and technical person in the Selection
Committee, the Director, Sports and Youth Welfzare, Govie
of Assam, Guwahati was reQuested vide letter dated 7.1.04
(Annexire~I1I } to depute one prominent sports person to
act as a member of the Selection Committee for selection
of meritorious person in Athletic (Prack)events o 1In
response to above letter, the Director, Sports and Youth
Welfare, Government of Assam, Guwahati~7 nomirated Shri
Pranab Saikia, Asstt. Secretary, State Sports Council of
Assam as the represeniative in the Selection Committee
for the Athletic (Prack)events along with one other

spoi'ts person vide his letter Noe. DSY/S/EMT-1/2003/4O

dated 52.2004 (Annexure~IV )e
/ .
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The Director, Spo‘rts and Youth Welfare, Govern~
ment of Assam, Guwahati was also reduested to fix a convenient
date for'conducting the practical test/trial for the appli-
cant for selection of meritorious person in Athletic (Track )
events vide letter dated 29.3.08 (Annexure~V). The Director,
Sports and Youth Welfzre, Government of Assam vide his
letter No. DSY/S/ESPT-1/2003/59 dated 22.4.04 informed that
the test on Athletic event may be skipped over as it was
not feasible to hold the test due to ongoing momsoon angd
suggested to select the candidate for Athletic event on

the basis of sports certificates ( Amnmexure=-VI )

A Selection Committee was ther constituted vide
Noe Staff_/13"20/2001/(20m. dated 2+6.204 by the Chief
Postmaster General, Assam Circle, Guwahati with the Director
of Pogtal Training Centre, Guwzhati as Chairman and the
S5P0g, Guwehati Division, Guawehati, Asstit. Director (welfare ),
0/0 CBMG, Assam Circle, Gawahati and expert Members deputed
by the Sports Authority, Govemment of Assam as members

as per Annexure~-VII.

The Selection Committee met on 18.6.200¢ for
selection of candidate for the post of I”es‘tzman against

Athletic (Prack )events. After scrutiny of records/

Bio-data, 5(five } candidates were taken into consideration

zone on the basis of sports certificatese Accordingly,

the Committee considered the candidature of these candidates
keeping into account of the performance during the last

two years i.e. 2002 and 2003. The records/performances
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and sports achievements applicant namely Ms. Dipti Hazarika
was algo considered and examined by the Selection Committee
along with others. After examining the fumished educational
details, listed sports achievements, date of birth etc.,

the Selection Commitiee recommended the candidature of

Shri Moon Changmai' against the vacancy earmarked for Postman
cadre in Athletic (Prack)events subject to physical fitness
and production and examination of original testimonials Ey
the competent authority. The Minutes of the Selection |

Committee was prepared and then signed by the Chairman and

members on 28.6.2004+ A copy of the Minutes of the E

Selection Committee is enclosed as Annexure-VIII.

Daring the selection process Shri Pranab Saikia,
Asstt. Seoretary, State Sports Council, Guwahati along with ’
Shri Pulak Iahiri eminent Sports person who was also deputed
by the Departmemt of Sports and Youth Yelfare participated

T el fore N

in the proceedings of selection of e iomy gporha person
against the vacanoy earmarked for Postman cadre im Athletie
(Prack) events on 18.6404. There were no difference of
opinionm during the proceedings of Selection Committee apd T
the recommendations were drawn up in unison on 18.6.04.
recommending the name of Shri Moon Changmai for the post
of Postman in Athletic (Track)event. The minutes of the
proceedings were sent to all tho members for aignature .
All the members edscept Shri Pranad Saikia, Asstte Secretary,
State Sports Council, Guwehati signed the minutes. Shri

Pranab Saikia did not sign the minutes of the Selection

COn‘hd.-..-

7

-4
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Committee proceeding and submitted a letter dated 18.6.2004
to the Chief Postmaster Gemeral, Assam Circle, Guwahati

Annexure-IX.

) /Since there was a difference of opinion among

the members of the Seleciion Committee in selecting a
meritorious sports person in Athletic (Track)event and

one of the members did not sign the proceedings of Selection-

| / commitice, the recommendation made by the Selection Committee
| has been treated as void and invalid and it W

-~

' _to constitute a fresh Selection Committee with new members

e o

’1 - P — . trer o - =
! in consaltation with the Director of Sports and Youth Welfare,
" S ihaiatth =

Goverament of Assam for selection of the candidate against

Athletic (Prack)event afresh. Accordingly step was taken
!

' to reconstitute a Selection Committee by reduesting thd

]

Director Sports and Youth Welfare, Assam vide ¥ letier

‘ dated 210704 ( Annexure=%¥ ) to nomingte a nmew member in

place of the member nominated earlier in respect of Athletie

(Prack ) events for further course of action. The Director,

! ~ —

Sports and Youth Welfare vide his letter No. BSY/S/ESM-V

2003/90 dated 26 +8.2004 has nominated Shri S.3. Roy,

e S

'/ District Sports Officer, Guwahatl as a member of the

:K Selection Committee to be reconstituted 'as per Annexure XI.

i

" pefore awaiting further action in this case,
the applicant namely Ms. Dipti Hazarike filed the present
Original Application No. 172/04 before the Hon'ble Tribunal,
tuwahati Bench seeking for direction to declare the selection

of §hri Moon Changmai ( Respondent Wo «10)as void and to

I - Contd.....---
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hold a review selection in Athletic events to select the
candidate strietly in terms of minimum qualidying standards
and taking into academic Qualification of the candidates
including that of the applicant.

| The notice of the Hon'ble Tribunal was received
by the 0/0 the Respondent No 5. | In view of the interim
ordey dated 9.8.2004 of the Hon'ble Tribunal to the effect
tha: any appointment to the post shall be subject to the
outcmﬁe of the applica‘cion, the process of reconshitution
of the Selection Commithee and selection in the post

eammarked for Athletic (Track)events has been suspended.

Parawise Comments $

Te Phat with regard to the statement made in
rara 1, of the appliea_tion, the respondents beg to state

that the contentions of the applicant in para of the OA

are denied as the same are not based on facts. The duly
éon.stituted Selection committee examimed and considered

the candidature of applicant in the selection of meritorious
sports persons for the post of Postman under Sports Guota \
for the year 2001 along with other canmdidates. The
gelection was recomnended by the Selectién Committee on

the basig of certificates of performance in Sports (Athletic
events ) produced by the candidates. 1t is totally incorrect
%that the case of the applicant was re jected on alleged
ground of physical fitness of the cand idates while

considering/examination the certificates or other relevant

Conntd eeosanve
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documents submitted by the candidates for appointment.

Eence, the contentions of the applicant are imaginary

and not based on facts and recordse

2e That with regard to para 2, 3 & 4.1, of the

application, the respondents beg to offer no comments.

e That with regard to the statement made In

pare 4.2, of the application, the respondents beg to

state that it is admitted as the same are based on

vecordge It is, however, added that the notification

for the vacancy was issued by the Office of the Chief ¥

PMG, Assam Circle, Guwahati ( Respondent No.3 )and

was published in the Bmployment News of 29th March 29 =

4 ppril, 2005. A paper ollpphgiif mploymffkffﬁmM'mQB .
of 29th March =~ 4 April, 2003%_ 4 copy of the/\application '

form for submitting applicatiomse—

N

. . B "o P P NS N T SIPTN
A . e e T LTt N f e . o :? girg To_wn T e )

e C: _[:_,4’-;1/ e S 1 by LA SR LR PR LS VEAEY Y ST
s NS P W7 Rt foon Tl

'y Trf

Lopiizelivyyy IF ave annexed herewith and

ol

marked as Annexure -1 & il

4« That with regard to the statement made in

para 45, of the application, the respondents beg to
gtate that in order to make the selection process trams=
parent, DTOPEY, purpo'sei'ul ang effective, a reduest was
made vide letter dated T.1 .2004 to the Director of Sports,
Govemmén.’c of Assam, Cuwahati-T to nominate prominent |

sports persons for the gelection of meritorious sportamnan

-

Con‘td..oovooo LXK
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as notified by the A.ssam Postal Circles In response to
the above request, the Director of Sporis, Govermment of
Assam, Guwahati nominated Shri Pranab Saikia, Asstt.
Secretary, State Sports Counc:sil, Assam and other Shri
Pulak Iehiri, Sports Analyst vide No. DSY/S/ESTT~1/2003/40
dated 52.2004 to represent in the Selection Committee to
be formed for selection of sports person for Athletic
(Treck ) events for the post of Postman. The application
received from the applicant Ms. Dipti Hazarika for the
post of Postmen was considered and examinmed by the Selectio

Committee along with that of other applicants.
Loty 2F. 7#*“ e S0/

A copy of the ~pyiiscks v are annexed herewith

and merked as Annexure-IIT1 & IV.

g. The Directorate of Sports and Youth Welfare,
Government of Assam, Guwahati was then reduested to fix

a date and venue for holding practical/field test of the
candidates in the disciplines i.c. T.T., Chess, Badminton
and Athletic (Prack)events vide letter dated 29.3.04.

In response to above letter, Directorate, Sports/Youth -
Welfare, Government of Assam, Guwahati vide their letterl
dated 22e4.2004 suggested to select the candidates agalns
the Athletic events on the basis of sports certificates
produced by the candidates as it was not feasible to holdy

field test on Athletic (Track)events due %o ongoing mons

Leilon $Fat -»3,3 ~o1y ard 22-4-04
A copy of the ’T"'»?.“ou:‘f_ are annexed herewith

and marked as Amnexure -V & VI,
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Accordingly, the Respondent No .3 constituted
a Selection Committee vide No. Staff 13-20/2001/Corr
dated 246.200 with the following members to seleét the
sports person for appointment in the post of Postman

against Athletic (Track )events of sports Quota.

The Director, PIC, Guwahati ~  Chairman
The S5FP0s, Guwahati -~ Member
The Asstt. Director (WLF ), GO/Guwhati-Member
The expert personnel nominated/deputed = Membe

by Sports authority, Govte of Assam.

( A copy of the letter is ennexed herewith

and marked as Annexure =~ VII.

The contention of the applicant to the fact
that final selection wes made after screeming the appli-
cations of the candidates and then the Selection Committem
vas constituted is not correct. The fact remains that
the candidate wes consideied for selection as could be

secen from the minutes of the proceedings of selection

committee at AnpneXure-VIII.

5e That with regard to the statement made in
pare 4.4, of the applicetion, the respondents beg to
state that it is admitted as the same are based on facts
in the records. It is further added that the Director
of Sports and Youth Welfare, Government of Assam,

Guwahatl confivmed vide their letter dated 17 .6.2004

Contd seecee
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the nomination of Shri Pranab Saikia and Shri Pulak Ilehiri

spotts experts/Analyst who were already nominated earlier
vide their letter dated 5.2.04 LW

fooory of ©¢ lethey dated V.CW20H I ompzned

iy -, W y RPN | Ay . e .
boretn end warksd oo fondsss o
= ~

T Y LN e

6o That with regard to the statement made in

para 4.5, of the application, the respondents beg to state
that the Seiection Committee met on 18.6.2004 to select
the candidate for the post of Postman against Athletice
(Prack ) events quota. After forming a consemsus to select
the candidate on the basis of performance certificates
submitted by the applicants in the light of suggestion
given by the Directer of Sporte & Youth Welfzre ( due to
inability to hold field test om account of high momsoon )
the Selection Committee scrutinized the sports performance
of each candicate. After examination and scrutiny of
relevant records and deliberations, the Selection Committee
core to the_conclusion and recommended the candidate namely
Shri Moon Qmangmai to be most suitable and deserving on
the basis of his performance certificates, sports achieve-
ments etce against the vacant post of Fogtman in Athletic
(Preck ) events subject to physical fitness ard production

and examination of original testimonials by competent authority.

Protastony O /84~
4 copy of the lsitlrr is annexed herewith and

marked as Annexure -VIII.

ContGescece
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The proceeding of the Selection Committee wes
prepared and signed by the Chairman and members on 28.46.04
expept one member Shri Pranab Saikia who was deputed by
the =mports authori‘l:y, Govermment of Assam, Guwehati. The
reagon for not signing the proceeding. by the said Shri
Saikia was not recorded in the minutes as his remarks vkt |
dated 1846 +04 were only received in the corncerned section
on 296 .04 even though it bears the office ieceipt stamp
dated 21604 Shri Saikia did not sign the minutes of the
selection commitiee vhen it was sent to him for signatures
on ground that the candidature of Ms. Dipti Hazarika (v the
applicant in this OA ) was not taken into consideration on
medical ground allegedly complained verbally by one of’.the
members of the conmittee saying thatv the applicant 'is'not :

medically fit as She underwent a knee surgery a year aéo.-*‘

Sz - 18-6-0% .
A copy of the letter,is annexed herewith an

marked as Annexure=IXe.

[OUEEE

The reasons put forward by Shri Pranab Saikia

to justify his action for not signing the minutes/procee=

dings of the Selection committee are irrelevant and
immaterial. Shri —Saikia neither raised any difference
of opinion during the ‘meeting of the Selection COmmittge,,{;
and nor put forth any reasons for not accepting the‘a“
e o e

selection t?w/\m@ﬁ‘"ﬁed in the minutes/proceedings 28

required in such contingency. He went along with all

other members of the committee recommendation to select
Shri Moon Chengmai (Respondent No +10) for the post of
Postman . Then he abruptly refused to sign the minutes/

con,tdOOOOOQ
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Higulirs /pmceeding of the Selection Committee for no tangib

reasone In fact, the Selection Committee with consensus
of all members recommended the candidate om the ‘b.asis of
the sports achievements certificates produced by the. cand i~
datess While doing so the achievemenis of each candidate
including the applicant were analytically assessed and
discussed as duly recorded in the proceeding. Nowhere
there ié any iota of fact that physical fitmess or medical

background of the candidates was discussed by the Selectior—

. Committee as sought to be made by the applicant. The

Selection Committee found the candidature of Shri Moon~

Changmei most suitable among the candidates inc luding the

applicant on the basis of the vecords on sports achieveme‘
and accordingly recommended for his selection. tlt?he.-_con- |
tention of the applicant to the fact that she was-":e’j;éééiéﬁl
on medicel ground is therefore imcorrect and unfofnﬁ.&é‘c.i.'~:'f:-‘

Te That with regand to the statement mde in .
para 4.6, 0f the applice.tion, the respondents beg to “/,‘
state that submission of the representation dated 3046 G4 .04 !
by the applicant with medically fitnegs certificate to
further her case after the selection of candidate waé‘“'*-*_
over not called fore The Question of medically i‘itnéegkd
was not the aspect to be considered by the Selecﬁ"&n‘"'

\_“ . :

committee while selecting and recommending the suitable

candidate .
Hence, the points raised by the applicant in

para 4+ of the OA are irrelevant in this case.

gontd escce 1
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8. That with regard to the statement made in
para 4.7, of the application, the recpondents beg to
state that Jj 2 z2wwiilcd “Le’. the Selgction Committee
vas guided with eligibility norms and principles spelled
out in "the advertisement for the post while recommending

the gselection of the candidate.

9. That with regard to the statement made in

para 4.8, of the application, the respondents beg to

state that it is not true. The Selection Committee exami-
ned the applications/Biodata and certificates produced

by each candidate including the applicant taken into
consideration very carefully and recorded the particulars
in the proceedings of the Selection Committee (Annexure=~VIII)
invariably. The candidate, who was adjudged best on the
basis of proof of gports achieveﬁtents. was recommended

for selection. The averment of the applicant to the alle-
gation that the case of the applicant was rejected out~-
right on the basgis of wrong and imaginary complaint by

one of the members of the Committee with malafide intertion
t0 give undue benefit to Reppondent No+10 are unfounded

and not based on facts and records.

10. That with regard to the statement made in
para 4.9, of the application, the respondents beg to
state that the performance of the applicant in sports

wvas carefully assessed on the basis of the sports certificate

contd..oocoo.
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lkproduced by her with the application as dore in cases

of other candidates taken into ccnsideration Zone » The
particulars of e chievemenis were recorded accordingly

in the ma proceeding of the Selection Commitiee as a

comparative data to determine the best among the candidates.

11 That with regard to para 4.10, of the appli-
cation, the respondents beg to state the' same as in

para 4.9 abovee.

120 TPhat with regard to para 4.11, of the appli-
cation, the respondents beg to state the’ same as in

para 45 & 449 above.

15 That with regard to the statement made In
para 4.13, of the application, the recpondents beg to
state that the educational Qualificstion of the Respon-
dent Noe 10 wvas shown as HeS. passed instead of HSLC
passed unfairly with intention to place the candidate
in the higher post of Postal Assistant/Sorting Asstt.
is not correct and not baged on records. The appli-
cation of Shri Moon Changmai ( Respondent No«10) was
rightly taken into consideration zone for mkz selectiom
against the post of Postman for which educational |
qualification of HSLC passed was prescribeds The
Selection Committee rightly noted the educat iogal
qualification of the Respondent No.10 in the minutes/
proceeding of the Selection Commitiee as per record ¢
Hence there was no unfaimess and extraneous considera~

tion as alleged by the appliscanto.
| cohtd@'.oa.o
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14, That with regard to the statement made in
pare 4.14, of the application, the respondents beg to
state that as already stated in para 4.5, 48 and 4.9
above, the recommendation for selection of the candidate
vas made on the basis of the sports achievement certifi~-
cates produced by the candidates. The Selection
Committee duly constituted for the purpose acted fairly
without any favour to any particular candidate keeping
the guidelines in the matter. The applicant has no
justified reason to approach the Hom'ble Tribunal to
intervene in the matter. 7The recommendation of the
Selection Committee to select the best candidate was
fair and proper and in no way the rights and privileges
of the applicant have been abrogatede The applicant
has also no locus standi to seek review selection on

the basis of the unjust grounds stated in her applicatione.
However, in view of the difference of opinion in the
wake ;f not accepting the minutes/proceeding of the
Selection Committee by Shri Prenab Saikia, one of the
members of the Selection committeé, the recommendation
made by the Committee to select Shri Moon Changmail
(Respondent No+10) has been treated as invalid with
decigion to reconstitute a fresh Selection Committiee
ﬁithvnew merbers in constitution with sports authority,
Govte. of Assam for selection of the candidate afresh
for the post of Postman under Athletic (Prack ) events.
Accordingly, the Director of Sports and Velfare, Govt#

of Assam was addressed by the Respondent Wo .3 vide letter

con‘hd...oo.ooo
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letter dated 21.7.2004 to nominate new member in place
of the member nominated earlier in respect of Athletic
(Track ) events so as to reconstitute the Selection -
Committee. The Director, Sports & Youth Welfare vide
his letter No. DSY/S/ESTT~1/2003/90 dated 26.8.2004 has
nominated Shri S.5. Poy, District Sports Officer, Guwahati
as the substitute member of the Selection Committee to

be recomnstituted.
A copy of the letterl\am annexed herewith

and marked as Ammexure - X & XI.

In view of interim order dated 9.8.2004 of
the Hon*ble Tribunal in the present OA further process
of selection of candidate afresh has been kent in

abeyance s

15, That with regard to the statement made in
para 4.15, of the applicatio:g, the respondents beg to
state that in view of the above facts, the application

has no merit and liable to be digmissed.

16. That @ith regard to the gtatemeni made in
para Se1 to 5.11, of the application, the respondents
beg to state that the grounds mentioned to justify for
relief's are denied as baseless and unreasonable in view
of the facts of i;he case stated in the foregoing parase

Hence the application is liable to be dismisged.

cmtd.'..‘ﬂ..
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17, That with regard to para 6 & 7, of the appli-

cation, the respondents beg to offer mo comments.

18. That with regard to the statement made in

para 8e1 t0 844, of the application, the respondents beg
to state that im the above facts and cirocumstances stated
by the Respondents, the relief gsought for by the applicant
is not justified and admissible by law. Hence the prayer

of the applicant is liable to be dismissed.

19. That with regard to the statement made in
para 9, of the application, the respondents beg to state
that in the premises abowe, the prayer of the complainant
for interim relief is not justified and therefore, the
Hon'ble Tribumal be pleased to wacate the order issuedr
on 9.8.2004 to suspend the selection process and dismiss
the applicatioh s0 as 1o enable the Respondents to take
up the process of selection legally and as per norms

and nilese

verificatiOE"OOOooooooo L] o
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YERIFICATION

oo Gmhe (e W Amee BB Beew TR SN Sme e

I, —
50 B RoSRka Chasonavertly
do hereby

verify that the statement made in paragraph

of the written statement are true to

my knowledge, those made in paragraphs being

matter of records are true to my information ax derived
there from vhich I believe to be true and those made
in the rest are humble submissions before the Hon *ble

Pribunale I have not suppressed any material factse

and T sign this verification on this ¢ th

day of NW 2004

Deponent »
Asstt. Postmaster General (Vig.)
Ojo the Chief Postmaster Geners
Assam Circle, Guwahati-781001



T %Employmen(Nr»;ws 29 March -- 4 April 2003

7+ Sree Chitra Tirunal - ‘{V'- g .
v Institute for Medical L‘é&é Sg¢tor.26, Chandig: ( ’
Advertisement No TTI/ME Cell/2003-2004

-y Séences and A
: ) ' DMISSION TO MASTER'S DEGREE PROGRAMMES
Technology Applications are invited on prescribed form for admission to
Thiruvananthapuram-695011 the following AICTE approved Master's of Engineering
(An Institution of Natlonal | Programmes of 2 years durahon affiliated to Panjab University,
© Importance under Government of Chandigarh.-
India .
Invitgs applicalions ltaom Indian 1. M.TECH. Engineering Education.
Nationals for the following posts : + M.E. Manufacturing Technology.
1. Technician (Anaesthesla) M.E. Construction Technology and Management,
Reserved for Scheduted Caste . M.E. Computer Science and Engineering.
(Vacancy-1+Panel) : Qualifications M.E. Electronics and Communication Engineering.
and Experlence : (1) SSLC or M.E. Instrumentation and Control.
equivalent examination 2: Cexlificate of ) ) o .
specialisation in the trads from AFMC The above courses will start from 14.07.2003
Hospital OR D.p;o,na in Qperation There are 12 seats for sponsored polytectinic/engineering
Theatre Technology of SCTIMST. college teachers and 3 seats for sponsored professionals from
2. Radlographer 'A'-Reserved for | -industry/other organizations in each of the programmes at
Scheduled Tribe (Vacancy-{ + Panel): Sr.Nos. 110 4.
g"f"f“’?‘”g and E"Pef‘e‘?“"l -1 Q There are 4 seats for sponsored polytechnic/enginéering college
:;rss I:ﬁp:;ns/%!:ii (?:;{:’22"'32; "’;‘: teachers, 1 seat for sponsored professionals from industry/other
”;a diograppher cor; ducted by a madical ° organisalions and 5 seats for General Candldateq in each of the
programmes at Sr. Nos. 5and 6. '
RESERVATION 15% for SC, 7.5% for ST and 3% for Disabled
candidates.

college and "3 years practical
"PROSPECTUS with application form can be collected from the

W/

W g;;;/o/,m N g o ‘-'{ o

"

214 2. :4C

6 th Floor,Core-3,5¢
Lodhl Road,New Dt
FAX: 24360010 E-M:
Cenlral Flectricily Roge
body constiluted under the Eir
enacted by the Parliament. C
Bench Officer to be filled on ¢
Central Government deparlie:
aoffices of the Central Governe
scale of Rs.10000-325-15200
discretion opgrate the post oill
pay scale of Rs.8000-275-13"
10500. The terms & conditions
Rducational qualifications -
- experience in Judicial/Quasi-jun
petitions, pleadings, Listing the
candidales  capable o
notifications/resolutions.
Qualifying_Service - Pay_Sg
the Cenlral Govl (i) Hotding ana
_ years regular service in the sc»
with 6 years regular service in |
or {iv) With 7 years regular
equivalent; or (v) With 8 years
10500 or equivalent.
Pay_Scale Rs.8000:275:1350¢

-

COooudwpN

experience in alarge hospital. OR Two
years Diploma in Advanced Medical
Imaging Technology conducted by a

recognized: Institution and one year
practical experience in alarge Hospital

after successfully completing the two

yeat Diploma/Cettificate Course for

. Radiographers from a recognized

Institute/Coliege. 2. Mus! be familiar
with the practical aspects ol carotid
angiography, Angio Cardiography etc.
General Condillons : (1) Age limit
on 31.03.2003. 35+5 years (

post carries Scale of pay of RS.
125-7000/- & allowanced a
Government m) . )

qualification and éxp
in exceplional cases as per rules. (4)

Persons working under Cential/State

Government or a Public Sector

Institute on cash payment of Rs. 250/~ or can be had by sending a
crossed Demand Draft of Rs. 300/- in favour of Principal, TTTI,
' Chandigarh payable at Chandigarh alongwith a sell addressed
- envelope 0125x20cms. .

TE of receipt of epplications is 13 Juna, 2003
PRINCIPAL

EN 52/ 41

Applications are invited from the men(onous sports pers'ons who
are Indian Citizens for the under mentioned posts to fill up the
sports quota for the year 2001 under Assam Pastal Circle in the
scale of pay as indicated against each plus other allowances as

Holding analogous post on re
service in the scale of Rs. 5500
in {he scale of Rs.6500-200-1¢:
the scale of Rs. 7450-11500: ¢
scale of Rs. 7500-12000

Pay_Scale. Rs.6500-200-1050¢
Holdmg analogous post on e
service in the scale of Rs. 550

- tegular service in-the scale of i

years reqular service in the st
Maximum age_limit (o: df:.m
applicalions. '
Terms & Conditions

Persons selecled on deputatis
three years initially extendable
year each for a maxifoum of te
as contained A DOPET O.M. 1

Underlaking should submit their

A admussuble under the rules
application through propet channel.

amended from time to time.

(5) Any attempt to inftuence the | SiNo. Name of posts No. of posts Scale of pay The applications as per presc:
Selection Committee or the institute (1) (2) (3) 4) - ;ﬂd signed musl' reach the
directly or indirectly will disqualify the DO _ - - egulatory Commission, Core-:
candidates. (6) In all matters pettaining 1 Postal Asstt./ 2 (Two) Rs. 4000-6000/ New Delhi-110003 within ¢
to this advertisement, the decision of [_____| . Sorting Asstt. — advertisement. The application
the Institute shall be final and binding. 2 Fostiman 1(One) Rs. 3050-4590/- Short-listed candidates will be «
Applications typed on plain paper with . : ] .3200/- for this purpose. ¢
bio-data and atlested copies of 3 Group“D 1(One) Rs. 2550 . Application_Fonn_-1.Post apph

cettificates to prove qualifications, age,
experience etc. and casle (scheduled
caste & scheduled tribe) certificate in
the prescribed format shouid reach the
.undersigned on or before 19.-04,2003.

The last date of receipt of application-in the o/o the Chief
Postmaster General, Assam Circle, Guwahati is fixed on 30.04.03.
Applicaticn forms and conditions of Age, educational qualification,
| eligibility conditions and other details in connection with the
recruitment of sporisperson may be had from this office or any of

Designation 5. Educational/lr
relevant field 7 Name of |
Organisation working presently
parent cadre(also state DA ¢
Since when, Scale of Pay & |

Director | .
Advt. No. p&A 1/831SSC/ISCTIMST/ | of0 the Sr. Supdl./Supdt. of Post Offi ces/RMS Offices under this 1|  service unts 12 Tolat
2003-, EN 5294 { Circle.

_ EN 52/ 160 | DlJ/ponsxbllmea of prese
“Sant Longowal institute of Englneermg & Gavp 1320 32002
Technology, Longowal (Distt. &y; - .

Bharatiya Vidya

Bhawan's

Birla White Vidya Mandir
Rajshree Naaar Khnavin

{Established by : Govt. of India)
Notification No. 0172003 | .

corwe =
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DEPARTMENT OF POSTS

OFFICE OF| THE CHIEF POSTMASTER CENERAL:AASSAM CIRCLE: 171
. GUWAHATL-781001. S

Applications are invited from the meritorious spor"fs persons'IWho are the
Indian Citizen for the undermentioned posts fo fill up the sports quota for the year
2001 under Assam Postal Circle in the scale of pay as indicated against each.

“Name of posts,

[ )
Postal Asstt./Sorting Asstt.

e

Po stman

Group D"

3. Educational qualification

4! sports/Games preference

5. Eligibility

e e e T s amne

e

Ac

. (4)
Rs.4000-6000/- - plus
-allowances as admissible under
the rules.

e e =

{ (One) Rs.3050-4590/- " plus other
allowance as admissible
1 (One) Rs.2550-3200/-' plus other

18 yrs to 25 yrs. Maximum age limit may be
relaxed by B years( 10 years for 5C/ST and 8
Years for OBC)-—~ '

andidate must pass (L) 10 * 2 standard or
12" class pass of a recognised University or
Board of School Education or Board of
Secondary Education (Excluding vocational
stream for the posts of PA/SA as (i) above.
(i) Matriculation or equ'ch'iléﬁfwf'&; the post of
Postman at serial (i) above.

(i) Middle School standard pass for the post

of Group”D" as (iii) above

TabIeTennis/Badmin’ron/Chess and Athelatics
(Track events). Ibg_ﬂggl’qgj_'ggn_ﬁyill be made, one
each from the qbq_yg_n_\_e'n'ﬂoned disciplines of
sports. Application from the candidates of
other disciplines may not be entertained.

I) Persons who have vrepresénted a state or

the country in the Nm‘ion_dlj or International
competition in any of the games/sports listed
at serial 4 above.

ofher—

allowance as admissible )



ii) Persons who have represented their
university = in  the Inter-University
tournaments conducted by the - Inter-
University sports board ‘in any of the above
games at serial 4 above. -

iii) Persons who have represented their state
schools® teams in the National sports/Games
conducted by the All India School ‘games
federation in any of the above games/sports

at serial 4 above.

Application forms and eligibility certificate forms in respect of item(5)

above may be had from this office or any of the o/0 the Sr.Supdt./Supdt. of P.0.s/RMS
divisions under Assam Circle. Application accompanied by all documents and necessary
certificates(not in original) should be sent fo the office of Chief Postmaster
General Assam Circle, 4™ floor, Meghdoot Bhawan, Panbazar Guwahati-781001 within

A fo—u3Applicatio

n which are not completed in all respects as required above will be

‘liable to be rejected. The cover should be superscribed in bold letters * APPLICATION
FOR MERITORIOUS SPORTS PERSONS RECRUITMENT" '

‘No.

* Copy to -

“selection will be made as per rules on the subject, and appointment will be
issued by the concerned Sr.Supdt./Supdt. of P.O.s/RMS offices of this circle.

Staff/13-20/2001/Corr

e Ry
(‘L(SZSHYAM)B‘\

AP.M.G.(STAFF)
For Chief Postmaster General,
Assam Circle, Guwahati-781001.

Dated at Guwahati the 11" March,03

The P.M.6.,Dibrugarh

All SSPOS/SPOS/SSRM/SRM in Assam Circle and Dibrugarh
Region. They are requested kindly to take action for wide
circulation in their dns. Enclosed application forms and eligibility
certificate forms be kept ready for willing candidates as and when
required. Elegible EDA(GDS) can also apply~ for the posts of
Postman and Gr-D under meritorious sports persons quota. As such
the same may also be circulated to GDS of their units end
applications alongwith necessary certificates if any received be
forwarded to this office.

ADPS(WL/SP), C.0., Guwahati w.r.to his No.WLF/7-69/2000-01

dtd. 27.1.03.

G e

For Chief POsfmgéte neral,
Assam Cir:‘i Guwahati-781001.
" \(:’ v -

&
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APPLICATION FORM
1. . Name in fuli (in biock letters)
2. Postel eddress in full
3. Date of birth(in christian era as recorded in the :
matriculation or its Equivalentexamination certi-
ficatefor PA/SA and Postiman posts)

4. If a member of Scheduled Caste/
Scheduled Tribhe/ORC
a) Naitie of caste(for 5C only) -
b) Name of caste(for ST only) ‘
¢) Name of caste/community(for OBC only

5. Educational quaiification(for PA /SA & Postman:
posts beginning with matriculation or equivalent
exatnination giving name of examination, name of
the University or Board). An attesied copy of
the marks sheets for each examination should
be attached.

6. Particulars of sports activities with attested
copies of certificate(s) in support of the same.

~d

The division and the branch (Posial / RMS) for
Which the applicant desires to be considered.

Date: Sighature of the applicant
' Name of the applicant

NOTE : Candidate need not send om'ginél certificates.

B

29
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Eiegibiiity Certificate form

Form-1
(For representing India in an International competition in Table Tennis /Badminton /
Chess /Athelatics( Track events)

National Federation/National ASSOCIATION OF ... vee s s e sss s

Cartificate to a mevitorious sportsmen for cmployment te Gr"C” and Gr'D" service
under the Central Govt........owvr. '

Certified that SPI/SMt e SO/ wife/daughter
B Tl AR o L1 o e e i e
_ * (complete address)

represented the country inthe game/event of .t
competition/tournament held ati e FEOM i PO S

The position obtained by the individual/team in the above said competition/tournament

The certificate is being given on the basis of record available in this office of Nationai
Federation/National Association of ...

Place ..o ~ Signature
Designation............coee

Name of the Federation
/National Association

Address

L R T PR TP PYT R

Note :- This certificate will be valid only when signed personally by the secretary,
National Federation/National Association

7>
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Eieqibiiity Certificate form

Form-2

(For representing a State in India in a Nation Competition in one of the recognised
Games/Sports- Table Tennis /Radminton / Chess /Athelatics( Track events)

State AsSociation of ... The @AME OF s

Certificate To a meriforious sporismen for employmeni o a 6r'C’ and
6r'D’ service under the Central Govt.

(Complete address)

represented the stale of it the gamelevent of e in

r =
SUSDSUUVITTSORURP: i i @ ] § § PSR

L £« JOUO O RURPUUURRON

The position obtained by the individua

competition /Tournament Was.......co e ceeveenes

The certificate is being given on the basis of record available in the

office of the State As50CIATION OF .o

Place :
- Signature
Namc
Designation......... oo

Name of the State Association

AdAress. .

Note : This certificate will be valid only when signed personally by the se¢retary
of the State Association.



ELIGIBILITY CERTIFICATE FORM
FORM-3

(Fer representing o Univerisity in the Inter University competition in one of the

68 . e

i ot . st N P Al b oar . - . aa N
recoynised Games/ Sporis - Table Tennis/Baaminion/Chess /Atheiatics -Track evenis )

University of ...t

! to
service under ine Ceniral Govt.

PSPt e SON/WiT €/ daUgiter OF SPi

)

student of _.......represented the university of _.................n¢;
Inter  the  game/event  of . ............in TInter University

. ~
D L T T T T T IR

The position obtained by - the individual/team in the above said
competition/Tournament was. .

The certificate is being given on the basis of record availabie in the
office of Dean of Sports or Officer in. overall chargé of sports in the University of

Place t ...

Catedionnn.

Signature
Designation.. ..o
Name of University. ...
cal

Note : .« This certificate will be valid only when signed personall

[ A D ITT S iy yhby e h’:'{::r‘nvv 'n ]l r-ztrvnnn £ chmrde in ho (ivn
LTSSV er/ e erner ¢ LR e2 H vOUGhe LAarge oy apren ea o anl Wn Ve

<
g
<
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DEPARTMENT OF POSTS INDIA
OFFICE OF THE CHIEF POSTMASTER GENERAL
ASSAM CIRCI_.EIZ(.il_JW/\l"lA'l"l
@l1713-20/2001/Corr Dated at Guwabhati the January 7. 2004,

‘The Director (Sports)
Nehru Stadium
Guwahati -7

Recruitment of meritorious sports person in Gr C & "D’ posts for the vacancy of Sports
quota, .

H s proposed for recruitment of meritorious s

ports person against the following sports
t vacancics for the year 2001
[ PA/SA 2 posts
2 Postman I post
R Gr 1y [ post

lt-is also mentioned that recruitment will be made in 4 events viz Chess, Table Tennis,
nnton and Athletic. In this connection, a Committce is formed consisting of Director, Postal
mg  Centre,  Guwahati  as  Chairman  and Sr.Supdtof  Post  Offices, Guwahati,
Director(Welfare & Sports) and a prominent sports person ( who will change with the
) as members. So, you are requested to select and intimate the name & designation of a

Mment sports person as early as possible to this office for further necessary action at this end.

Yours faithfully

APM.G. (Staff)
C\[/ O/o the Chiefl Postmaster General

Assam Circle, Guwahati — 781 001
to -

The Ass Director(Welfare & Sports) for necessary action.

¢t
FFor Chief Postmaster General

Assam Circle, Guwahati — 781 001
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GOVIo OF ASSAM
OFFICE OF ''HE DIRECTOR OF SPORTS AND YOUTH WELFARE$ASSAM:
GUWAHATY - Ts

NOoDSY/S/ESTT~1/2003/40 Dated Guwahnti,the 5th Februnry'2004.

Frem ' Shri ReleBaruah, ACS.
Deputy Directer, )
Sperts and Youth Welfnre,
Aesmn, Guvahati-781007,

Te ' Shri Po Nath,
AsloMaGie (Staff)
Office of the Chieg lestmaster General,
Assam Lircle. Guwnhatji~1.

Sube s Reerui tment of meritorious Sports Person in Gr. 'C?
and 'D' pests for the vacancy of Bperts Lueta.

“ Refs s Your letter NO. Staff/13-20/2001/Corrs d4d. 7/01/2004,

Sir,
¥ith reference to the subject cited ntove, I am direched

Sporils and Youth ¥elfare, Assam for sclecting sports persoen -to be xmamix

recruited by your Department ngninst sports quetne

1) Sri Jatindra Nath Borchetin, for Badminten; Chess and
Assistant Directer, Sports Teble Tennise
and Yeuth Welfare, Assam,Ghy.

2) Sri Pranab Saikin, Assistant
Secretary, State éportu for Athletic",/
Council ef Assam,Ghyo

Purther, Sri&Pulnk Lahiri, preminent Sp.rts'porson and
(porta analysfst will alse represent the Pirecterante of Sports and Yeuth

Velfare, Assam in snid purpese cevering all feur disciplineo
Yours, fajthfully,

\L ,./'9
. W
Deputy Directer,
Sperts and Yeuth Welfare,
Gaey! Assam, Guwahati=7.
Meme NOoDS!/B/ESTT»I/ZOO}/40 Dated Cuwahati,the 5th Pebruary'2004.
Copy tes= .
1) 8hri Pulok Lahiri, Preminent Sperts Persen and annlysists
fer infeimatien, he is requested te kindly represent the
Pirecterate for the said cemmitteeo

2) 8ri JeNeBerchetia, Assistant Directer, Sperts and Yeuth
Velfare, Assam fer infermatiene

3) Sri Pranab Saikia, Assistant Secretary, State Sperts Ceuncil
of Assam fer infermatieno

il

Deputy Virecter,
Sperta and Yeuth Welfare,Assam,
Guwahati -~ 781007,

. ( 2 cead b
Avine covene T l.;;v.) R

97-

te depute the following officinl/Sports rerson of ithis Vivectornte Oﬁ/tf//f
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No.Statt/13-20/2001/Corr

CPOSTSZINDIA ‘
OFEICE OFTHE CHIEE POSTMASTIR (Illel,‘lRLi\L
ASSAM CIRCLLE:

: P>y IL; )‘J
GUWAIATI 7

Dated at Guwahati the March W 2004,
‘ DEARAW

Recruitment of meritorious Sports person in Group ‘C"and Group ‘1>’ posts for the

To,
The Director (‘)lnk\‘]')(:)rls
and Youth Welfare
Nchru Stadium
Guwahati-7.
Suby:-
vacancy of sports quota for the year 2001,
Ret:- Your No.DSY/S/UESTT-1/2003/40 dated 5.2.04.
Str.

b

Kindly refer to your letter cited above,

Fam dirccted to request you to intimate suttable dates in the month April04 as per

conventent of sports officers nominated by

you vide your letter cited abave for holding the

tests for recruitment of meritorious sports persons in Assam Circle for the vacancy of 2001.

The dates may be informed this office well in
and attended in time. - ‘

Copy to ;-

The AD(WLE, CO/Guwahati. e is r
l)irccmr(..\fports); Assam Govt., (

successfully.

6"\(’/

advance so that sports persotis can be informed

Yours faithtully,

/o the Chicf Postmaster General ) .
Assam Circle, Guwahati — 781 ()()1)({_7/*‘ gVl

‘]&Zstcd to kindly pursue the matter with the

suwahati-7.4nd take necessary action for holding the tests

lor Chief Pos naster General
Assam Circle, Guwahati-781 001
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i YTo OF ASSAM
: ' OFFICKk op THE 3 TECTOR oF SPORTS Anp ToUTH HBLPA.RE:ASSMI: (
‘ DISPUR:GUVAHATI. ' O\
Noonsr/s/nsn'-.t/zoo:c/” Dated Guw.hau,tm 22na Aprilt2004,
1 From ] Shr{ p, haznn‘kn, ACS,
,‘ Pireetor,

Sports and Yeuth wol,l‘nro,Assam,
Rudr, 3ingha Sperty Complox,M'pur,
Gnvnhuti-TG 1006,

8ub, H Rceruitmont of meritorigy, Sperty berson j,
Group ego &nd Group tpr Post for the ¥acancy
of Sportn.guntn Tor the Year 2001,

the honeur ¢, inforym You that ¢y, seloctiyg, trin) rop Buminton,
cheu and Ta)pl,e Tennje shal} have to be nade in the Indoeyr Stadjom

Tor the Same. It 4, for youp king 1nrormnt10n that bagy the Indoor
lyull vill be fvailable op the veekly holiduy- ioe, every Monday

from 26th Aprsyeo *nvardc Yoy oy, Tolussted to bogk oy, the ham,
(one rer TeTo nng one for Badmintop and Chegs Seperately) i, aMdvyange
for k-kﬂu_x ho]ding the seloction toxt u.nﬁ infory the undenignod
ncconlinglyo ' .

Yours fq; they 11y,

(Me)? e

Dirocto'r,
8ports ang Youth wolruro,
\Aumn, Dlapur,
3l Guvahatfong,

. Lave ., . e r'|..'\1) ‘ ‘ P
APMG (Stalf Vig./CPT/\,. J4“ nesung. V|
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l DEPARTMENT OF POSTS::INDIA
OFFICE OF THE CHIEF POSTMASTER GENERAL . -
ASSAM CIRCLE::GUWAHATIL
No.Staf¥/13-20/2001/Corr Dated at Guwgth;iti the June 2, 2004.

Sub:-  Formation of Selection Committec in connection with recruitment of meritorious Sports
Persons. -

The Chief PMG, Assam Circle, Guwahati is pleased to approve for constitution of a
Sclection Committee in connection with recruitment of mentonous Sports Persons with the
following officers of this Circle.

1. The Director, PTC/Guwahati - Chairman
2. The SSPOs/Guwahati - Member
3. The AD(WLF),CO/Guwahati - Member
4. The Expert personnel nominated/- ~ Member

deputed by the Sports Authority
Govt. of Assam(Event wisc)

The practical test is scheduled to be held on 21.6.04 at 9000 hours in Nehru Stadlum (
ABITA and Kanalata Indoor Stadium), Guwahati —

It is requested to kindly take action accordingly.

)/)

A.P..M.(J ( Staff)
Ofo the Chief Postmaster General
Assam Circle, Guwahati — 781 001
Copy_for mmformation and necessary action - ' -

—

The Director, PTC/Guwahati.
2. The SSPOs/Guwahati. '
The AD(WLF), CO/Guwahati. He will take necessary action for holding the test etc.on .’

3.
the above subject.
-4, The District Sports Officer, Kamrup, Youth Hostel, Paltan Bazar, Guwahati-8.
R The Director, Sports & Youth Welfare, Assam, Rudra Singha Sports Complex, Dispur,
'."\‘._;/;’/'L Guwahati-6.

6. Sr.PS/PA to Chief PMG/DPS(HQ), C O/Guwahall - .
)~

For Chief Postimaster General
Assam Circle, Guwahati — 781 001
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| Department of Posfd ™™ | ( P

, ‘ O/o Chief Postmaster General, Assam Circle, (P\Q( |
A Meghdoot Bhavan, Guwahati-781001. |

No.Stalt/13-20/2001/Corr : | Dated : .6.2004.

MIMUTES OF THE MEETING RELATED TO SELECTION OF MERITORIQUS
SPORTS PERSON IN ATHLETIC. :

The Chief Postmaster Assam Circle, Guwahati vide their advertisement in the
Employment News issue dated 29" March to 4" April'03 for recruitment of
meritorious sportsperson in the cadre of Group 'C’' and Group 'D’ posts for the
vacancy of sports quota for the year 2001. The following: Selection Committee
was constituted vide CPMG, Assam Circle memo no. Staff/13-20/2001/Corr
2004, ‘

dated 25

2. . Gince the in-house Technical capabilities for selection in form of coaches
and reputed sports persons were not available. The Circle office requested the
Deputy Director (Sports & Youth Welfare), Government of Assam, Dispur,
Guwahzti-6 vide letter no. Staff/13-20/2001/Corr dated 7.1.04 to déepute technical
representatives in facilitating the selection process. Accordingly, the Deputy
Director (Sports and Youth Welfare), Government of Assam deputed Shri P.
Lahirt ain eminent sports person and Shri P. Saikia, Asstt. Secretary, State
Sports Council, Govt. of Assam, Guwahati as their representatives in finalizing
the selariion process vide thelr letter no.DSY/Est./2003/70&71 dated 17.6.04

3. The following officers of the Department and State Sports. representative
altenciz to carryout the scrutiny and selection of meritorious sports person.

S| Nome of Officer | Designation | Organization

1. | Shii RK. Kashyap | Director ‘Postal Training Centre, Guwahati

2. | 8hi Som Kamei SSPO, Guwahati Postal Division

3. | 5hit S, Ghose Astt. Direclor Assam Postal Circle, Guwahati

4| St P Lahiri Prominent  Sports | Nominated by State Sports Council,

- person | Government of Assam, Guwahati.

5 1 &P Saikia Assit. Secretary State  Sports 'C_)OL;lnCil, Govt. of

Assam, Department of Welfare and

________ Sports. , |

4 The above Selection Committee met on 18-6-2004 in the Chamber of

DPS(), O/O the Chief Postmaster General, Assam Circle; Guwahati for
selection of meritorious sports person in Athletic for the vacancy in sports quota
. for the year 2001 w.r.t. the advertisement given by the Chief Postmaster General,
 Assam Circle, Guwahati in the Employment News issue dated 29" March to 4"

Aprit03
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5. The Selection Commillee members also saw the contents of letter nFBIG\%
DSY/S/ESTT-1/2003/59 dated 22-4-04 of Director Sports & Youth Welfare ,

i,}‘Govemment of Assam, Dispur, Guwahati wherein they have intimated to the

- Chief Postmaster General, Assam Circle, Guwahati that due {o ongoing
Monsoon, it will not be possible to conduct the Athletic trial selection in the
outdoor stadium till the monsoon are over and suggested to select the athletic
sport person from the meritorious certificates (sports) duly - submitted by the-
concerned applicants with the help of expert personnel deputed by them. The
committce members were also agreeable to this. In addition to above, the
technical members nominated by Director, Sports and Youth Affairs, Government
of Assam also suggested that the latest performances during last couple of years
for applicants may be considered as crucial for “selection. The Selection
Commiltee was guided by above - instructions and disctssion  while
recommending the selection of meritorious Sports person in. Athletic Track
events. : ‘

6. As per letter no. Staff/13-20/2001/Corr dated 2-6-2004 of the o/o Chief
Postmaster General, Assam Circle, Guwahati a list of total 9(nine) candidates
(PA Cadre -3, Postman Cadre — 4 and Group 'D' Cadre-2) for Athletic (Track)
events was produced before the Selection Committee for. consideration. The
particulars of the candidates are as under:- :

PA CADRE

1. Miss Rinumoni Gohain

Shri Dulu Gogoi
Shri Paragjyoti Baishya

POSTMAN CADRE

i Miss Namita Dehingia
2 Miss Dipali Dewri -

3 Miss Rinumoni Gohain
4. Shri Moon Changmai

3. Miss Dipti Hazarika

»,

.

GROUP ‘D’

1. Miss Monalisa Bora
2. Miss Rinumoni Gohain
3. Shri Sankar Dey '

6.1 It appeared from the scrutiny of the applications that one Miss Monalisa

Bora whose date of birth is 15.1.86 is under age i.e. her actual age as on

30.4.2002 was 17 years 3 months 115 days. Hence, her candidature was not
.. considered by the selection committee as per Terms and Conditions of
* recruitment of meritorious sporls persons.

6.2. It further appeared from the scrutiny of the applications of 'Mi_ss Namita
Dehingin. Shri Paragjyoti Baishya and Shri Dulu Gogoi that they participated in
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Field Events / Track Events during the year 1099-2000 and during the year 2001

/ specializition (Javelin, Discuss Throw and Shot-put ). The ‘committee was of the

view that it is utmost essential to examine the performance | .achievements of
sports persons in this particular filed during last couple of years for making a
better, purposeful and reasoned selection. The expert Technical Members were
of the vissw that in athletics (Track events), every now and then the performance
is changing and higher and higher records are set by the athletes. Therefore, it is
important to consider performance / achievement during last two years and for
this purpose for the year 2002 and 2003. The other committee members were
agreeable to this. Therefore, the Selection Committee did not deem fit the above

6.3  The Selection Committee finally considered the applications of Miss
Rinumoni Gohain ( Offered for the cadre of PAIPM/GrD’), Miss Dipali Dewri,
Miss Dipti Hazarika, Shri Moon Changmai and Shri Sankar Dey for selection of
meritorious - sports  person in Athletics track events. It is seen from the
advertisernent published in Employment News for the period from 29™ March to
4" April2003 that specific event has not been mentioned for selection by the
Department. It is merely stated that the Department will recruit the meritorious
Sports person; male or female event-wise. ' ‘

6.4. Scrutiny of records / Bio-data of the above 5(five) candidates who had
applicd against Athletic events reveals that there is no stitable candidate
represented / participated and secured position / prizes at National / International
/ Al India Inter University & All India School Meets during last three years i.e.
during the year 2001, 2002 & 2003 which are the basic eligibility criteria given in -
the Chief PMG, Assam Circle, Guwahati vide letter dated 11-3-2003 discussed

above.

65 However, the Sport status of all these 5(five) candidates are discussed as
under ; :

6.5.1 Miss Rimxm’o-niGo.hain;
Date of Birth : 27.2.1982
Zducational Qualification : HSSLC passed.
The candidate offered her candidature in PA/PM/Gr. D cadreé.
Achievement in Sports

Secured 3" position in 200M event held in 9" to 11" Sept'2001 in
ihe 13" East Zone Junior Athletic Championship held at Patna.

Secured 3" position in"200M run and 4X400 M relay in 15" N.E.
Sports festival, Itanagar during 16" to 20" Feb'2001.

Secured 1% position in 200M and 400M event in XXVIII Inter
District Athletic Meet ‘2000-2001 held at Golaghat 20" to 23"
Feb'2001 under Assam Amateur Athletic Association.
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The candidate appears to be specialized in field events. However,
she secured the following position during the year 2001, 2002 and
2003. '

Secured 3" position in Triple. Jump Event organized by XLVI
National School Game Championship from - 8-1-01 to 12-1-01
held in Gandhinagar.

Secured 2" position in Triple Jump in XV N.E. Sports festival held
in ltanagar from 16-2-01 to 20-2-01.

Secured 3" position in Long Jump event and Triple Jump Event in
13" East Zone Junior Athletics Championship held at Patna from 9
to 11-9-2001

Secured 2™ pO%ItIOﬂ in 4x100M Relay event in XVI N.E. Sports
Festival held in Agartala from 7" to 10" Feb2002.

WCLnod 3" position in long Jump Event and 2™ position in 200M
sprint events in XVI at Sports Festival held at Agartala from 7-10"
Feb'2002.

Secured 1% position in 100M race organized by Assam Higher
Secondary Education Council , Bamunimaidan , Guwahati in 1% All

Assam H.S. School & Junior College student meet ‘2002 and 1%

position in Long Jump(Girls) & High jump (girls) organized by
them. .

Moon Changmai

Date of Birth | : 03.08.1983

Educational qualiﬁcation‘ D HSLC passed

The candidate offered his candidature in Postman Cadre
Achievement in ‘Spdrts

%bcured 1% position in 100M race (boys) ongani7éd by First AH

Assam H.S. School & Junior college -Students meet 2002 and
Assam higher Secondary Education Council , Bamunimaidan,

Guwabhati.

Secured 1% position in" 200M Sprint (Boys)organized by First All

Assam H.S. School & Junior college Students meet 2002 and
Assam higher Secondary Education - Council, Bamunimaidan,

Guwahati.
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Securod 3" position in Long jump event at Patldld in School Games
organized by School Games Federation of India from 31-1-02 to 5-
2-02.

Secured 2" Position on Triple Jump at Patiala in School Games

organized by School Games chetahon of Indla from 31-1-02 to 5-
2-02. :

Secured 3" position in 4x100M relay in 14" East Zone Junior
Athletic Championship 2002 held in. Jamshedpur organized by
Amateur Athletic Federation of India from 19.8.02 to 21.8.02.

Secured 1% position in Triple 'Jump event in 14" East Zone Junior
Athletic Championship 2002 held in- Jamshedpur organized by
Amateur Athletic Federation of India from 19.8.02 to 21.8.02.02.

Secured 2" position in Triple Jump in XVII N.E. Spdrts Festival of
Aizawl from 22.4.03 to 25.4.03 orgam7ed by the Mmm’uy of Youth
Affairs & Sports.

Secured 1% position in Iong jump in XVII N.E. Sports Festival of
Aizawl from 22.4.03 to 25.4.03 orgamzed by the Ministry of Youth
Affairs & Sports.

Secured 2" position in 100M Sprint Event organized by Assam
Amateur Athletic’ Association for XXIX Assam. Inter District Athletic
Championship 2001 from 6™ to 9™ October ‘2001 at Dhekiajuli,

Assam.

.- Shri Sankar Dey

Date of Birth - : 01.09.1983
ducational qualification : IX Passed
The candidate offered her candidature in Group D

Achievement in Sports

-Secured Silver in 100 M Sprint in Annual Athletic Meet of Guwhati

Sports Association’2000-2001.

Secured 1** position in 100 M Sprint (Boys) held from 27" to 29"
January2001 mgamzed by N.F. Rallways Sports Assocnatlon at
Katihar.

Secured 1% position in 200M event held from 20" té 23" Feb'2001
organized by Assam Amateur Athletic. Association  during XXVIil
Inter District Atl‘lletic.Meet’ZOOO-ZOO1./_ \
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A. After examining the provided educational details, listed Sports

B hicvements of various candidates, date of birth, the recruitment advertiserment
issued by Chief PMG and guidelines given by Director, Sports and Youth Affairs,
Government  of ssam, Dispur, Guwahati, the Selection Committee
reconunends the candldature of Shri Moon Changmai against the vacancy
earmarked for Postman Cadre in Athletic (Track) Events subject to Physical
fitness and production and examination of original testimonials by competent
authority.

“ /’u -
% )gl”w | (\/\_@ W\j YA
i (Stydhir Ghose)

(R.K Kashyap) (Som Kaniei)

Director, PTC. SSPOs, Guwahati Dn. ADPS(WIf&Sports)

Guwahati- 781001 Guwahati-781001. Of/o CPMG, Assam

Circle, Guwahti.

M / / >

(Pdlalk i .hm; (Pranab Saikia)

Prominent Sports Person Asstt .Secretary

Nominated Member ' State Sports Councill,

O/o Director, Sports & Youth, Government of Assam,

Government of Assam, Guwahati.

Guwahati.

Copy lo:-

The Chiei Postmaster General, Assam Circle, Guwahati for information and
necessary action.
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18.6.2004 K{ }‘\ |

A

The Chiel Post Master gcncre\l,
Assam Cirele,

Meghdoot Blimwvan, Paonbazar, o
Guwahatt-1. ‘\0" R

1_- - -_/

Sub: - Reeruitment of meritorious spguispersons in.groups “C and group ‘D' post for
the vacancy of sports quota for the year 2001.

Sir,

[ inviting a reference to the subject cited above, 1 have the honour to inform you that
the mecting of the sclection commitiee (athletics) to select one athlete for recruitment against
Sports Quota on the basis of Sports Certificates was held under the Chaicmanship of the
Dircctor, PTC, Guwabati in his oflice chamber today. Being one of the member as a
representative n[ Dircctorate of Sports, Assam, 1 was also present in the said- meeting. 1L is to
be mentioned here that in that selection committce meeting, the candidature of the onc good
athlete (Mm Dipti Hazarika) has not taken into consideration on medical ground. Once of the
member of the selection committee has verbally complained that Miss Dipti Hazarika is not
medically fit as she has performed a knee operation during last year under D Anant Joshi of
Mumbai. But without having any written evidence, it is .quite impossibilc as well as
unjustiticd on the part of the Sclection Committee to reject the candidature of any qualitied
applicant.

So, under this circumstances, it will not be possible on my part to d(,u,pt the
proceedings (Sclection List) of the said sclection committee. :

This is for favour of your kind information and necessary action.

Yours fpithfully,

(PRONOB SAIKIA)
Member, Sclection Committee,
Postal Sclection Committec (Athletics)
for recruitment of Sportspersons.
Copy for wformation and necessary action:

I To The Director,
Sports and Youth Welfare, Assam,
Rudra Singha Sports Complex, Dispur, Guwahati-0

(PRONOB SAIKIA)
Member, Selection Committec,

’
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DEPARTMENT OF POSTS: INDIA : \)\
, OFFICE OF THE CHIEF POSTMASTER GENERAL _ W
s ASSAM CIRCLE : GUWAHATI-781001 -
N, 4f13-20/2001/Corr, Dated Guwahati, the 71 July, 2004
Te ' ' :
The Director,
Sports & Youth Welfare, Assam,
Rudra Singha Sports Complex,
Dispur, Guwahati-6.
Sub:- Recruitment of sports persons in Group-C and Groupr posts against
sports quota for Athletic évent.
Ref:- Your No:.DSY/S/Estt-1/2003/59.
Sir,

in inviting a reference of this office letter No.Staff/13-20/2001/Corr dated-

2.6.04, it is to intimate that the Selection Committee for selection of sports persons in
athletic event met on 18.6.2004. The Dy. Director, Sports and Youth Welfare, Govt of
Assam vide letter No.DSY/S/Estt-1/2003/40 dated 5.2.04 nomlnated Shri Pranab Saikia,
Asstt Secretary, State Sports Council of Assam, Guwahati as Member and Shri Pulak
Lahiri, prominent sports person & sports analyst to represent the Directorate of Sports
and Welfare, Assam. ‘

In this connection, please refer to your letter dated 22.4.04 wherein you
have intimated that due to ongoing monsoon it would nbt be possible to conduct the
athletic trial in the outdoor stadium till the monsoon is over and suggested to select the
athlete based on the merit certificates in the field of sports submitted by the applicants
with the help of expert persopnel. The Selection' Committee members ‘were also
agreeable to this and the candidates in the zone of cons_ideratiovn were examined on the
basis of merit certificates submitted by them. It is unfortunate that Mr Pranab Saikia, the
member nominated by the Sports Authority, Govt of Assam has raised an objection vide
his letter dated 18.6.04 that the candidature of one good athlete has not been taken into
consideration on medical graunds ahd thérefore he cannot gccept the proceedings of the
selection committee and did not sign the minutes of the mé,eting. It is pertinent to
mention that Mr Saikia has not raised any objection dur'ing the proceedings of the
selection committee meetlng as it evident from the minutes of the- meeting. Moreover, it
is not true that the candudature of one candidate coming in the zone of consideration has
not been considered on medical ground, Shri Pulak Lahiri, prominent sports person &
sports analyst who represanted Diregtorate of Sports and Welfare, Assam for the

purpos¢ has not raised any gbjection rggarding this matter.
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However, since one of the members did not sign the minutes of the
proceedings, the recommendations of the selection committee cannot be acted upon.
The matter of recruitment of meritorious sports person in the athletic event is therefore
badly delayed. The Chief Postmaster General, Assam Circle desires that a fresh
selection committee may be constituted with new members for the purpose.

You are, therefore, requested to kindly nominate a new member other
than one nominated earlier in respect of athletic event for taking further action at an early

date.

Yours faithfully,

(B.Radhik akravarthy)
Asstt Postmaster General [Staff]
Ol/o the CPMG, Assam Circle, Guwahati
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- 0.A.No. 172/2004

Miss Dipti Hazarika : ' ... APPLICANT

- VERSUS -

Union of India & Ors. .. .RESPONDENTS

IN THE MATTER OF:

Written statement filed on behalf _of the
Respondent No. 10.

-

That I have been impleaded as Respondent No. 10 in the aforesaid O.A. No.
172/2004 and a copy of the said application has been duly served upon me. I

have gone through the same and understood the contents thereof.

That all the averments and submissions made in the Original Application are

denied by the answering respondent, save and except those which have been

'speciﬁ'cally admitted herein and that which appears from the records of the

casc.

That with regard to the statements made in paragraph 1 of -the Original
Application, the answering respondent state that the same are self revealing of
the fact and that the applicant has no cause of action to file the instanf
application since the applicant b‘eing an unsuccessful candidate having

participated in the selection process cannot challenge the same.
_ , .

- That with regard to the statements made in paragraph 2, 3, 4.1, 4.2, 4.3 and

4.4 of the Original Application, the answering respondent has no comments to

offer.

O

JAro
Ms.

Aog -

Aclvacare-)loé/(‘{/ 04 |
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That the statements made in paragraph 4.5 of the Original Application are
incorrect and hence denied by the answering respondent. In this connection,
the answering respondent begs to state that the recruitment of meritorious
sports persons in the Department of Posts was conducted by a duly constituted
Selection Committee which had some experts in the. field of sports as its
members. Therefore, the contention of the applicant that the selection process
was vitiated or biased does not have any ground to stand on. The Selection
Committee after carefully scrutinizing the track records of different candidates
and after a detailed discussion found that the applicant was medically unfit
since she had undergone a knee operation. Hence, the Committee decided that
the appIicant was unfit for selection to the post as per SAI Scheme norms. The

deponent deems it pertinent to mention herein that with regard to the |
contentions made by the applicant in the same para, that a member of the
Selection Committee had- raised certain serious objections téwards the non
inclusion of the applicaﬁt and had subsequently submitted a written objection
vide his letter dated 18:06.2004 (Annexure — 5-of the Original Application),
the deponent humbly begs to state that as per the informations received by-the
applicant from reliable sources, the said Member of the Selection Committee
has got some personal relationships with the applicant. As such, it is evident
that the objections raised by the Member are purely borne out of his personal
relationship with the applicant and has been raised with no other purpose but
to give some undue benefits to the applicant. Moreover, the deponent begs to
submit thatb the said objection submitted by the Member vide his letter dated
18.06.2004 has been duly considered by the other Members of the Selection
Committee and has not been found to be tenable. Tt was the decision of the

Selection Committee not to include the applicant of the instant O.A. As such,

* this Hon’ble Tribunal may not be pleased to sit over appeal on a decision

taken by the duly constituted Selection Committee.

That with regard fo the statements made in paragraph 4.6 of the Original
Application, the answermg respondent beg to  state that on having come to
learn about her exclusion from the Selection list on medical ground, the
applicant immediately obtained a fitness. certificate from Dr. Anant Joshi of
Mumbai who conducted an operation on 01.08.2003. Had she being medically
fit the applicant ought to submit the fitness certificate along with her
application and/or prior to the date of interview. However, the fitness
certificate, which Dr. Joshi had issued was on 27.06.2004 which clearly

implies that the applicant was not medically fit at the time of submission of
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her application. The fitness certificate was obtained only after her name was

excluded from the Select List.

That with regard to the statements made in paragraph 4.7 of the Original
Application, the deponent stétes that the authenticity documents annexed as
Annexure — VIII of the Original Application is subject to the scrutiny of this
Hon’ble Tribunal, since the same does not reveal the purport for which the

said guidelines have been laid down.

That the answering respondents categorically deny the statements made in
paragraph 4.8 of the Original Application since the same are vague and
misleading. The Selection Committee only‘ after perusing the records of all the
candidates found that the applicant is unfit for selection to the post as per SAL
schemes/norms. There was no malafide on the part of the Selection
Committee. The applicant’s contention is a mere figment of her imagination.
The applicant was mainly not selected only the two grounds (i) she was unfit
as she had undergone a knee surgery, (ii) performance and achievements were

much less that the Respondent No. 10. Further the fitness certificate so issued

by Dr. Anant Joshi clearly states that the applicant had undergone knee

surgery and hence the statements made contrary thereto in para 4.8 are

categorically denied.

That with regard to the statements made in paragraph 4.9 of the Original
Application, the answering respondent begs to state that in the advertisement
for All India Postal Competition (i.e., Annexure 1 to the Original
Application) it was specifically mentioned that "Ere.Fuenca .will be given to

those candidates who have represented a State or the Country in the National

or International competition in Table Tennis/Badminton/Chess and Athletes

(Track events).

It may further be pointed out before the Hon’ble Tribunal the

1

performance in Track events of the Applicant (Dipti Hazarika) and the |

Respondent No. 10.
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Track Event Moon Changmai Dipti Hazarika
| 1. 100 meter hurdles 1. Medal in Nati(;nal
Level (Gold),Calcutta -
2. Gold/Silver o
in State Level
2. 200 meter run ' Al. Gold in StateL/er . . |
3. 100 meter dash Gold in State Level -
4, 400 Meter running event Gold in State Level -
5. 800 meter running event Gold in State Level -
6. 1500 meter running event Gold in State Level -
7. 5000 meter running event Gold in State Level - -
8. 10,000 meter running event Gold in State Level -
9. ‘Relay
4 X100 1. Gold Medal in National -1. Silver in
Level . ' National level
4 X 400 2. Medal in State Level 2. Silver in
| | NESP (200mt)
4X 100 3. Bronze Medal in Orissa 3. Gold in |
State Level
(100 mt.)
4'X 400 4. Bronze Medal . -
4% 100 5. Bronze Medal in Jamsedpur ,

A comparison of the track events clearly indicates that the performance of

the Respondent No. 10 is much better than that of the applicant.

.Copies of track events and field events and also the

Medal Tally- of the applicant and the Respondent

No. 10 are annexed herewith and marked as
ANNEXURE — A Colly.

10.  That the deponent categorically denies the statements made in paragrdph 4.10

‘of the Original Application. The deponent states that he is a regular Athlete of

3
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the State of Assam. He has represented the State Athletic team in different
East Zone, Inter Zone and National Championship for the last 5 years since
1996 and has won several medals for the State of Assam. The deponent
further begs to point out before this Hoh’ble Tribunal that since the applicant
underwent a knee operation on 01.03.2003‘she has not participated in any
event/competitions whereas the Respondent No. 10 has participated in (1)
15th Zone Athletic meet at Cuttak (Orissa) from 19™ — 20™ August 2003, (2)
3rd Ryan National Jr. Federation Cup from 3¢ _ 5% October 2003 in
Chennai, (3) 49™ National School games held at Jalpaiguri from 10% - 15%
January, 2003, (4) Ryan Federation Cup, Jamshedpur from 20™ - 21% May,

2004, 5. Selected for the 16™ East Zone Athletic Championship, Kolkatta -

from 18" — 19 September, 2004,

Copies of certificates issued by the Secretary Assam
Amateur Athletics Association to the deponent are
annexed herewith and marked as ANNEXURES —
B&C respedively.

This clearly shows that the applicant is not at all medicaﬂy fit for any
competition after her knee injury. Therefore, she could not enclose any
certificate which could show that she participated in any events after her knee
operation whereas on the other hand the deponent is totally médically fit and
ready to undergo any type of physical/game test which may be cohducted if

the Department so desires.

The answering respondent further begs to place before this Hon’ble

Tribunal that the landmark performance, which the applicant has mentioned is

“prior to her knee injury. Therefore, merely saying that the applicant is eligible

is not at all satisfactory. For recruitment of Sports Persons the Sports Board
will not only see the past records but also the present track records and
therefore, it was only on these points that the applicant was not selected. It is

further stated that the deponent has won medals at the National Level (Gold

Medal - 8, Silver Medal - 5, Bronze — 8) whereas the applicant has never won

any medal at the National Level. As such, the averments made in paragraph
4,10 stating not the applicants performance was better than the deponent, are

categorically denied.
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Copies of some such certificates showing that he

has represented various State/National Level

- competitions are annexed herewith and marked as
ANNEXURE — D Colly.

That with regard to the statements made in paragraph 4.11 of the Original
Application, the deponent states that they are mere repeatations and further
reiterate the statements made in the foregoing paragraphs of the instant written

statement.

That with regard to the statements made in paragraphs 4.12 and 4.13 of the
Original Application, the answering respondent states that he has specifically
mentioned in the application that he has appeared in the HSSLC Examination
and the results were to be declared shortly, whereas the applicant has not
mentioned the same. Further, if while processing the applications of the
contenders  the Committee has erroneously taken into consideration the
qualification of the deponent as H.S. Passed, the deponent cannot be held

responsible for the same.

That with regard to the statements made in paragraph 4.14 of the Original
Application, the answering respondent states that merely contending that her
selection was legitimate is not enough. However, it is pertinent to mention
herein that the applicant’s perfofmance during the training period was also not
satisfactory. The applicanf due to her unfitness was also not ‘selected in the
Inter Zone athletic meet, which was scheduled to be held on 15™ October to
17® October, 2004 whereas the deponent has been selected for the same. The
answering respondent further begs to place before this Hon’ble Tribunal that
only because her name was not selected by the Selection Committee, the
applicant has filed this Original Application. The Supreme Court has held in a
catena of decisions that if a candidate takes a calculated chance and - . appéars
at the interview, then, only because the result of the interview is not palatable
to him, he cannot turn round and subsequehtly contend that the process of
interview was unfair or the Selection Committee was not properly constituted.
Therefore, no irreparable loss or injury would be caused to the applicant.
Merely on the applicant’s apprehension or suspicion that her name was not
considered it cannot be said that fhe process of assessment/selection was
vitiated. Hence there is no substance in the grievances of the applicant and

therefore the Original Application ought to be rejected at the threshold.

95



14.  That none of the grounds averred in the Original Application are valid

grounds and no fundamental right of the applicant has been infringed in ény |

way. Under the facts and circumstances as have been narrated above, it is
submitted that the instant application is devoid of any merit and same is liable

to be dismissed at the very threshold.

VERIFICATION

I, Shri Moon Changmai, son of Sri Hari Prasad Changmai, aged about 22
years, resident of vﬂlage Bethbari, Changmai Gaon, in the dlstrlct of Slbsagar, Assam do

hereby solemnly affirm  and verify that the statements made in paragraphs

'9’7:3,4,9PB'CCPE) ............ (Pt ..... (P&B[“ ..... are
true to my knowledge and those made ] in
paragraphs..f..... 6((’5) Q(P)O! ..’??. Pb ............... e being |

maters of record derived therefrom, which I believe to be true and the rest are my

humble submissions before this Hon’ble Tribunal.

" And 1 sign this verification on this the 8" day of November, 2004 at

Guwabhati.

oo Char o

U
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MOON CHANGMA

(. ACHIEVEMENTS IN THE FIELD OF SPORTS AT NATIONAL LEVEL(Track events)

f SL NAME OF THE EVENT DATE VENUE ACHIEVE - ] PERFOR- l
! TOURNAMENT/ MENT MANCE
- COMPETITION )

! 1™ East Zone 100M 1415 Calcutta Gold 13.32 sec.
1 Championship Hurdles Sep, 2000 ~
2 15" East Zone Ath. 4x100M 19%-20" Orissa Bronze 44.90 sec.

| Meet ’ Relay Aug,2003 '
3 13" East Zone 4x100M oM™ Patna Gold -
Championship Relay Sep., 2001

4 14" East Zone Jr. 4x100Mt 1921 Jamshedpur | Bronze 44.90 sec. -
!’_* __' Championship Relay Aug. 2002 N )
B 1™ East Zone Ath. 4x400M 19™-20™ Orissa ¢ Bronze 3:36.23
P | Mect L Relay Aup.2003 o o SCC. ]

2. ACHIEVEMENTS IN THE FIELD OF SPORTS AT NATIONA L .LE VEL(Field events)

! St NAME OF THE EVENT DATE - VENUE ACHIEVE- | PERFO
l TOURNAMENT/ _ MENT R-
: COMPETITION » : | MANCE
B Xlth East Zone Long 2273 Calcutla Bronze | 6.48
B Championship Jump Aug, 1999 ‘ ) mtr.
E 1™ East Zone Long 147-15" Calcutta Bronze 6.64Mtr.
‘ Champtonship jump Sep, 2000 '
3 47" National School Long 31% Jan - Patiala Bronze 6.69Mtr
i Games Jump 5" Feb, '
2002 ‘
4 XVlith North East Long 22"25" | Aizwal ' Gold 6.38Mtr
| Sports Fesival Jump Apr.,2003 |
5 49" National School Long 10"-15" Jalpaiguri Participation -- 11
ol Games o lJump o lJan.2004 | (WB) -y | |
L 0 40 Ryvan National l.ong 20" -2 Jamshedpur } Participation - "
Federation Cup Jump May . ' |
| 2004 | R
|7 2™ Ryan National Jr. Long 3740 Mumbai | Participation --
5‘ Federation Cup Jump & Oct, 2002 '
‘! Triple
i Jump
1518 - 48" National School | Long 29" Jan- Bangiore Participation -
Games Jump & 3% Feb,
Triple 2003
i C | Jump _
9 3" Ryan National Jr. Long 315t Jamshedpur . | Participation -
| Federation cup Jump & Oct., 2003 '
‘ Triple
Jump
10| 18" Jr. National Ath. | Long 17%- 11" Simoga ( Participation -
| Championship Jump/ Jan,2003 Karnataka)

AN

Certified to

be true Copy

SA %

i

SHARMI.a D~y
ADVOCATE
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Triple !
Jump e
Jr. India Camp Pentathlon | 12"-22" Gandhinagar Attended -
Jul, 2000 .
12 | Jr. India Camp Pentathlon | 17" Sep- Banglore Attended - ;
15" Oct, ..
2000 _ _‘,
13 | 15" Ir. National Pentathlon | 19™-23" Salem Bronze 4098
Championship Jan 1999- (T'N.) points
2000 _
14 10" East Zone Jr. Pentathlon | 1™ — 3™ Bihar Gold 3678
Championship Nov. 1998 | Bikaru points |
15 | XIth East Zone Pentathlon | 22723 | Calcutta Gold 3151
| championship Aug, 1999 points |
16 | 10" Inter Zonal Pentathlon | 35" Lucknow Gold 4200
National Aug,1999 | Points
Championship N
17 | 11" East Zone Pentathlon | 14™-15" Calcutta Gold 4178
} Championship Sep, 2000 points
; 18 Viith [ast Zone Jr. Pentathlon | 12" 15" Agartala Participation -
! Athletic Sep, 1996
Championship ” |
19 Jr. National Athletic Pentathlon | 27"- 31" Kerela Participation --
Championship Jan, 1998 3
20 | 14" Inter State Jr. Jr. | Pentathlon | 9™-12" Orissa Silver 3842
National Jan, 1999 points |
21 16" Jr. National Pentathlon Banglore Silver 3704 ;
championship point
22 10" Inter Zonal Jr. Pentathlon 1M 3™ Hyderabad Silver 4000
National Nov. 1998 (National points
New Meet
Record) ]
23 | 47" National School | Triple 31%Jan- | Patiala Silver 13.90Mt |
Games Jum 5™ Feb, I. ,’
2002 B |
24 | 13" East Zone Triple oM™ Patia Bronze 13.06Mt |
Championship Jump Sep., 2001 o . f
25 14™ East Zone Jr. Triple 19"-21%,  Damshedpur | Gold i4.10 |
Championship Jump Aug, 2002 o Mur. _:
26 | 45" National School | Triple 1°L6" Feb, | Kerela Participation - ;
Games Jump 2000 |
27 | 17" Jr. National Triple 9™ 13" Chennai Participation -- }
championship jump | Jan, 2002 _;'
28 | XVIith North East Triple 22M.25" Aizwal Silver 13.95M¢ |
Sports Fesival  ° Jump Apr.,2003 r. ;
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INTHE FIELD OF SPORTS AT STATE LEVEL( Track E Vents).

S

X

NAME OF THE EVENT DATE VENUE ACHIEVE. - PERFO
TOURNAMENT/ MENT R-
COMPETITION MANCE
1 29" All Assam Inter | 100M 6"-9" Oct, | Dhekiajuli Silver 11.80sec
Dist Ath. 2001
Championship
2 I* All Assam H.S. 100M 28" -30" | Guwahalj Gold 11.53
Schools and Jr. Dec, 2002 sec.
College
Championship
3 I* All Assam H.S. 100M & 28" — 30™ Guwabhati Best Runner & Best
Schools and Jr. 200M Dec, 2002 Athlete of the
College ' Championship
Championship L
4 I*" All Assam H.S. 200M 28"-30" | Guwahati Gold 23.60
Schools and Jr. Dec, 2002 : sec.
College
Championship

4. ACHIEVEMENTS IN THE FIELD OF SPORTS AT STATE LE VEL( Field Events).

SI NAME OF THE EVENT DATE VENUE ACHIEVE - PERFO
TOURNAMENT/ MENT R-
COMPETITION MANCE

l 25" All Assam Inter | Long 29" Nazira ' Bronze 59 mtr |

Dist Ath. Jjump Dec,97-
Championship 1* Jasn,98 |

2 25" All Assam Inter Long 29" Nazira Best Athlete of the Meet |

Dist Ath. jump Dec,97- i
Championship 1% Jasn,98 |
3 26'" All Assam Inter Long 375" Jan, Sarupathar Silver 6.18 mtr |
Dist Ath. jump 1999 |
Championship j
4 27"" All Assam Inter | Long 26" - 29" | Karbi Gold 6.36mtr
! Dist Ath. jump Mar, 2000 | Anglong ' ( New |
Championship Meet
! Record
I )
!S“‘Wr;\ll Assam lnter Long 20" 23" Duligjan Gold l, 6.12Mtr.
st Ath. jump Feb.,2001
L Championship ‘ |
|6 29" All Assam Inter | Long 6"-9" Oct, | Dhekiajuli- | Gold 6.17Mtr |
Dist Ath. ~ | jump 2001
Championship
7 I*' All Assam H.S. Long 28" - 30" | Guwahati Gold 6.29 Mtr
Schools and Jr. Jump Dec, 2002

3
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College
Championship \\\0
31% All Assam Inter Long 20-23" Dibrugarh Bronze 6.45mtr.
Dist Ath. jump Jan, 2004
Championship

9 25" All Assam Inter Pentathlon | 29™ Nazira Gold 3051
Dist Ath. Dec,97- points
Championship 1* Jan,98

10 |26 All Assam Inter | Pentathlon | 375" Jan, | Sarupathar Gold 3643
Dist Ath. 1999 ' points
Championship-

1 129" All Assam Inter | Triple 6"-9" Oct, | Dhekiajuli Gold 13.90 (
Dist Ath. Jump 2001 New
Championship Meet

‘ v Record) |

12 | 31" All Assam Inter Triple 20-23" Dibrugarh Gold 13.71
Dist Ath. Jump Jan, 2004 Mt (
Championship New

Meet
3 Record)
(MOON CHANGMAI)
Date :
Place : Guwahati
4
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« JMEDAL TALLY OF SHIR MOON CHANGMAI AT VARIOUS NATIONAL & STATE LEVEL COMETITIONS.

i

l.giCHlEVEMENTS IN THE OF SPORTS AT NATIONAL LEVEL(Track Event):

2. ACHIEVEMENTS IN THE OF SPORTS AT NATIONAL LEVEL(F, ield Event):

SL NAME OF THE . EVENT DATE VENUE ACHIEVE PERFOR- No. of medal won
TOURNAMENT/ -MENT " MANCE
COMPETITION - \
Gold Silver Bronze 7.,
1 11" East Zone 100M 1471 5" Calcutta Gold 13.32 sec. 1
Championship Hurdles Sep, 2000 _
2 13" East Zéne 4x100M 9m. 1™ Patna | Gold - 1
Championship A Relay Sep., 2001
3 15" East Zone Ath. 4x100M 19"-20" Orissa Bronze 44.90 sec. 1
Meet Relay Aug,2003
4 14™ East Zone Jr. 4x100Mt 19%-21% Jamshedp Bronze 44 .90 sec. 1
Championship Relay Aug, 2002 | ur ‘
5 15" East Zone Ath. 4x400M 19"-20™ Orissa Bronze 3:36.23 1
Meet Relay Aug.2003 sec.
Total No. Medal in Track event at National Level ( Track Event) 2 0 3

ADVO-23TE

St Name of the EVENT DATE VENUE ACHIEVE | PERFO No. of medal won / participation
tournament -MENT R-
MANCE
Go Silve Bronze Partici
1d r pation
1 Jr. India Camp Pentathjon | 12"-22™ Gandhinag Attended -- ]
Jul, 2000 ar i
2 Ir. india Camp Pentathion 17" Sep- Banglore- Attended -- , ]
: 15" Oct. . ;
2000
3 XIth East Zone Long 22237 Calcutta Bronze 6.48 i
Championship Jump Aug. 1999 ' mir.
4 11" East Zone Long 14™-15" Calcutta Bronze 6.64Mtr. ]
Championship jump Sep. 2000 Certliied to be true Copy
3 47" National School Long 31% Jan - Patiala Bronz 6.69Mtr 1
Games . Jump 5" Feb. 3@—9‘4 :
2002 SHARMILA DAS | | |

WA
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w [ 15" jr Nationa) Pentathlon | 19™-23" Salem Bronze 4098 [ ] I
Championship Jan 1999- (T.N.) points
L : L 2000 : '
=,,’J7‘ 13™ East Zone . Triple 9™ 1™ | Patna Bronze 13.06Mt | | 1
- | Championship Jump Sep., 2001 7 _
8 XVIith North East | Long 22251 Aizwal Gold 6.38Mtr 1
Sports Fesival | Jump Apr.,2003 ‘
9 110" East Zone Jr. Pentathlon | 1°' -3 Bihar Gold 3678 [T
Championship Nov. 1998 ° | Bikaru points
10 Xlth East Zone | Pentathlon | 22"-23™ | Calcutta | Gold 3151 1
championship Aug, 1999 points
1 10" Inter Zonal Pentathlon | 375" Lucknow . | Gold 4200 1
| National Aug,1999 ' Points
Championship
12 11" East Zone Pentathlon | 14™-15™ Calcutta Gold 4178 1
Championship Sep, 2000 ' points
13 14™ East Zone Jr. Triple 19"-21% Jamshedp | Gold 14.10 1
Championship Jump Aug, 2002 ur Mtr.
14 | 49™ National School Long 10™-15™ Jalpaiguri Participati | --
Games | Jump Jan, 2004 (WB) on
| 15 4™ Ryan National Long 20" ~ 21 Jamshedp | Participati | --
)} { Federation Cup Jump May , ur on
, : | 2004
116 | 2" Ryan National Jr. Long 394" Mumbai Participati - | --
Federation Cup Jump & Oct, 2002, ' on
Triple
.| Jump
17 48" National School Long 129" Jan- i Banglore Participati -
.| Games ' ) { Jump & 13" Feb, ' on
| Tripie 2003 -
Jump _
18 3™ Ryan National Jr. Long {315 | Jamshedp Participati --
| Federation cup Jump & Oct., 2003 ur on
Triple '
Junip
2

&



4

[S)

Event)

19 18" Jr. National Ath. - | Long IASTE Simoga ( | Participati | -- ]
Championship Jump/ Jan,2003 Karnataka on -
; | Triple ) f
Jump , _ ;
20 | Viith East Zone Jr. Pentathlon | 12 15™ Agartala Participati | -- ] 5
Athletic Sep, 1996 on
- Championship | .
{21 Jr. National Athletic Pentathlon | 27%- 31" | Kerela Participat | 1
Championship _ Jan, 1998 on
22 | 45" National School | Triple 1°-6" Feb, | Kerela Participati | -- |
Games | Jump 2000 jon -
23 [ 17" Jr. National Triple 913 Chennai Participati | -- 1
| championship jump Jan, 2002 on
24 | 14" Inter State Jr. Jr. Pentathlon | 912" | Orissa Silver 3842
National ' Jan, 1999 points
25 16" Jr. National Pentathlon Banglore Silver 3704
championship . point’
26 47" National School Triple 31% Jan — Patiala | Silver 13.90Mt
Games Jum 5™ Feb, : .
: ‘ 2002
27 XVIith North East Triple 22250 Aizwal | Silver 13.95Mt
. Sports Fesival Jump Apr.,2003 I.
28 | 10" Inter Zonal Jr. | Pentathlon | 11™- 13 Hyderabad | Silver 4000
National Nov. 1998 : (National points
New Meet
g i . . { Record) -
Total No. Medal in Track event at National Level ( Field 6 5 10

W)
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v los ACHIEVEMENTS IN THE FIELD OF SPORTS AT STATE LEVEL ( Track events) :

™

Y NAME OF THE EVENT DATE VENUE ACHIEVE ' PERFOR- No. of Medal won /
SL TOURNAMENT/ -MENT MANCE participation
COMPETITION |
G S B Partici .
pation
1 I*' All Assam H.S. 100M 28" -30" | Guwahati | Gold 11.53 sec. 1 !
Schools and Jr. Dec. 2002 '
College
Championship '
2 29" All Assam Inter | 100M 6"-9" Oct, | Dhekiajuli | Silver 11.80sec. ]
Dist Ath. 2001
Championship
3 I All Assam H.S. 200M 28" -30" .| Guwahati | Gold 23.60 sec. 1
Schools and Jr. Dec, 2002
College
Championship
Total no. of medal won / participation at State Level ( Track Event) 2 1 0

4. ACHIEVEMENTS IN THE FIELD OF SPORTS ATSTATE LEVEL ( Field events) :

SI NAME OF THE EVENT DATE VENUE ACHIEVE PERFOR- No. of Medal won /
TOURNAMENT/ -MENT MANCE participation
COMPETITION

G S B Partici |
pation .
1 25" All Assam Inter iong 29" Nazira Bronze 350 mtr 1 i
Dist Ath. jump Dec,97- 1
Championship 1* Jasn,98 ,
2 31% All Assam Inter Long 20-23" Dibrugarh Bronze 6.45mtr. 1 '
Dist Ath. jump Jan, 2004 l
Championship ~ :
3 27" All Assam Inter | Long 26" - 29" | Karbi Gold 6.36 mtr ( 1 3

Dist Ath. jump Mar, 2000 Anglong New Meet

Championship Record )
4
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14 28" All Assam Inter | Long 20™ -23™ Duliagjan Gold 6.12Mtr. ]
N | Dist Ath. jump Feb.,2001 '
Championship i '
S | 29" All Assam Inter | Long 6"-9" Oct, | Dhekiajuli | Gold 6.17Mtr IR
| Dist Ath. jump 2001 -
{ Championship | ' | , ‘
6 | 1°" All Assam H.S. Long 128" —30™ | Guwahati Gold 1’629 Mtr 1
|- | Schools and Jr. | Jump | Dec, 2002 ’
College o '
| Champignship
7 |26 All Assam Inter | Long 395" Jan, | Sarupathar. | Silver 6.18 mtr
| Dist Ath. jump 1999
Championship - :
18 25"™ All Assam Inter | Pentathlon | 29" Nazira Gold 3051 1
| Dist Ath. Dec,97- points
_ | Championship 1¥ Jan,98 . :
9 126" All Assam Inter | Pentathlon | 3-5" Jan, | Sarupathar | Gold 3643 1
| Dist Ath. . 1999 points
Championship _ _ , .
10 | 29™ All Assam Inter | Triple 6"-9" Oct, | Dhekiajuli | Gold 113.90( 1
" | Dist Ath. ‘ { jump 2001 - ‘ | New Meet
Championship . . , .| Record) =
111 31°" All Assam Inter Triple 1 20-23" ! Dibrugarh- | Gold I3 7M1
| Dist Ath. Jump Jan, 2004 | | New Meet
Champicaship . ! Record)
_ .irTo_tal No. Medal in Track event at State Level (F ield Event) B -8 2
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?. SPECIAL PRIZES WON BY SHRI MOON CHANGMAI AT STATE LEVEL

o .
s  NAME OF THE EVENT " DATE VENUE ACHIEVE -MENT
TOURNAMENT/ .
" COMPETITION - . ]
1 1 25™ All Assam Inter Dist Ath. Long jump 29" Dec,97- 1™ Nazira Best Athletics of the Meet
| Championship ' : | Jasn,98 7 .
2 1" All Assam H.S. Schools and Long jump, 28™ —30™ Dec, Guwahati | Best Runner, Best Jumper, Best
‘ | Jr. College Championship 100M & 2002 4 Athlete of the Championship
: 200M - : '

4

N.B. Participation 0 ( Zero) means he has got the medals wherever he participates.

Date ;

Place : Guwahati

(MOON CHANGMAI)




(DVM Medal tally of Shri Moon Changmai

_ 8-

1. ACHIEVEMENTS IN THE FIELD OF SPORTS AT NATIONAL LEVEL.:

N

SL NAME OF THE EVENT DATE VENUE 'ACHIEVE - | PERFOR. | No. of medal won /
' TOURNAMENT/ : MENT MANCE participation
COMPETITION
S B PAR
TICI
PAT
v ION
1 |Jr. India Camp Pentathlon | 12"-22™ Gandhinagar | Attended -
. . Jul, 2000
2 Jr. India Camp Pentathlon 17" Sep- Banglore Attended --
15" Oct,
2000
-3 XIth East Zone Long 22".23" | Calcutta Bronze 6.48 mir. 1
Championship Jump Aug, 1999
4 15™ Jr. National Pentathlon | 19"-23™ Salem - Bronze 4098 1
Championship Jan 1999- (T.N) points
. . . 2000
5 11" East Zone Long 14™.15% Calcutta Bronze 6.64Mtr. 1
Championship jump Sep, 2000 A
6 13" East Zone Triple CRSTL Patna Bronze 13.06Mt. 1
Championship Jump Sep., 2001
7 14" East Zone Jr. 4x100Mt 197213 Jamshedpur Bronze 44.90 sec. 1
-Championship | Relay Aug, 2002 1 -
8 47" National School Long 31% Jan — Patiala Bronze 6.69Mu 1
Games Jump 5" Feb,
2002
9 15" East Zone Ath. 4x100M 19™-20% Orissa Bronze 44.90 sec. I
Meet Relay Aug,2003
10 | 15™ East Zone Ath. 4x400M 19207 Orissa Bronze 3:36.23 1
Meet Relay Aug 2003 sec.
11 10" East Zone Jr. Pentathlon | 1*— 3™ Bihar Gold 3678
Championship Nov. 1998 Bikaru points
12 | XIth East Zone Pentathlon | 2223 Calcutta Gold 3151
championship ' Aug. 1999 points
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13 10" Inter Zonal Pentathlon | 3"%-3™ Lucknow Gold 4200 1
» “National Aug,1999 | Points
W( Championship _
14 | 11" East Zone Pentathlon | 14-15" Calcutta Gold 4178
Championship Sep, 2000 points z
15 | 11" East Zone 100M 140157 Calcutta Gold 13.32 sec.
Championship Hurdles | Sep, 2000 A f
16 | 13" East Zone 4x100M | 9™-11™ | Patna Gold -- $
Championship Relay Sep., 2001
17 14™ East Zone Jr. Triple 1921 Jamshedpur Gold 14.10 Mtr.
Champiotiship Jump Aug, 2002 '
| 18 | XVIIth North East | Long 22" 5™ Aizwal . Gold ' 6.38Mtr
Sports Fesival Jump Apr.,2003 ‘
19 Viith East Zone Jr. Pentathlon 12" 15 Agartala Participation --
| Athletic Sep, 1996 '
Championship '
20  |.Jr. National Athletic Pentathlon | 27%- 31% Kerela Participation -
Championship Jan, 1998 -
21 | 45" National School Triple 1°-6™ Feb, | Kerela Participation -
' Games Jump 2000 :
22 - | 17" Ir. National | Triple 913" Chennai Participation -
championship Jump Jan, 2002 :
23 | 2" Ryan National Jr. | Long 314%™ Mumbai Participation -
Federation Cup | Jump & Oct, 2002 '
Triple
' Jump
24 | 18" Jr. National Ath. | Long 17"-11" Simoga ( Participation --
‘Championship Jump/ Jan,2003 Karnataka)
Triple
Jump
25 | 48™ National School | Long 29™ Jan- Banglore Participation -
Games Jump & 3" Feb, '
Triple 2003
Jump -
26 3" Ryan National Jr. Long 315t Jamshedpur Participation -~
Federation cup Jump & Oct., 2003 ' :
2

LM
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’ - | Triple
NV . Jump . .

27 49"™ National School Long 10™-15" Jalpaiguri Participation -- 1

Games Jump Jan, 2004 (WB)
% 28 | 4" Ryan National ‘Long 20" - 21% Jamshedpur | Participation -- !
M Federation Cup Jump ‘May , ' E '

. : ‘ 2004 ‘

29 14" Inter State Jr. Jr. Pentathlon | 9™-12% Orissa | Silver 3842
National Jan, 1999 _ points

130 16™ Jr. National Pentathlon Banglore Silver 3704 point

championship ' “ B

31 47" National School Triple 31% Jan — Patiala Silver 13.90Mtr.
Games Jum 5" Feb,

2002
32 | XVIIth North East Triple 22".25% Aizwal Silver 13.95Mtr.
| Sports Fesival Jump Apr.,2003 -

33 | 10™ Inter Zonal Jr. Pentathlon | 11"- 13" Hyderabad Silver 4000

National Nov. 1998 (National points
New Meet
. Record)
No. of Total medal won / participation at various national léve!_ competitions 10

(O8]

a5



2 — 1O

- 2, ACHIEVEMENTS IN THE FIELD OF SPORTS AT STATE LEVEL:

. ‘ .
. ’

| NAME OF THE EVENT DATE VENUE ACHIEVE . | PERFOR. | No. of medals won /
SL TOURNAMENTY/ ' MENT MANCE participation
COMPETITION I :
¢ TS B Parti
cipat
‘ _ ion
11 25" All Assam Inter Long 129" - Nazira Bronze 5.91 mtr 1
Dist Ath. jump Dec,97-
| Championship 1% Jasin, 98 _
| 2 31% All Assam Inter | Long’ 20-23" Dibrugarh Bronze | 6.45mtr. 1
Dist Ath. jump Jan, 2004
Championship
3 25" All Assam Inter Pentathlon 29™ Nazira Gold 3051 ]
Dist Ath. Dec,97- points
Championship - 1 1% Jan,98 -
{4~ 126" All Assam Inter | Pentathlon | 37°-5" Jan, Sarupathar | Gold 13643 I
| | Dist Ath. 1999 | points
Ckampionship .
5 27" All Assam Inter | Long 26" - 25" | Karbi Gold 6.36 mtr ( !
Dist Ath. _ jump | Mar, 2000 | Anglong > New Meet |
| Championship ' o | . Record )
16 28'" All Assam Inter | Long - 20" -23" | Duliajan Gold | 6.12Mtr. i
Dist Ath. jump Feb.,2001 -
v | Championship | ' :
47 29" All Assam Inter | Long 6"-9" Oct, | Dhekiajuli | Gold 6.17Mitr kS
| Dist Ath. | jump 2001
i { Championship : ‘ = B
8 129" All Assam Inter | Triple | 6"-9" Oct, | Dhekiajuli Gold 13.90 ( 1
i Dist Ath. { jJump 2001 1 New Meet .
1 | Championship : J Record) |
{9 | I"All Assam H.S. Long 28" - 30" | Guwahati Gold 6.29 Mtr 1
‘ Schools and Jr. Jump Dec, 2002
- College -
Championship
4
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Q— 10 [ 15All Assam H.S. | 100M 28" — 30™ Guwahati Gold { 11.53 sec. 1
B Schools and Jr. | Dec, 2002 '
r College
Championship
: 11 1" All Assam H.S. 200M 28" - 30" | Guwahati Gold | 23.60 sec. 1
. | Schools and Jr. Dec, 2002
| College
Championship ’ | -
12 31% All Assam Inter Triple '120-23" Dibrugarh Gold 13.71 Mt ( I
Dist Ath. Jump Jan, 2004 . New Meet '
Championship , Record)
13 26'" All Assam Inter | Long 395" Jan, | Sarupathar Silver | 6.18 mtr 1
Dist Ath. jump 1999 | : '
Championship '
14 | 29" All Assam Inter | 100M 6™-9" Oct, | Dhekiajuli Silver 11.80sec. ]
Dist Ath. 2001 '
Championship '
NO. OF TOTAL MEDALS / PARTICIPATION AT STATE LEVEL 10 ’ 212 0
(BOTHE TRACK & FIELD EVENTS) '
(MOON CHANGMALI)
Date ; L

Place : Guwahati



MISS DIPTI HAZARIKA

i \
4
1. ACHIEVEMENTS IN THE SPORTS AT NATIONAL LEVEL (Track Event):
! SL NAME OF THE EVENT DATE | VENUE | ACHIEVE- | PERFOR-
! TOURNAMENT/ MENT MANCE
| COMPETITION
; Gold/Silver :
! , /Bronze s
01 [ IXth LT.C. Ir. Inter 4%100m | 310 6" | Kolkata Silver
E Zonal (National) Ath. Relay Oct. 97
[ Championship ) ,
i 02. | XVIth N.L.. Sports 4x100m | 7"t0 10" | Agartala | Silver z
‘ | Festival Relay Feb. 02
| 03. | XVIth N.E. Sports 200m | 7"to 10" | Agartala Silver
\ Festival Run Feb. 02 ,
2. ACHIEVEMENTS IN THE SPORTS AT NATIONAL LEVEL (Field Eveny):
SL NAME OF THE 'EVENT DATE VENUE | ACBIEVE- | PERFOR-
' TOURNAMENT/ MENT MANCE,
COMPETITION :
Crold/Silver
, /Bronze L
01. XlIth East Zone Jr. Triple Jump 22% & 23" | Kolkata Bronze 10.53 mur.
| Ath. Championship Aug/ 99 ‘
o, Xith East Zone Jr. Heptathlon | 22" & 23" | Kolkara | Silver | 2591 points
Ath. Championship Aug/ 99 _ _ R
03. 112" LT.C. Zonal Jr, Heptathlon | 2"to 4" Hisar Silver 3194 points
Athletic Dec /02
A Championship L
7704, | 46" National School | Triple Jump | 8"to 12" | Gandhin | Bronze [1.21 mus. |
] Games 2000 o Jan’ 01 agar ! L !
05, XV N E Sports Triple Jump | 16" 10 20" | Hanayar | Silver | 11.08 murs.
[Festiva! Feb’ 01 ‘ - |
06. | 13" East Zone Jr. Long Jump | 9"tollth Patna Bronze 4.92 mtrs.
Athletics Sept’ 01
07. | 13™Jr. National Triple Jump | 9™ to 11" Patna Bronze 10.79 murs.
Athletics Sept’ 01 - .
] 08. | XVIN.E. Sports” Long Jump | 7%to 10" | Agartala |  Bronze 5.26 mitrs.
l IFestival Feb’ 02
09. | XVII N.E. Sports Triple Jump | 22" t0 25" | Aizawi Gold 11.23 mus.
Iestival Apt/ 03 R

Corilfied tu be true Copy

S ox
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i/ x)fzfllIE‘VFMFNTS IN THE FIELI) OF SPORTS ATS!"ATF LEVEL (T;ack Event).

Athletic Meet

Ir SL NAME OF THE EVENT DATE VENUE ACHIEV | ' PERFOR-_
t TOURNAMENT/ E-MENT MANCE
‘ COMPETITION ;

| Goid/Sily

| er/Bronze.

L0l I* Assam H/S 100 m Run | 28" to 30" | Guwahati Gold

! School Ir. College Dec* 02 '

|

+. ACHIEVEMENTS IN THE FIELD OF SPORTS AT STATE LEVEL (Field Eveny):

SL | NAME OF THE EVENT DATE VENUE ACHIEV PERFOR-
TOURNAMENT/ | E-MENT MANCE
COMPETITION |

A T Gold/Sily
o | er/Bronze |
01, | 17 Assam H/S High Jump | 28" to Guwahati Gold
' School Ir. College 30"
Athletic Meet Dec’ 02 B .

02. 1™ Assam H/S Long Jump | 28" to Guwahati Gold
School Jr. College 30"

Athletic Meet - Dec’ 02

\



MEDAL TALLY OF MS DIPT] HAZARIKA AT VARI()US NA"l LIONAL & STATE LEVEL COMPETITIONS.

Ly

. ACHIEVEMENTS IN THE FIELD OF SPORTS ATNAT. IONA! LE VEL

ACHIEV

No. of medal won

SL NAME OF THE EVENT DATE VENUE | PERFOR- |
TOURNAMENT/ E-MENT | MANCE
COMPETITION T o
Gold/Silv Gold | Silver | Bronze | Partici-
‘ er/Bronze ) pation
01. |IXthLT.C.Jr. Inter | 4 x 100m " to 6™ Kolkata Silver 0 ] 0
Zon@al (National) Relay Oct. 97 '
Ath. Championship
02. | XVIth N.E. Sports 4 x 100m 7" to Agartala Silver 0 1 0
Festival Relay 10" Feb.
: 02
03. | XVIthN.E.Sports | 200mRun | 7%t Agartala Silver 0 1 0
Festival 10" Feb. ' )
02 : .
04. XIth East Zone Jr. Triple Jump | 22" & Kolkata Bronze | 10.53 mtr. 0 0 1
| Ath. Championship ' 23" ‘
. Aug/ 99
0s. XIth East Zone Jr. Heéptathlon | 22™ & Kolkata Silver - 2591 0 1 0
Ath. Championship 23" ' points -
: Aug/ 99
06. 12" LT.C. Zonal Jr. | Heptathlon | 2 to 4¥ Hisar Silver 3194 0 1 0
Athletic Dec /02 points '
Champlonshlp _ : - , . -
07. 46™ National Triple Jump | 8% to Gandhinagar Bronze 411.31 0 (o 3 9
School Games 2000 | 12" Jan’ “mitrs, '
' 01
08. XV N. E. Sports Triple Jump | 16™to Itanagar Silver 11.08 0 ] 0
Festival . 20" mirs.
Feb’ 01 .
09. 13" East Zone Jr. Long Jump 9% i Patna Bronze | 4.92 mus. 0 0 I
Athletics . 51 “(1 co —gi—egﬁt.rue Copy <
Sept’ 01- '

SHARMHLA pas

ADVOL,ATE
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\ ) “L L0 T3 I Nadonal "T“Tripleilump 9" 7 Patna Bronze jhiﬁl‘mm—"—?}“ﬂ' oo T
l : v’ i Athletics 1 C mitrs,
. Sept” 01 : .
TR XVI N.E. Sports Long Jump AT Agartala Bronze | 526 mus. 0 0 !
Festival 10"
Feb® 02
12. XVII N.E. Sports Triple lump | 22" g Aizawl Gold 11.23° ] 0 0
| Festival ' ' 25 Mmtrs.
' ' Apr/ 03 L
No. of Total Medal won/'par:ticipation at various National level competitions (both Track & 1 Y23 &5
Field Events) B :

3. ACHIEVEMENTS IN THE FIELD OF SPORTS ATSTATE LEVEL:

SL NAME OF THE EVENT DATE VENUE ACHIEV | PERFOR | No. of medal won
TOURNAMENT/ E-MENT | -MANCE '
COMPETITION ' o _ .
T Gold/Silv Gold | Sitver | Bronze | Partici-
o A er/Bronze : pation
0. | 1% Assam H/S 100m Run | 28" o Guwahati ~ Gold ' I 0 0
| School Jr. College [ 30" : - |
| Athletic Meet | Dec’ 02 _
01. 1*' Assam H/S High Jump | 28™+to Guwahati Gold ] 0 0
School Jr. College | 30"
Athletic Meet Dec’ 02- .
02. 1*' Assam H/S Long Jump | 28" ¢o Guwabhati Gold 1 0 0 .
School Jr. College : 30" '
Athletic Meet Dec’ 02 , :
No. of Total Medal won / participation at State level (both Track & Field Events) 310 0
¥

Date:

Place: Guwahati.

(21




_RZ

MEDAL TALLY OF MS DIPTI HAZARIKA AT VARIOUS NATIONAL & STATE LEVEL COMPETITIONS.

1. ACHIEVEMENTS IN THE SPORTS AT NATIONAL LEVEL (Track Event):

LA

SL NAME OF THE EVENT DATE VENUE  ACHIEVE- | PERFOR- No. of medal won
TOURNAMENT/ MENT MANCE
{ COMPETITION ‘
- Gold/Silver Gold Silver | Bronze
, /Bronze
01. IXth1.T.C. Jr. Inter | 4 x 100m 3% 6™ Kolkata Silver 0 1 0
| Zonal (National) Relay Oct. 97 o
Ath. Championship :
02. | XVIthN.E. Sports | 4x100m | 7"to 10" | Agartala Silver 0 1 0
Festival Relay Feb. 02
03. | XVIth N.E. Sports 200 m 7" to 107 Agartala Silver 0 1 0
Festival Run Feb. 02 ,
Total No. Medal in Track event at National Level (Track Event) 0 3 0
2. ACHIEVEMENTS IN THE SPORTS AT NATIONAL LEVEL (Field Event):
SL NAME OF THE EVENT DATE VENUE ACHIEY | PERFOR No. of medal won
TOURNAMENT/ ~ E-MENT | -MANCE
COMPETITION | ' |
Gold/Silv - Gold | Silver | Bronze | Partici-
. , ‘ er/Bronze . pation
01. | XIthEast ZoneJr. | TripleJump | 22™& | Kolkata Bronze | 10.53mtr. | ' 0 0 1
Ath. Championship 23
. - Aug/ 99 ,
02. X1th East Zone Jr. Heptathlon | 22" & ~ Kolkata Silver 2591 0 1 0
Ath. Championship - 23¢ points
; Aug/ 99
03. [ 12"LT.C. Zonal Jr. | Heptathlon | 2™ to 4™ Hisar Silver 3194 0 1 0
Athletic Dec /02 points
Championship |
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. . ,
Y 1
/ 04, 46" National Triple Jump 8" o Gandhinagar Bronze 1131 ﬁr——’ﬁ—-w: b |
School Games 2000 12" Jan’ mirs. A | .
01 |
05. XV N. E. Sports Triple Jump 16" to Itanagar Silver 11.08 0 ] 0
Festival 20" mtrs. 5 :
’ : Feb’ 01 ?
06. 13" East Zone Jr. Long Jump o Patna Bronze | 4.92 mtrs. 0 0 I
Athletics tol1th : ;
Sept’ 01 !
07. 13" Jr. National Triple Jump | 9" to Patna Bronze 10.79 0 0 1 5
Athletics 11" mtrs. |
] Sept’ 01 - ' ,
08. XVIN.E. Sports Long Jump 7" to Agartala Bronze | 5.26 mtrs. 0 0 1 |
Festival 10" =
Feb’ 02
09. XVII N.E. Sports Triple Jump | 22" 10 Aizawl] Gold 11.23 1 0 | 0
Festival 25" mtrs.
| Apr/ 03
Total No. Medal in Track event at National Level (Field Event) 1 A2 y- 2

3. ACHIEVEMENTS IN THE FIELD OF SPORTS AT STATE LEVEL (Track Event):

SL NAME OF THE EVENT DATE VENUE ACHIEV | PERFOR | No. of medal won
TOURNAMENT/ | |- ' E-MENT | -MANCE |
COMPETITION - - ' L
| Gold/Silv { Gold | Silver | Bronze | Partici-.
er/Bronze 1 ' pation !
01. | 1™ Assam H/S 100 mRun | 28" 10 Guwahati Gold I 0 0 !
| School Jr. College : - 30"
Athletic Meet Dec’ 02
Total No. Medal in Track event at State Level (Track Event) i 0 0 ;
V23
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. 4+ ACHIEVEMENTS IN VIE FIELD OF SPORTS AT STATE LEVEL (Field Eveny):

My

ASE 'NAME OF THE EVENT DATE VENUE ACHIEV ﬁ’ERFOR [ No. of medal won
TOURNAMENT/ ' E-MENT | -MANCE
COMPETITION
Gold/Silv Gold (7Silver Bronze | Partici-
er/Bronze
1. 1™ Assam H/S High Jump | 28™ o Guwahati Gold ] 0 0
School Jr. College : 3o™
Athletic Meet Dec” 02
02. 1*" Assam H/S Long Jump | 28" to Guwahati Gold ] 0 0
School Jr. College 30"
Athletic Meet Dec’ 02
Total No. Medal in Track event at State Level (Field Event) 2 0 0
5. SPECIAL PRIZES WON BY MISS DIPTI HAZARIKA AT STATE LEVEL
SL NAME OF THE EVENT DATE VENUE ACHIEVEMENT
TOURNAMENT/ '

COMPETITION

N.B. Participation 0 (Zero) means she has got the medals wherever she participated.
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6 m ASSAM AMATEUR ATHLETIC ASSOCIATION

l ' (Affiliated to Amateur Athletic Federation of India & Assam Olympic Association ) '

NEHRU STADIUM, GUWAHATI -781007
Regd. No.- KAM /2407417132 of 1999 - 2000

Ref. No. AAAAlM’LS .............. E Date 28-2-0/

President ;
Dr. Jayanta Rongpi, M.P.

Working President ;
| Prof. Dhiren Duarah

Vice President :
B.S. Baruah
Nitya Borgohain

1 Harendra Bharali

Lila Gogoi .. . _ . . PR
. Geg This i3 to certily that Sri Moon Changmai | son of Sri H.P.
Niailkya Duarah :

i Doky Changmai of Golaghat is a talented up coming Athletic of the State.

- TO WHOM IT MAY CONCERN

Hony. Secretary : ' He hasg the dislinction of representing the State Athletic team
: i in different East Zone, Inter Zone and National Championship for

Smt. Tayabun Nisha .
Y last 5 years.since 1996,

Hony. Jt. Secretary : . . | o ,
Dutal Basumatary ' The fo!lowmg are the events where he has earncd Medals
: - mentioned against cach,

Debajyoti Dutta
H/No. : iti l i ’ G Performance
Assll. Secretary ; — ?(T)i‘nl;:s?gf:: /:lcl))nz“ll)lil:::ousl\i) 1"to 31')‘61{11((:\?1 1998 | ¥ ‘Ve.nuc h‘v o O ’
A.K. Battacharjee ! ‘ Aamponsiip- 4278 Bihar Penta- | 1%, }
Biraj Ojha : : (Bokaro) thlon '
Dhan Singh Rongpi 3| 10" Inter Zonal Ath.Championship | 1“" to 13" | Hyderabad | Penta- | 2% Ne\\«1
Ramesh Dowka . | Nov.1998 _ §hlon meet %
. 7 _ » record i
Hony. Treasurer : | 3 117 East Zone Ath Championship 14"‘&15"' ‘ Calcutta S“;““a‘ e i
Saril Ullah ' Sept.2000 ,,‘)8::1“ S FY
' : : , ] Hurdels ‘ j
Frecutive Member : W6 National Jutior Ath. | 17% i~ 35" Bangalore | Long |3 ’f'
§ SN Ojah Championship ' Jan./01 : : ' Jump md
Neni Dutta TPentat- | =" !
Pradip Das . : hlon | |
Babu! Khan e d
gﬁfq'_N51n|3'1a , He has got bright future in Athletics. _
ren bas : I wish him all success in life,
Karuna Dutla :
Durga Das . o '
Mridul Duarah | , M_ﬁ‘w,
Inddu R, Bar‘uah ' ' ( TAYABUN NISHA )
Bhakti Medhi Hony. Secretary B -
I ranabi L.Zm“ha Assain Amateur Athletic Association
i Ashulosh Roy _ GUWAHATI
1 Hana Khan : o e
b ' . Houp. Sceperary
H Zhola Boro Certlfied to be true Copy Gl i tsanciafion

R Wesamn Amerer: 200
e e SM Asscui, L
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ks -3/ - amwexure—
ASSAM AMATEUR ATHLETIC ASSOCIATION -~ '~
(Alfiliated to Amateur Athletic Federation of India & Assam Olympic Association) {V)

NEHRU STADIUM, GUWAHATL - 781 007
Regd. No. - KAM/ 240/ J/ 132 of 1999-2000

Pres’denr: ' RGfNO. ..................................................... ' Da{e.............v .................
Pradip Buragohain TO WHOM IT MAY CONCERNED
0 0374-70120, 75148, :

0261-20664:3

This is to certify that Shri Moon Changmai of Golaghat District is a regular
Athlete of the State of Assam. He has got the following medals / participated in the

following National level Competitions / Tournaments since 1996 to til] date against

Vice Presidents :
Prem Kanta Deka
Trailakya Duarah Ul now.
Lila Gogyoi
Haren Bharali

which the Amateur Athletic Federation of India (A.A.1".1.) has not issued the Certificates

Tayabun Nisha SE | Name of Venue Date | Ivent W/'\L'I{:ia"'\-'(‘rm'nl- |
Hiteswar Bezbaruah Competition o
iatzin Wiukear B EastZone T [Patna O Se TTaNTooM TG = A
Ath. | 2001 Relay
Championship ‘
Hony. Secretary : 2 ]5“' last Zone | Cuttack | 19 20" | Ax100M Bronze
Savif Ullah Ath. : Aug, 2003 | Relay
Ph.10361-573326, 670778 | [___| Championship | -
31 15" Bast Zone Cuttack | 19" = 20" [ 4x400M Bronze -~
Ath. Aug, 2003 Relay '
—..{.Championship
Hony. Treasurer : 4 117" National | Chennai | 9W73 jan.. | Long Jump & “Participation

Bishinu Ram Nunisa Athletic 2002
Ph.: (03671) 72480, ) - s
72656, 73585

| Friple Jump
Championship

(0361) 206685 5| 3 Ryan National | Chennai | 39-5% Ocr. Long Jump & | Participation
Iz 03671-73078 Ath. Federation ' 2003 Triple jump '
S 1 Y I
6 | 4" Ryan National | Jainshed 20M2 j,dhg .hunpn&m ""l.’ar(icipulinn
Joint Secretaries : Ath. Federation pur May. 2004 | Triple jump -
Debojyoti Dulta " ’ : ]
Dh;]n’:-;ying Rongpi i “(“l'lu"“““ - T s e e R i

Further he has also been selected Lo represent the Assam State Team for the

dnsuing 16" East Zone Athletic Championship to be held at Salt lake Stadium, Kolkata
Asslt. Secretaries : B ol o
Biraj Ojah from 187-197 Sep. 2004.
- Babul Khan
Karuna Dutta
Karunjyoti Saikia

Fwish hiny a bright sporting future,
& ] g

SR (SARIF ULLAH) ‘
Certified to be true Copy HONY. SECRETARY. R
Technicat Director : SR oA  AAAAL GUWAHATI

Arjun Bhogeswar Baruah

SHARMILA DAS
ADVOCATE
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| VIII Eastzone ]'um.or Athietic Champlonshm-— 96 TI7 LZL?;—

4
. Organised by—Tripura Amateur Athletic Association A E
: NNE
: ///; Under Authority of—Amateur Athletic Federation of India. XU\Q b

12th to 15th September, 1996 S

ey

i  : | _%ountnir' Certificate..

Jma 1s {o cerlz/z/ t/}al Sﬁrz Sm»l C/V@ 072 Q-CMWW o{ C/%X.gm

J
])arizczpate([ as an of/zcta[/p/az/er mn i/te V“I gaslzone gunzor e/lt/}/etzc @ﬁampxons/up— 96 /e[c{ at
e/!qar/ufa /rom 12l/i cSepi to 15th Sept 1996. /

|

\f\r‘/\/Q/M '

-

(J. Choudhury)!- ' Certlfied to be true Copy (Prof. A. K. Chakraborti)
Hon'tie Minister of Sporu S‘Q‘}—é Secretary

Organising Commlttee ADVOCATE ' Athletic Association

.- ....__.

l§ . Chairman k SHARMILA DAS Tripura Amateur
¢ .
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| | ﬂSSAM ARATEUR ATHLETEC ASSOCIATION
0 Stbuer Jubitee Cetetration
Certificate of Merit
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J
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25TH INTER DISTRICT
ATHLETIC
CHAMPIOKSHIP
 1997-98.

AGE GROUP: Below /4 ws 3eys Years

<
\

VTR

paeenentes e buin e i d et

-
DISIRICT____(zohghat

TN

\&i(

N
i
s

SRS

: CHAKIMUKH oo T
VENUE o - EVENT cong  Jump

ORG. BY : NAZIRA
Dist, Sports Assceiaticn

e e e e et e e e e,

ShTAr
A

DATE  : 29th Dec. ’97 to st Jan. '98 . PLACE

s

Under the auspicies of e angs.
AR} >

<35 | ASSAM AMATEUR ATHLETIC-ASSOCIATIGH . PERFORMANCE Sec/Dst/Hight

;,
;
i
!
;
i
{
|
s
|

L Y Tt
Workihg Presfdent Org. Secretary ' ‘ Secretary

AAAA N.D.S.A. AA. BT
Cee e Kertified to be trye Copy - it
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= NAME VL A C,("/LG\/M YWAC\L A

17,

t 2t

EVENT

T 25TH INTER DISTRICT 3
"ATHLETIC . LA (Pass) . ok
‘ 1997-98. | - | i |
DISTRICT & ologhat e ;

VENUE : CHAKIMUKH _ PQ'V\,FCLH'\\,O-W . | , ;*Ff‘

|

‘.

ORG. BY : NAZIRA
Dist. Sports Association

<3

SR

PLACE sk

i TR TGN
b}
'l

DATE : 29th Dec. ’97 to 1st Jan. '98

M

HC S\ Pls. sec/Dst/Hight

Secretary
AAAA

Under the auspicies of

T~ ASSAM AMATEUR ATHLETIC ASSOCIATION * PERFORMANCE

Org. Secretary

Cert!fued to be true Copy N.D.S.A.
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26TH INTER DISTRICT
ATHLETIC
- CHAMPIONSHIP
1998-99.

VENUE : SARUPATHAR
ORC. BY :

-
M
o
-
o
i
Z

DATE

Under the auspicies <i

ASSAM AMATEUR ATHALETIC ASSOCGIATION

NS
i President
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267t INTER DISTRICT
"~ ATHLETIC
'  CHAMPIONSHIP
1998-99.

VENUE Sa&R’;U?ATHAR
ORG. BY : ZNEa2s6iIRy

3 f

- }3 =t Euortes Association
DATE

Under the avwsiies of

ASSAN AMSYLLR ATHLETIC ASS c_cmnoum'
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- : : ;, CHAMPIONSHIP '
27TH TO 31ST JANUARY 98 MAHARAJA'S COLLEGE STADIUM, PT. USHA ROAD, ERNAKULAM, KOCHI - 11.

PARTICIPATION CERTIFICATE
This is to certify that 5nz..00 WAl T, R e,
Of R ettt e e Ceeetset e e e e e e e et as reeerencenas

fras participated in the XIII Junior Natiorel Athletic Championship held at

1’% fa 1arq ja's College Stadium ,Ernakulan: fron: 2 7th to 31st January 1998.

Jr—

d__hqa%_'arf_,bx—"—.ahe':“?uue'-—.;—'L,EH:'EE

|
e s Certlfied to be true Copy. '/ , : iy
Prof. Tony DGanicl . - ‘ ‘Sri'. E.S. :k;se

* Organising Secretary SHARMI.A Das Chairman, Organising Committee i
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Organcsed By -
ORISSA EMATEUR ATHLETIC ASSOCIATIOTN

BARABATI STADIUM, CUTTACK - 753 005
STH, 10T, TITH AND 121K JANUARY, 1929
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Official/ Participant/ Commitice member/ Voluntes:r
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( Bhupinder Singh ) SR s (Asirbad Behera)
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' " ORGANISED BY :
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Wese Bengael

MERIT CERTIF ICATE

~This is 10 certify that
C _ R
Representing............__.A...... Q_]ﬁﬁ S - - .
Secured Ao . Place in @iden. Event
held at Caleutta on 22, & 23rd_dugust, 99
Performance . B/57 rarief
His{Her Date of Birg is 288 f?’@
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heaas

14th Inter State Junior Athletic Championships

-

Organised by Orissa Amaleur Athletic Association

al G ullack from 9th Jan. to 12th Jan. 1999
) . N
Performance___ 3842  Peoenis
Iis/her date of birthis _ 3285, _@Gy/f - 14

PRESIDENT SECRETARY
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S Qa A

SHARMILA Dag
ADVOCAaTrEe



27T INTER DISTRICT

ATHLETIC

2

1999 - 2000

VENUE : HANJANGLANGLANGSO
(SARIHAJAN}, DIPHU

ORG. BY: KARB! ANGLONG
BISTRICT SPORTS ASSOCIATIONR

DATE, | : 26™ YO 29™ MARCH, 2000

Under ihe:.au's"'z;i'cies of .
ASSA¥ AMATEUR ATHLETIC ASSOCIATIO

A,
i

.‘\{ I

, 7; ,’.{\;/

aGiertffied to be true C
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SHARMILA pag

n Sretary

AAAA.

ATHLETIC
ASSOCIATION

CHAMPIONSHIP NAME ... em. c%r%o*a .............................

............................................................................

7~

WSudbmles.. See. / Dst. / Hight
LDV
(\J\ ! I\f\,).

x4 /) .
X5
Orgn. Secretary
K.ASA.

ADYOC 475

Wit best Compiments from : Rirectorate of Sports & Youth Welfure, Assam & State Sports Council, Assam, Guwahati - 781 007
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Ghis is to ceutifyy that. L7808, CHANGANA
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2 SCCUTED oo P ShPlace z'n‘...‘./...‘ ....... e Enent L

in the.d.8.... @Oys / grz/ﬁ in the 13" EAST ZONE
JUNIOR ATHELETIC CHAMPIONSHIP-2001 /.19 at
Mithlesh Stadium, BMP-5, Patna ﬁrﬁom 9" to 11" September - 2001
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« [NTER DISTRICT
ATHLETIC
VIEET
2000-20607

Venue : Nehru Maidan, Duliajan

Ory. by : Blﬂiajan sparts Association

Bate : 20thtc 23rd Feh., 2001
Under the ausvizes of

ASSAM AKATEUR ATHLETIC ASSOCIATION

’~- - [// /"‘ / \

Cba.r[fran - Orgn. Secreraa

ATHLETIC NEET, 20052001

rcaepr SNV ENTER DISTRICT
Cel“t’f(ed tobe _triyn o
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AGE GROUP : Below ......... I8CBogsd) Years
DISTRICT .....Qotaghat: . .
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HHIH ASSAN INTER DISTRICT

ATHLETIC
CHAMPIONSHIPS
2001

Venue : Dhekiajuli Sports Complex -
Org. by: Dhekiajuli Sports Association

: 6th to 9th October, 2001

| Uader rhe avipices of

"ASSAM AMATEUR & THLETIC ASSOCLA TION

Yo7

(Sanjay Lohia) - (ApurbaKr. Bhattacherjee)

Orgn. Secretary
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Amateur Athletic Federation Of India
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KARNATAKA AMAILUR ATHLETIC ASS()CIAIION & SIHMOGA DISTRICT ADMINISTRATION
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In the matter of:
C.A. N6.172/2004
Miss Dipti Hazarika
-Vs-
Unicn of india and Ors.
And- T

in the matter of::

Written statement submitted by the

respondent No.8.

I, Shri Pranab Kumar Saikia, son of Late Bholaram saikia, aged
about 50 years, now working as the Assistant Secretary in the
office of the State Sports Council of .Assam, jGovt, of Assam, R.G.
Baruah Spoirts Coinplex, Guwahati-7, do hereby solemnly affirm

and say as follows; -

g
;..4
&

I have been implemented as respondent No.8 in the O.A No.
1722004 aforesaid and a copy of the application has been duly
served upon me. Having gone through the G.A, i have understood

the contents thereof.
That with regard to the statements made in Para 1, 4.2, 4.3 and

4 of the application, the answering respondent begs 1o staie that

-

the Chief Post Master General. Assam Circle (respondent No.3)
published one advertisement dated 11.03.2003 (Annexed as
Annexure-l to the application} inviting applications for recruitment
of sports persons under §ports quota against four nos. of vacancies

which inciuded one post of postman cadre in athietics (irack
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events). Pursuant to the said advertisement, a selection committee
was constituted for selecting the suitable candidates from amongst
the applicants. In the said committee, the answering respondents
was included as a member (Technical Expert), as nominated by the
Director of Sports and vouth welfare, Govt. of Assam to represent
the Govt of Assam for 'selecting the candidate for the post of
postman in Athletics (track eventsj. The Director of Sports and
Youth welfare, Govt. of Assam however, nominated another person
Shri Pulak Lahiri as a member along with the answering

respondent in the said committee. The meting of the selection

m

commitiee was held on 18.06.2004 wherein the answering
respondents also participated. The records and bio-data of all the
eligible candidates were placed before the committee. which
included the records and bio-data of the applicant Miss Dipti

Hazarika alongwith that of others and the selections were to be

made on the basis of records only.

That wul regard to the statements made in Para 4.5 of the
aApy JJlCathuS to the answering respondent begs to state that in the
meeting of the seiection committee held on 18.06.04, one of the
members in the selection committee Shri Pulak Lahiri verbally
submitted that as per his knowledge, the applicant Miss Dipﬁ
Hazarika is not wmedically fit for consideration for appointment
ander sports quota since she has undergone a surgical Gyéraﬁon
in her knee. The .said member however could not produce any
supporting documents/records in order to substantiate his
submission which unfoundcd and uncenfirmed. Acting on the said
cemplaint, the cther members of the selecticn committee excluded
the candidature of the applicant Miss Dipti Hazarika from bein
considered. The answering respondent being a technical expert in
the comumittee found that the applicant has verv good track records

in Athletic cvents which merits consideration and as such objected

to such outright exclusion of the candidature of the applicant Miss
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Hazarika merely on the basis of an unfounded and unconfirmed
verbal compiain of a member and that too without anv relevant
certificate or document of fitness or otherwise of the applicant
which was neither available before the selection committee nor was
a relevant issue for the selection committee to decide since the
matter could be taken care of at the time of post-selection medical
examination of the candidate. Since the majority of the members
did not agree to the views of answering respondent and selected
another candidate Shri Moon Changmai whose performance were
inferior to that of the applicant Miss Hazarika in the track events,
the answering respondent did not agree with the selection and
recorded his dissent by way of addressing a letter on18.06.04 itself
to the Respondent No. 3 stating therein the infirmity in selection as

stated above,

That with regaxrd to the statements made in para 4.0 of the
application, the answering respondent begs to state that it is

understood that the applicant had some minor ailments and

(o)

underwent a surgical operation «

application was on 30.04.03 and as such the applicant was fit on

&

the closing date of application and even thereafter, following her
recovery, she was completely fit for ail sporting activities which is

evident from the medical certificate annexed to the application.

That with regard to the statements made in para 4.7, 4.8, 4.9 and
4.10 of the application, the answering Respondents beg to state
that the applicant Miss Dipti Hazarika and Shri Moon Changmai
(Respondent No. 10) were candidates for the pest of Postman cadre
inn Athletics alongwith other candidates. As per advertisement, the
candidate for the said post in Athletics has to be selected on the
basis of their performances in track events. Further, as per the
norms laid down by thc Respondent department, there arc

specified qualifying standards for each track events inrespect of

n 01.08.038. The closing date for
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timings, as shown in Annexure-VIii of the application. The track
events mciude i00M, 200M, 400M, 800M, 1500M race and 100M
hurdles etc. while the events like Long jump, High jump, Javelin
throw, Shot put, 400M (Hepthalon), 800M {Heptatholon) ete, fall

under field events. From their bio-data and available comparative

records it tould be revealed that the applicant Miss Hazarika had

better performances in track events and won medals in 100M,
200M; 100M, 800M, 100M hurdles whereas Shri Moon Changmai
performed better in field events ie. Long jump, Triple Jump only.
The timings of Miss Hazarika are also above the qualifving
standards specified by All India Postal Sports Board. Further, Miss
Hazarika secured medals in Heptathalon (in 200M, BOOM, & 4/ 100
M Relay) in National level tournament which is a tough event since
there are three track events and four field events in He ptatholan
and in order to secure a position in Heptatholan, one athlete have
o perform equally good in all the seven events. As such selection
of Shri Moon Changmai and exciusion of the candidature of Miss
Dipti Hazarika without examining her records inspite of her better
records in track events was opposed by the answering respondent

in the selection committee’s meeting,

That with 'rcgard to the statcments made in para 4.11 of the
application, the answering respondents begs to state that inspite of
his objection as stated above, the selection committee selected the
Respondent No.i0 Shri Moon Changmai for the vacant post of
Postman cadre in Athletics by ignoring the candidature of the
applicant Miss Dipti Hazarika although her performance records in
the track events were much better than the Respo‘ndent No. 10.
The proceedings of the selection committee’s meeting were
prepared and signed on 28.06.04 ie. 10 days after the selection
was made and the answermg respondent was also asked to sign
the procecedings. Surprisingly the objection raiscd by 'thc answering

respondent during the selection was not recorded in the

T —
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proceedings and as such the answering respondent wanted ‘to sign
the proceedings by recording his note of dissent which he was not
allowed. It is understood that the R.esponc'lent No. 3 thereafter vide
his letter dated 21.07.04 requested the Director of of Sports and
Youth Welfare to nominate a new member in ‘place of the
answering respondent in the selection committee. The answering
respondent does not have anv objectionhin the event of 'non_nmating
a new member as Technical expert in the committee but only
maintains that the reconstituted sclection committee should
include the unbiased persons only and prays that the Hom’ble
Tribunal be pieased to examine the records of the candidates and
fairness of the selection process thereof since  the
exclusion/replacement of the answering respondent from the
sclection comumittee due to his lawful objection leads to further
doubtful apprehensions about the fairness of selection, as done in

the earlier occasion.

That with 'n:ganl o the statements made in para 4.12 and.4.13 of
the application, the answering respondent begs to state that those
being matters of records, the answering respondent does not have

anv comments to offer.

That the answering respondent submits the tacts and
circumstances stated above before the Hon'ble Tribunal for perusal

and consideration.
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VERIFICATION

I, Shri Pranab Kumar Sikia, Son of Late Bholaram Saikia, aged about
30 years, now working as the Assistant secretary in the office of the
State Sports Council of Assam, Govt. of Assam, R.G. Baruah Sports
Complex. G’ruwahaﬁ—G, respondent No.8 in the instant Q.A., do hereby
verify that the statements made in para 1 to 8 of the written

statement are true to my knowledge and I have not suppressed any

material facts.

And I sign this verification on the 22 #wH February, 2005.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH: GUWAHATI

In the matter of:

0.A. No.172/2004

Miss Dipti Hazarika
-Vs-

Union of India and Ors.

-And-

In the matter of:

Rejoinder submitted by the Applicant against
the written statement submitted by the
Respondents. '

’Ihé applicant above named most respectfully begs to submit as follows: - |

That the applicant has gone through the written statements and has undersiood the |

contents thereof.

That the applicant categorically denies the statements made under “Brief History
of the case” in the written statement except those which are matters of records and

begs to state thar the facts stated therein have been misrepresented and the

statement made in page-4'of the written statement that the achievements of the

applicant was algo considered and examined by the selection committee alongwith
others is not true. Further, the statement made in the same page No. 4 ﬁat there
WETE. NO diﬂ‘eréncc of opinion during the proceeding of the selection committee
held on 18.06.04 is false which the respondents themselves have contradicted in

the concluding lines of the same para by stating that one of the members in the

QW&'C&J"
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commitiee thr Pranab Saikia representing the Directorate of Sports and Youth
Welfare, Gowvt. of Assam, submitted a letter dated 18.06.04 and did not 51gn the

minutes of the proceedmg The fact remains that in the selection committee’s

meeting held on 18.06.04, the candidature of the applicant has not been taken into

consideration and her achicvements havc not been cxamined at all following a
verbal complain made by one member Shri Pulak Lahiri stating that the applicant
was not medicaily ﬁt since she underwent a surgical operation of her knee in the

fast year. Basing on that unfounded complaint, the Selection committee excluded

the applicant from bemg considered for the post although there was no

documentary evidence whatsoever in support of the said complaint which was

malafide and unsustamable. Situated thus, the Technical expert for Athletic expert
for Athletic cvents Shri Pranab Saikia wlig was nominated as a member in the
Sclection comﬁﬁcc by thé Dircctor of Spbrts, Gowt. of Assém, objccted to this in |
the Selection committee meeting itself and opined that the applicant cannot be

excluded on medical ground merely on the basis of a verbal complain by a |
member without any documentary evidence. Shri Saikia even ibdged his note of -

dissent vide his letter dated 18.06.04 (Annexed as Annexure-V to the O.A) which

| thc Respondents have also admitted.  But the Selection proceeding Was

- prepared/drawn after 10 days from the date of meeting and surprisingly the point

aforesaid pertaining to the candidature of tlxje applicant which was raised by Shri

Pranab Saikia ‘during thc sclection committcc’s mecting was deliberatcly omitted

from the proceedings which was signed by other members on 28.06.04 which Shri

Saikia was also asked to sign. It is understood that Shri Saikia wanted to sign the
pmceeding by recording his note of dissent which he was not aflowed and as such |

he did not sign the proceedings. The subsequent actins of the Respondents
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whereby only Shri Saikia has been excluded from the selection committee due to

his lawful objection and a new member Shri S.S. Roy, District Sports Officer,

‘Guwahati has been nominated/inducted in the committee, amply indicate the

malafide intention and ulterior motive of the Respondents which has been done
only with the plca and intention to give cffcct to their unfair sclection in favour of

a particular candidate to the post in question, depriving the applicant inspite of her

better achievements. By such actions of the Respondents it is evident that the

selector has been considered more important than the selection process.

That the applicant categorically denies the statements made in Para-1, 4 and 5 of

_the written statement and begs to state that the material facts have been

suppressed by the Respondents. In the selection commitee’s meeufng-held on

18.06.04, ‘thc records of the applicant were not at all examined but the candidature
of the applicant was rejected ouﬁight on the basis of a verbal complaint made by
onc of the members | Shri Pulak Lahiri alleging that the applicant was not
medically it sinccb she underwent a surgical operation of her knee in the last year.

Since there was no documents or evidence available before the selection

committee in support of the complaint so made, the technical expert in the

committee Shn Pranab Saikia raised objection against the exclusion of the
applicant from being considered and pointed out that the_ appliéant cannot be
excluded on the basis of an unsubstantiated complain and maintained that the
selection commitiee should not act on hearsay basis without' having any medical
certificate etc., if any. But thc committee being guided by an unfounded
complaint aforesaid excluded ihe candidature of the applicant from being
considered/examined even in spite of the written objection lodged by Shri Saikia

vide his letter submitted on 18.06.04 itself. and selected one Shri Moon Changmm

o
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for the pbst of Postman in A_thletic (Track) events igﬁoring the beﬁer records of
achicvements of the applicant in Track Events. As such the selectidn was not
transparent, proper, purposeful and effective as_ contended by the Respondents but

it was malafide, biased and based on extrancous considerations, since the opinion

“of a vital member of the sclcction committcc who was nominated by the Gowt. of

Assam as a Technical expert, was ignored recording any reason thereof,

That the applicant emphatically and categorically denies the statements made in

Para 6 of the writtcn statement and begs to submit that the selcction of Shri Moon
Changmai as the most suitable and deserving candidate against the post of

Postman in Athletic (Track) events is not based on records since the applicant had

better recbrds of achievements in Track events than that of Shri Mooxi Changmai
 and as such the technical member in the committee Shri Pranab Saikia objected to
| me'unfair selection. It is pertinent to mention here that as per the advertisement,

the recruitment to the post of Postman in Athletics has to be made irom the |

candidates in Track events only. Track evenis mulude 100 M, 200 M, 400M,

800M, 100M Ilurdles, 1500 etc. whcrcas ITigh Jump, Long Jump, Javelin throw,

Shot puf etc. fall under the Field events. Record shows that the applicant had - '

better achiéveméhts in respect of position and timings in Track events than that of
Moon Changmai at National level whereas Shri Moon Cllangmaii had performed
in field events only. As such selection of Shri Moon Changmai on: the basis of his
performance in field events is contrary ‘to the requirements spé_c@ﬁed in the
advertisement siﬁce it was specified in the advertisement that performance in the
track events were the requirements for recruitient to the post of Postman m

Athletic and it is the applicant who had bcttcr'rccords in track events.
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Further, the anomalies in the Selection proééss pointed out by tﬁe
technical member Shri Pranab Saikia during the selection and the lgtter of
objection ﬁled- by hlm on 18.06.04 even bears the receipt stamp dated 21.06.04 of
the official of the Respondents as stated by the Respondents in Page 11 of the
written statcment but this was not rccorded in the Minutcs of sclcction coinrhittcc ’
proceeding which was signed on 28.06.04 ie. after 7 days of the receipt of the
letter of objection at their end on a vague plea that the éaid lettef ﬁas received in
the concemed‘vsection on 29.06.04 which amply indicates as to how the things
were 'manéged to their convenience and likings.

It is surprising that cven thereafter, the Respondents have averred the false _
statement that Sri Saikia did not have any difference of opinion during the‘
meeting and went along with oﬁlér members of the committes rcconunéndaﬁml to
sck':c’t Sti Moon Changmai for the post of postman which in fact, was vchemently
opposed by Sri Saikia duriﬁg the meeting itself. The achievement of the
appointment were not examined ‘which Sri Saikia objected to and as such there
was no consensus as stated by the Respondents. The statements averred by the
Respondents are thereforé false, malafide and concocted. o

Further, it is ut;derstood.that Sri Saikia wanted to sign the minutes by

recording his note of dissent which he was not allowed.

That with regard to the statements made in para 7 and 8 of the wrilten statement
the appointment submitted her medical fitmess certificate since her candidature
was rejected on alleged medical ground only by the selection committee as stated |

in the preceding paragraphs. The selection commitice did not act according (o

~ rules and in terms of the advertisement in question.



_That thevapplicant categorically denies the, statements made in para 9, 10, 11 and

2 of the written statcment and begs to state that the application/Biodata and
centificates produced t;y' the. applicant was not taken into consideration at all due
to th; verbal complamt of one of the membcm stating that the applicant was not
_physicallj fit becausc of her undergoing a surgicél opcration of kncc in the last
vear, which was unfounded and- mxsubstahﬁated and eventually proved to be false
by the medical fitness certificate i)roduced by the applicant. The particulars of the
_appiicant recovered in the ;qelection pfo;eeding- as stated by the Respondents,
were incorporated in the proceedings afterwards just a;ﬁs an eye wash since the

proceeding was médc 10 days after the selection committee’s meeting.

That the appﬁcaﬁt categoﬁc@ denies the statements made in ﬁara 13 of the
written staternent and begs to state that on the closing date of application, the
Respondent No.. 10 was only HSLC passed since his result of H.S examination
‘was not declared till then and as such how it was shown as HLS passed in the
records  produced by ilnc Rcspundcxil No. 10 as averred by the official
respondents, It clearly indicates that either a false record was submitted by the
Respondent ‘No. 10 on the date of application showing higher qpaliﬁqatioﬁ or
such record was entertained by'the Respondents even after closing date of thg

appiication throngh back door.

That the .applicant denics the statements madc in para 14 of the writtcn statcment
and begs to state that the selection committee did not act fairlv and made
recommendations with biasness, without examining the performanc;,es of the
applicant and making any .comparative assessment whatsoever. Although the

Respondents have stated that a fresh selection committee has been constituted but



-

Yo

10.

7

o

\

that is just to maneavour the things since it is not cleaﬂy mentioned whether any
substitute member has been inducted in the commitiee to replace the other

member Shri Pulak Lahiri also who made an unfair and false complaint against

, mc applicant during the selection which cvcntuallv led to the exclusion of the

applicant from bcing considcrcd.. The respondents have only mgntioncd that Shri
Pranab Saikia who m.';tde a lawful complaint against ‘the infirmities in selection
has been excluded fr(;m the committed and one Shn S.S. Roy, District Sports . |
Officer has been inciuded in his place which furthér reﬂects 0;1 the faimness of the
constitution of the fresh selection com?nittee. This has been done again to

implement the sclection made carlier in disguise with a colourable exercisé of

power. As such, the nghts and privileges of the épplicant has clearly been denied

and hence the applicant definite locus-standi to approach this Hon'ble Tribunal

for justicc.

That the applicant categoricaily denies the statements made in para 15, 16, 18 and
19 of the written statement and begs 1o state that the applicant has full merit and
the reliefs sought for by the applicant and the grounds stated therefore are

justified, reasonable, legal and the application deserves to be allowed with cost

~and the interim orders passed by this Hon’ble Tribunal on 09.08.04 and 10.09.04

be continued tiil the disposai of this application.

That in the facts and .circumsténccs, the applicant humably submits that shc is
entitted to the reliefs prayed for and the original applicaticn deserves to be

allowed with cost.
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VERIFICATION

‘I, Miss Dipti Hazarika, Daughter of Late Khagen Hazarika, aged about 22 years,

resident of Dr. B. Barooah Road, P.O- Ulubari, Guwahati-7 do hereby verify that
the statements made in Paragraph 1 to 10 of the rejoinder are true to my

knowledge and I have not suppressed any material fact.

And I sign this verification on this the 7% _day of April, 200.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL (_g_F_&
GUWAHATI BENCH: GUWAHATI

in the matter of*

0.A. No.172/2004

Miss Dipti ITazarika.
-Vs_

Union of Tndia and Ors,

- And_
in the matter of}

Rejoinder submitted by the Applicant
against the written statement submitted by

the Respondent No.10.

. , /
The applicant above named most espectfully begs 1o submil as follows:- ~
1. That the applicant categorically denies the statements made in paragraph 2 and 3 «

+ =~

of the wrirten statements and begs 10 state that the applicant has boafide cause of

action which led to the filing of this application wherein the fainess in the

selection process has been chaiienged and not the participation thereto.

bo

That the applicant categorically denies the statements made in para 3 of the

wriiten statements and further begs to state that the respondent has fairly admitted

that there were some experts in the selection committes but lost sight of the facts

that it is the said expert who himself objected to the selection due fo the exclusion
) [ ]

of the applicant from consideration for selection and that too on an

unauthenticated and unfounded complaint of medical unfitness of the applicant

shich was unfair and illegal particularly in view of the fact that the applicant had



T

. | 8

better track records than thaf of the respondent No.10. 1t is releva;nt to mention
here that the records of the applicant were not even examined by the selection
-commmse on the plea of a vague complaini that th§ applicant was meciically ﬁnﬁt
which Was not only false but was not a maﬁéir to be looked into by the selection
committcc but was a matter to be dccidcd in the subscquent medical fitness test by
medical experts as provided under the procedure.

The contention of the respondent that the aforesaid expert member in the
E sefection com_mittee has got some personal relationship with the applicant s a-
sheer stretch of lﬁs own imagination and a biuntly false statement, made with the
malafide intention of maligning the reputation of the member and misleading this

Hon’ble tribunal for which thev are subject to the strictest proof thereof.

3. That‘ with regard to the statements made in Para 6 and 7 of the written stateinents,
the applicant begs to submit that the last date for submission of application was
30.04.2003 and the surgical operation of the applicant was conducted on
01.08.2003. As such the applicant was completely it on the date of submissiun.of
the application and thercfore submission of fitness certificate alongwith
application is irrelevant and out of question. She however submitted the relevant
fitness certificate when she came to learn that her candidature was not considered
on the ground of medical unfitness which was a false pretext as proved from the
medical certificate dated 27.06.2004 issued by the attending doctor Shri Anant
' i josht. ‘the applicant was compietely fit on the date of submiséion: of appiication
and also on the date of impugned selection {18.06.2004) and even thereafter. But
the sel@clioﬁ commitiece was bent upon their bias sclection vis-a-vis unfair
exclusion of the applicant on a false plea of medical fitness which is within the

domain of medical experts onlv to decide and not for the selection commuttee to
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take care éf and even the objection raised by the technical expert in the committee
in tﬁe matter also went unheard of and ignored.

Further the document  annexed as Annexure-VIII to the Original
Application contains the standard guidelines for selection as framed by the
respondent department and the said norms werc made available to the sclection

committse at the time of selection which the commuittee deliberately ignored.

That the applicant categorically denies the slaternents made in para 8 of the

written statements and begs to submit that the selection commuttee did not pursue

. the records of the applicant at all as stated by the respondent but was rejected.

outright with ﬂleh‘ pre-set mind that the applicant was medicallv unfit. The
respondent has stated that selection hag been made as per SAI scheme/norms but
fie has not produced/annexed the said scheme/norms with his written statements
as contended by him for perusai of this Hon’ble 'Imibunal. Futther, the ai:«pﬁcant
has neither been unfit nor having less performance than the respondent No.10 as
averred by the respondent. As such the statements are not sustainable in the eve of

faw,

That the apr}h'cant categorically denies the statements made in Para 9 of the

written siatements and begs to state that the list of track events and medals shown
&
therein (at page 4 of the written statements) against his name are totally false

sincc he had never participated/performed in most of thosc cvents as shown and

as such no certificates for those have been enclosed in the annexures. nor the

events shown therein correspond to those shown in the annexures. This apart

documenis annexed now with the written statements were also not produced with

the original application for job as evident from the written statements filed by the

L2




(Gowvt. respondents. Further, he has shown é wrong picture under the column of the
applicant indicated therein where he has deliberately kept dotted blanks against
her name whereas the applicant won several médals in track events, which the
respondent No.10 had suppressed. These have beén shown‘ deliberately for
misicading this Hon’blc Tribunal with a wrong picturc rcgardiﬁg his comparativc
performances with that of the applicant in national-level as well as state level. The
actual performances of the applicant and that of the respondent No.10 in the track
events in Sfate level as well as in national level have however heen furnished in a
statement which is annexed hereto along Witﬁ felevant certificates for perusal of
the Hon'ble Tribunal. It is é\ridcnt from the statement annexed hereto that while
the applicant won several medals m track events in the staie level as well as
national level the respondent No.10 drew a blank which by itself speaks about the
comparati‘:/c performance of both of them.

(Copy of statement of performance are annexed hereto as Annexure-A

series).
That the applicant categorically denies the statements made in para 10 and 11 of
the wittten s£atements and begs to submit that the list of competitions/games
which the respondent has claimed to have participated during 2003-2005 and the
documents annexed thereto are all pertaining to field events 'and not Track events.
It was clearly mentioned in the advertissment (Annexure-1 to the O.A) that for the
post of Athlctics disciplinc the candidate shall be sciccted from Track cvents only.
As such the contention of the respondent highlighting his performance/efficiency
in the events which.are not wanted in the advertisement for the post in question
and submission of documenis thereto is a deliberate attempt to divert the attention

of this Hon'ble Tribunal by eniarging the volume of the written statements by
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way of annexing some unwanted and irrelevant and eclipse his actual
'perfonnanoes in the desired ficld. Admittedly, the applicant could nat participate
in competitions for a short spell only due to her injury and thereafter she has been
taking pait in alt sporting events and as such she is totally medically fit. As such
the statcments madc in para 10 of the written étatcmcnts arc nét only falsc and

misleading but misrepresentation of facts as well.

- That with regard {o the statement made in para 12 of the wrillen statements, the

applicants begs to say that the respondents has fairly admitted that the selection
commiﬁee has erroneousty shown hig quﬁcation as H.S. Passed which he Wills
actually nof. This clearly indicates the mind-sef of the selection commitiee smce it
1% not a case of omission or mistake but a case of deliberate twisting of facts

which has been done with the only purpose of giving some additiontal weight age

and favour io the respondént No.10 for selection.

That thé applicant categorically denies the statements made in para 13 of the
written s'taieme.ﬁts' and further begs to reiterate that the applicant could not
participate in the athletic c.cmpetitions for some time due to her inmjury but
thereafter she has been taking part in ail sporting events and as such it cannot be
perpetual bar for her. selection against the post applied for. Further the decisions‘
of the Supreme Court reforred to in the statements ars irrelevant here Since.thoss
decisions relate to the cascs where the concerned candidate appears before the
interview and participates in the selection process. But in the instant case 1t was a |

unilateral confidential selection made by the selection committee on the basis of

records onfv without the candidate being interviewed/tested and that too in an




unfair and biased manner as stated in the preceding pares hereinabove. On this

score alone the original application deserves to be allowed with costs.

That the applicant emphatically denies the statements made in para 14 of the
written statements and begs to submit that ail the grounds stated in the Original
application are valid and in conformity with law and there is a definite
infringement of the fundamenfai right of thc'applicant occasioned by unfair and
arbitrary exclusion of her candidature inspite of her better performance records
and eligibility for selection in the post applied for. As such the application is full

of merit and deserves to be allowed with costs.

That in the facts and circumsiances the applicant most humbly submits that she is

entitled to the relief’s praved for, and the O.A deserves to be allowed with costs,



VERIFICATION

L. Miss Dipti Hazarika, Daughter of Latc Khagen Hazarika, aged about 22 vears,
resident of Dr. B. Barooah Road, P.O- Ulubari, Guwahati-7 do hereby verify that
the statements made in Paragraph 1 to 4 and 6 to 12 are true to my knowledge and
those made in Paragraph 3 are true 10 my legal advice and T have not suppressed

any material fact.

And [ sign this verification on this the dav of Mav, 2005.

-
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, Comparative Statement of Track Events of
f Respondent No. 10 and Miss Dipti Hazarika

EVENT

100M Race

100M Race

100M Race

100M Race

100M Race

100M Race

100M Race

100M Race

100M Hurdles

100M Hurdles

100M Hurdles

4 x 100M Relay Race
4 x 100M Relay Race
4 x 100M Relay Race
4 x 100M Relay Race

4 x 100M Relay Rac
(Women) '

4

4 x 100M Relay Race
4 x 100M Relay Race

Heptathalon
(200M, 800M.
100M Hurdles)

Heptathalon
(200M, 800M,
100M Hurdles)

200M Race

e
e

STATE LEVEL

DIPTI HAZARIKA

Gold in 1996

Gold in 1997-98 (U-16)
Gold (U-18) in 1997-98
Gold (U-18)in 1999
Gold in 2000 |
‘Silver (U-20) in 2001
Sitver(U-20)in 2001
Gold in 2002

Silver in 1995

Silverin 1996

Gold in 1997-98

Gold in 1995

Gold (U-20) in 1999 :
Gold (U-18) in 1999
Gold (U-20) in 2001
Gold in 2001

NATIONAL LEVEL

Silver in 1997
Silver in 2002

Silver in 1999

Silver in 2000

Silver in 2002

MOON CHANGMAI

NIL
NIL
NIL
NIL
NIL
NIL
Silver
Gold
NiL
NIL
NIL
NIL
NIL
~NIL
“NIL
NIL

.........

9\



— 9 -

Achivements in Athletics at State Level (Track Event) of Ms. Dipti Hazarika

No. Name of the Tourmament VENUE DATE EVENT Performance Timings
o 27th to 30th -
1. Assam State Games Tezpur December. 1995 ' 100M Hurdles SILVER 19.11 Sec.
27th to 30th , ;
tate Gamse ezp - |4 M Re
2. {Assam State Games Tezpur December. 1995 x100M Relay Race GOLD ) 52.59 Sec.
. . . . . 27th to 31th '
a2 it At 1
3. |24th Inter District Athletic Championship Diphu December. 1996 100M Hurdles SIL\(ER 18.88 Sec‘.
- L . . o . 27th to 31th
4. |24th Inter District Athletic Championship - -- Diphu December. 1995 100M Race GOLD 13.59 Sec.
5. |25th Inter District Athletic Championship Nazira '23'115'11 fggf 100M Race (U-16) GOLD 13.31 Sec.
6. |25th Inter District Athletic Champioﬁs‘hip Nazira 2311511 192;{;0 100M Hurdles = -| - GOLD 19.69 Sec.
7. |25th Inter District Athletic Championship _ Nazira 2811311?;;;;0 - 100M Race (U-18) GOLD 13.07 Sec.
8. |26th Inter District Athletic Championshi Sarupathar| ~ >rdto6th 100M Race (U-18) GOLD 1365 S
B ~ P P ’ P January, 1999 - ‘ &c.
,_ . . . 3rd to 6th 4x100M Relay Race 1
9. |26th Inter District Athletic Championship Sarupathar January, 1999 (U-20) GOLD 54.35 Sec.
. . . . . 3rd to 6th 4x100M Relay Race
10. th - - - -
0.126th Inter District Athietic Championship Sarupathar January, 1999 (U-18) GOLD 54.03 Sec.
2nd Assam State Inter District School . 21st to 24th
11.
Athletic Meet Guwahati January, 2000 100M Race GOLD . 13.87 Sec.
12, | XXVIill Inter District Athletic Meet Duligjan 20th to 23 100M Race (U-20) SILVER 21.91 Sec
February, 2001 -| - i '
' e . . . - 6th to Sth
13. | XXI : -
X Assam Inter District Athlitic Championship . | Dhekiajuli October, 2001 100M Race (U-20) SILVER 13.35 Sec.
L . . . o 6th to Sth 4x100M Relay Race
14. | XXIX Assam Inter D S
am Inter District Athlitic Qhampnonshlp Dhnekiajuli October, 2001 (U-20) GOLD 4.10 Sec.
L . . . L 6th to Sth 4x100M Relay Race
15. [XXIX Assam Inter Dist litic Ch y ‘
m Inter District Athlitic Championship | Dhekiajuli October, 2001 (Women) GOLD 53.67 Sec.
1st All Assam H.S. School and Junior College . 28th to 30th
16. c
Student Meet Guwahati December, 2002 100M Race GOLD 13.56 Sec.

v

se. 2z P Sp .
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&chivements in Athletics
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at National Level (Track Event) of Ms. Dipti Hazarika

S(‘; NAME OF THE TOURNAMENT VENUE DATE EVENT PERFORMANCE
9th ITC Junior Inter Zonal (National) 3rd to 6th
» 4 x 100M
1 | Athletic Championship Kolkata December, 1997 | % Relay | SILVERMEDAL
5 XI East Zone Junior Athlitic Kolkata 22nd & 23rd Helptat'na!on .
" jChampionships August, 1999 (200M, 800M, SILVER MEDAL
100M Hurdles)
3 12th ITC Inter Zonal Junior Athletic Hisar . 2nd to 4th Heptathalon
" {Championships December, 2000 (200M, 800M, SILVER MEDAL
: ' - 100M Hurdles) ‘
; _Tthto 10th
4. |XVIN.E. Sports Festival . Agartala February, 2002 -200M SILVER MEDAL
¥ ; 7th to 10th :
5. [XVINE. Sports. Festival | Agartala February, 2002 4 x 1AOOM Rel_ay SILVER MEDAL

\A>




Award and Best Achivement of Miss Dipti Hazarika

T

1. State Record Holder in 100M Race (U—416) since 1998 - 13.31 Sec.
2. State Record Holder in 100M Race (U-18) since 1998 — 13.07 Sec.

i

3. Received Republic Day State Govt. Honour in the Year 1997.

4. Received Public Honour at Dibrugarh in the Year 2001.



MERIT CERTIFICATE

This cdkcentily that

DEPTI Hay ARI KA
nepresenting _FacT 9 oNE
mmdj@_{hﬁ_ Dtnce vu HELTH W//faé'szz: i the
age gnaup of ?72}1/@6 wnder Zo Y5 iu the
12" ITC INTER ZONAL JUNIOR ATHLETIC CHAMPIONSHIPS
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XVI NORTH EAST SPORTS FESTIVAL
AGARTALA (TRIPURA)
FEBRUARY 7 TO 10, 2002

MERIT CERTIFICATE

Nanwe _DIP71_HAZBRI KA State ASSAM

Eiscipline Athletics

i_';IU'Siﬁun §ECOM_D

-
NeE L .
- x4

” e e
G.S. Anand —
Regional Director
SAI NS NIS. Patiala

Tent Y Koo MTS

ﬂ@imn/@isiam#%ighi 2.8 SEc.

<
\U\ﬂc\&'bﬁ Shekhar Dutt
O N\ Director General
e wh 'bv{\ )
© N ) '0\,;'2&\9 Sports Authority of India
(\5' O
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INTER ZONE

" NAME

PEEI

BICHITRA CHANGMALI
RAHAJUDDIN AHMED

RANJAN SARMAH

1:GDISH BASAK

NOMITA DIHINGIA
BINITA SONOWAL
DEEPTI HAZARIKA
RINUMONI GOHAIN

MINU GOGOI
DIPALI DEORI
FATLEMA BEGUM
CHOMPA GOGO!
AJIT BAISYA

MUN CHANGMAI

NISAR ALAM

LAKHNOW

DATED: 01/10/99-03/10/99

EVENT

SHOT PUT

100 HURDLE
HIGH JUMP

100 M.

JAVELIN
TRIPPLE JUMP
PENTA THALON
DO

DO

100 M. *

[EPTA THALON
SHOT PUT

400 M.

PENTA THALON
HIGH JUMP

TEAM MANEGER :- MR. BUDHESWAR SWARGIARY.

ASST MANEGER:- MR. BHARAT TERON

(1) MR. BABUL BASUMATARY
(2) MR. JOSE MATHEUSE.

(3) MR. NITA] NANDI

COACH :-

POSITION

1 ST
2?\1)
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.7 ENT NQ; 4~ ENTATHLON BOYS- 14
‘ £8L 167 BUDHURAM SINGH . ORISSA
7. '2nd 149 AMIT KR SINGH \ - BIHAR 15"
" 3rd' 146 SANJOY GoGOI -~ ABBAM
4th 868  RAMPRASAD MONDAL WEST BENGAL
Sth 500 BASANTA KUMAR BIHAR 'R!
6th 867 BHoLA SATNAMI WEST BENGAL
EVENT NQ; 48 HEPTATHLOY : QIRLE- 20 .
st 109  DIMII HAZARIKA \ - : _ASBAM
2 nd'.--108  RINUMONI GOHAIN ASSAM
3rd 831  RUMpPA CHAKRA BORTY WEST BENGAL
EVENT NO; 48 PENTATHLON CIRLS- 16
1st L1239  GEETANJALI BORAH \.— ABBAM
end 138  MONALISHA BORAH ' ASSAM
3rd 181  GEETANJALI FRADHAN ORISSA
4th 7690 SHIEPA KUMARI . BIHAR tat
EVENT 104 gg PENTATHLOY - GIRLS- 14
Ist 870  BIKANJANA THAKUR v WEST BENGAL
2nd 868  SABINA KHATOON |— . «D0-
Srd 182 GEETANJALI JENA( - ORISSA
4th 147 SANDHA DHAR ASSAM
S5th 768  MARY RESHMA. BENZ BIHAR 14"
Oth 756  PUMMY KUMARI -D0-
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S KXIX ASSAM INTER DISTRICT
ATHLETIC
CHAMPIONSHIPS

2001

ASSAN
AMATEUR
ATHLETIC
ASSOCTIATION

Venue : Dhekiajuli Sports Complex

Org. by: Dhekiajuli Sports Association Name : Wl C‘klﬁ@.
Date :6th to Sth October, 2001

 Welilliden the awspices af

wapawo o oo LU SIS e
wan ASSAM AMATEUR ATHLETIC ASSGCLATION

- /é
s o *
\-".’,;_x-\a:gif;f’ (Sanjay Lohia) (Apurba Kr. Bhattacherjee) —_ .

Chairman Orgn. Secretary (Pradip Buragohain) (Sarif Ullah) f]}b
XXIX ASSAM INTER  “TRICT ATHLETIC President Hony. Secretary

CHAMPIONSHIP 2001 ASSAM AMATEUR ATHLETIC ASSOCIATION
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Certificate of Merit
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25TH INTER DISTRICT NAME Y »[Au Naoonthan.

ATHLET[C S - : o [ ‘3 i s
. CHAMPIGNSHIP AGE GROUP : Below ___|[ k%ﬂg | Years

1997-98. - . DISTRICT @vo%ﬁ\«} -

VENUE . : CHAKIMUKH . | | ' L

| | event - 100 whe. Rac

ORG. BY : NAZIRA | , ‘ =
Dist. Sports Associatiosn : |

DATE : 29th Dec. '97 to 1st Jan. '98 PLACE &S\\‘ : . (

Under the auspicies of -

ASSAM AMATEUR ATHLETIC ASSOCIATION |

A

-

7
S

,,
i

PERFORMANCE 2.3 ‘ Sec/Ps‘?/iyéht
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24th INTER DISTRICT NAME ’@yﬂﬁfc Va/a? ascka .
ATHLETIC .
DISTRICT __ G olugta®.
CHAMPIONSHIP 4 ‘
1996. = o & EVENT ___J00 m Dasts (G ole - 48)7
VENUE : HANJANGLANGSO (SARIHAJAN) _ . PLACE AP . L :
DIiPHU ,

Org. by : Karbi Anglong
Dist. Sports Association

DATE  : 27th to 31st Dec ’96 | PERFORMANCE 75.5 I oo,

Under the auspicies of

ASSAM AMATEUR ATHLETIC ASSGCIATIOR

e ¢ 7 20
‘ Prgs;ég;t/‘ Org. Secy. Secretary
A.A.A.A. K.A.S.A. A.A.A.A.
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24th INTER DISTRICT

NAME aCQz//oy,tf ﬁaﬁa/u./aa, o

ATHLETIC
DISTRICT __ & elaghal .
CHAMPIONSHIP M& “9
1996. 0 e ,EVENT 100 Hesolles (G Scba ~ Jé)
% ;69 ‘
VENUE : HANJANGLANGSO (SARIHAJAN) PIACE S crpst.
DIPHU
Org. by : Karbi Anglong
Dist. Sports Association
DATE : 27th to 31st Dec ’96 PERFORMANCE 78 .88 oo .
Under the auspicies of
ASSAM AMATEUR ATHLETIC ASSDCIATIUH ‘
P .
e m\/‘_/L/ %{%54\ W
Président Org. Secy. Secretary
A.AAA. K.A.S.A. A.AAA.

20h
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MEET RECORDS FROM 1996 ONWARDS

Event Name . \ District Year Venue \ ‘Record
100m Race Dipti Hazarika "~ | Golaghat 1998 Nazira 13.31sec.
400mRace | GitanjaliBora ~tdo- T 1999 Sarupathar 1.04.96 mt.
800mRace | HiranyaDas -do - ‘ 1999 Sarupathar 2.37.02mi.
3IKMwalk RinaBegum Guwchati: -+ | 2000 Hanjalangso | 18.09 mt.
3000mRace | AnjumaBegum Kokrajhar:-™ 2000 -do- 11.59.67 mt.
High Jump Manjuara Begum Guwahati 2000 -do- 1.36 mirs
Long jump Depali Deori Golaghat 1999 Sarupathar 5.6 mitr.
Shotput Papu Hazarika Maijuli’ 1996 Hanjalangso 8.63mir.
JavelinThrow | Namita Dihingia Golaghat -do- -do- 34.26mir.
Discus ArotiDas NF Rly. 1996 -do- 27.64 mir.
4x100mrelay | Golaghat Golaghat 1996 -do- 53.81S.
100mHurdle | SarzinaBegum Golaghat 1996 Hanjanglangso 18.385S.




Ve ’ _
. %!ge group Under-18 (Girls)

.23

MEET RECORDS FROM 1996 ONWARDS

Event Name District Year Venue . Record
100M Race Dipti Hazarika Golaghat 1998 Nazira 13.07 Secon
200M - Renumoni Gahain Golaghat 1999 Sarupathar 2810
400Mm * Rekha Borgohain Dibrugarh 1996 Hanjanglangso | 1.04.25 ~
800M - Madhabi Hri Guwahati 2000 -do- 12.32.80 "
1500Mm“ Madhabi Hri Guwahati 2000 Hanjang Langso| 5:18.73 *
3000m: Dipti Chutia golaghat 2000 -do- 12.38.79"
100M (H) Sarzima Begum Golaghat 1996 -do- 1838 ~
High Jump | Monami Jigdung Guwahati 2000 -do- 1.38 mtr.
Longjump Binita Sonowal Golaghat 1999 Sarupathar 5.30mir.
tipplejump | Dipali Deori Golaghat 2000 Hanjanglangso | 11.92mtr,
Shotput Puspa Sonowal Tinsukia 1996 -do- 10.26 mir.
Discus Arati Das Guwahati 2000 -do- 30.18 mir.
HammerTh. | AratiDas Guwahati 1999 Sarupathar 20.57 mir.
Javelin th. Namita Dihingia Golaghat 1996 Hanjanglangso | 35.44 mir.
4x100 m Gola Ghat 2000 -do- 53.79s.
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R /18 Years Girls
SEVANT pOSITION NAME msr.’ RECORD g
100M 1st Dipti Hazarika | . Golaghat 13.07  Sec.
2nd Rangamala Khatun Hojai 1329 °
3dd Aporna Dcbnath » 1428 "
Javlin Throw' | 1st Namita Dihingla Golaghat 3046 Mtrs.
2nd Anima Bordoloi Naghen 2860 "
3rd Rinjumoni Gogoi Dhansiri 2356
Triple Jump | 1st Binita Sonowal Golaghat 11.06 Mt
2nd ‘Bipali Deori GHY 1066
3dd Dipti Hazarika "Golaghat 1064 "
N E
High Jump 1st fatema Begam GHY 1:35 Mts.
2nd Hiranya Das Golaghat 12 "
3rd Jayanti Das North 1:25 "
Lakhimpur
]
100 M. Hurdle | 1st Poly Rajkumari Golaghat 20.28  Sec.
2nd Dipali Deori GHY 2035 "
3id Chinu Das Majuli 20.53
200 M. Race | st Fatema Begum GHY 28.44  Sec.
2nd Rangamala Khatun - Hojai 2893 "
3rd Poly Rajkumari Golaghat 2903 "
4X 100 M 1st Galaghat 54:03 Sec.
Relay Race 2nd Hojai 56:44 "
3rd ' GHY 57:40 "
'_,,_...—-______._L :
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| ':.:‘!'A\:‘vi ] _ ST '"\)/ |
n -9 v/ Girls - 16 Yeas '
| .___.,..—9:":; ,
RECORD w0 SEVANT POSITION NAME_ DIST.  TIMINGIHIGH/DISTANCE.
== o
d : & @ 100M. HUrble |1st ‘/Missl)ipti Hazarika Golaghat 19.69 Sece.
6P 2nd Miss Polyc Rajkumari Golaghat 2039 °
;rs. " \'0 3rd ‘ Miss Papu Hazarika Majuli 2141 "
______ QJ‘Q Discus Throw | 1st Miss Aroti Das | Golaghat 25.76  Mtr.
Mis. ‘_L‘ {2nd | Miss Deepa Garh Dhansiri | 2542 "
) ‘L_l ® : - |3rd | Miss Boby Doley Maijuli 2530 "
. Mts. "’J _
" i 400M. Race | 1st ~ Miss Renumoni Gohain Golaghat  |1:06.08  Sce.
3 and | Miss Aparna Debnath Hojai 1:06.81 *
3rd Miss Poly Rajkumari Golaghat 1:.07.00 "
1tV Miss Dipti Hazarika Golaghat | 1331 See.
2nd Miss Rangamala Khatun Hoaji . . 1391 *“
|3rd Miss Poly Rajkumari 'Hojai - 1401 "
st . Miss Golagt:mt | 53.81 Sce.
2ad Miss : Hojai '55.75 "
3d | Miss ey | 5684 7
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)ASSAM AMATEUR ATHLETIC ASSOCIATION

(Affiliated to Amateur Athletic Federation of India & Assam Olympic Association )
NEHRU STADIUM, GUWAHATI -781007
Regd. No.- KAM /240/J/132 of 1999 - 2000

Date .)1.4=07=2000

TO WHOM IT MAY CONCERN

This is to certify that MISS DIPTI HAZARIKA,
daughter of Late Khagen Hazarika of Dibrugarh is a young and

promising athelete of the state..

She has the distinction of representing the [ast
sone Athletic team in the 9th ITC Junior Inter Zonal
(National) Athletic Championship held at Calcutta from 3rd to

6th October'97 and secured silver Medal in 4x100 M Relay.-

She has got a bright future.

I wish her all success in life.

il
R

ey

73 3y (./

(MRS. TAYABUN NISHA)
Horny. Secrctary
Assam Amateur Athletic Association
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PRESIDENT Z

X1l EAST ZONE JUNIOKR ’V'O
ATHLETIC CHAMPIONSHIP—199Y

ORGANISED BY :

Amdenr Aitlletic ASSOCEaaiiog
Weste Bengal

MERIT CERTIFICATE

This is to certify that

@1 pf& ....‘...:H,Q,ZAQ‘.\&E.I??JC.;i ................... e
| \ |

Representing J)SS am L

Secured &C@nd Place 1/1}}@/3/61/ o Event

held at Calcutta on 22nd & 23rd August, "99.

Performance - 299..... P@?T\E ........................................... S

His/Her Date of Birth md/leogz
g

c,C

© 4y e eyt b b sl Yt
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MERIT CERTIFICATE

Thio cdkicentify that

DEPTI HaL AR
repredenting FP:ST 7 o NE
cecened 7%0( Dbace in HEFP 77 ///Lf/mt;w%e
age graup of 3744/@& wider 20 VB iy the
12" [ TC INTER ZONAL JUNIOR ATHLETIC CHAMPIONSHIPS

" segauised &y HARYANA AMATEUR ATHLETIC ASSOCIATION

tetd az HISAR  frose 2" to 4" December, 2000

Perfornance 3194 Pouvnts
Fiolben date of binth co

,XJuJ T [[M Al

SECRETARY
(Dr. LALIT K. BHANOT)

PRESIDENT
(SURESH KALMADI)
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| _J_"‘" th National Inter-Zonal Junior Athletic Championship -

Organised by : Harvana State Amateur Athletic Association
© " " { DY i
(;\. i and Distt. Olympic Association Hisar SN

Y -‘{-
.2/‘,;’:“./- at C.C.S. Haryana Agricultural U niversity, Hisar ‘
Al

December 2-4_ 2000 *

Participation Aertificate
¢

(

é - Awarded to

Name Dip7T:  HAZTARIKA ‘ QC 2

H Hather's Name __LATS RKHOGEN  HAZARIKZ OJW&L ; )igz/

Bate of Birth 12 -10- 1982 = (O
Euent HEDPTATUALON  TRiplLe

v

JOMD .

Age Qategory U- 2¢
\

A f 1
—;'-.,'":‘f,: P S . ' 3
I 'g,w} . - A / ;
Khel Rataa Abhey Singh Chautala. niy Anurag Rastogiy ins o F Shiv Kumar H.S"Bhadu ‘j
President . amman Oreamising Comm ol Seeretary DO, sSeeretany Organising '
Harvana State Amatcur Aihletic Association -outy Commissionsr s Hisar

Committes

2/
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XVI NORTII EAST SPORTS FESTIVAL -
/\G/\R'IAL/\ (l"l{ll’URA)
FEBRUARY 7 TO 10, 2002

MERIT CERTIFICATE

Neme - DIPTL WAz ARKA State  ASSAMN

4

Disciplime Athletics iﬁﬁ“‘?‘t "Q_YQQ s SPRINT
}-fjugitinﬁ SECOND. @Iinw/gﬂiztemw/ﬁHuig[;t 2%.2 S&EC.

(g I L , )
G.s.'AAQZEﬁj\'tVﬂ L . /19 : "_ ShekharDutt
Regional Directof = 7. oo ' Director General
SAI NS NIS, Patiala . == 7 . R Sports Authority of India
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CNQ 000079

GQVLRNMENI OF INDIA

Ministry nf qﬂmtﬂ} QAffau & CSpmfrﬂ

XVI NORTII EAST SPORTS FESTIVAL
i '/\G/\RTALA (TRH’U](/\)
FEBRUARY 7T0, 10, 2002

MERIT CEKTIF]CATE

ASLAM

f‘

L

l o ' b L :
miériplim‘ "\“‘[M“"' zﬁh_l‘ll'i‘ Y * oo MTS._,‘M.&

—~

l

Wi/ j siau-a—e/—if{fvmhi *S‘Q 2 Sec.

j/ww/W

Shekhar Dutt
Director General
Sports Authority of Indin

iﬂnsiiimt

G.S Anan?ir f
RC’(}IOHA] Director :
i NS NIS. Paha]a
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ASSANM STATE GAMES

27th Decto 30th Dec'95
Organized by
TEZPUR DISTRICT SPORTS ASSOCIATION

- under the auspices of -

ASSAM OLYMPIC ASSOCIATION

o 0/ ..................................... 0@«7¢ Rad . 7@/&7&;@%&@(/ £72
............................... 1.6 /\.&Cn....,#a&.('....CW.O.’.*.\H.'))......-...........ézz(ﬁzl a,m/
S R SO B V5% S '
Hadxea _.. /, _ Lo \I\NM ljtv(
: ' ’/qu°( ' L MRMUNIN NABH
MR. HITESWAR SAIKIA i 4\ i N
PRESIDENT P - CHAIRMAN : GENERAL SECRETARY
ASSANMOLYNMPIC ASSOCIATION ’ “// e C\gk" \[{,R\ CO\i‘ UTTEE ASSAMOLYMPIC ASSQCIATION
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